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IN THE SUPREME COURT OF INDIA
(CIVIL APPELLATEJURISDICTION)

CIVIL APPEAL NO. 10294 OF 2013

Narinder Singh &Ors. ...Appellant(s)
Versus
Divesh Bhutani &Ors. ...Respondent(s)
With

CIVIL APPEAL No. 8454/2014

CIVIL APPEAL No. 8173/2016

CIVIL APPEAL No. 11000/2013
WRIT PETITION (Civil) No. 1008/2021
WRIT PETITION (Civil) No. 1031/2021
WRIT PETITION (Civil) No. 1320/2021

STATUS REPORT ON BEHALF OF STATE OF HARYANA

I, T.P. Singh, Secretary Forest, Government of Haryana at present

at Chandigarh, do solemnly affirm and submit as under-

1. That the deponent is presently posted at Chandigarh, as Secretary
Forest, Government of Haryana and being conversant with the
facts and circumstances of the present case competent to swear
the present affidavit in his official capacity.

2. That the Hon'ble Supreme Court on 21.07.2022 pronounced the
judgment in the captioned Civil Appealand in the operative part of
the said judgment issued the directions as under:-

“64. Thus, we hold that the lands covered by the special orders
issued under Section 4 of PLPA have all the trappings of
forest lands within the meaning of Section 2 of the 1980
Forest Act and, therefore, the State Government or competent
authority cannot permit its use for non-forest activities without
the prior approval of the Central Government with effect from
25"October 1980. Prior permission of the Central Government
is the quintessence to allow any change of user of forest or so
to say deemed forest land. We may add here that even during
the subsistence of the special orders under Section 4 of
PLPA, with the approval of the Central Government, the State
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or a competent authority can grant permission for non-forest
use. If such non-forest use is permitted in accordance with
Section 2 of the 1980 Forest Act to that extent the
restrictions imposed by the special orders under Section 4 of
PLPA will not apply in view of the language used in the
opening part of Section 2 of the 1980 Forest Act. We also
clarify that only because there is a notification issued under
Section 3 of PLPA, the land which is subject matter of such
notification, will not ipso facto become a forest land within the
meaning of the 1980 Forest Act.

65. Therefore, the lands covered by the special orders dated 18th
August 1992 issued under Section 4 of PLPA will be governed
by the orders passed by this Court in the Petition for Special
Leave to Appeal (Civil) Nos.7220-7221 of 2017. Hence, all the
concemned authorities shall take action to remove the
remaining illegal structures standing on land covered by the
special orders and used for non-forest activities on the said
lands erected after 25th October 1980, without prior approval
of the Central Government, and further to restore status quo
ante including to undertake reforestation/afforestation
programmes in right earnest. As far as the lands covered by
special orders under Section 5 are concerned, we are not
making any adjudication. Therefore, the authorities will have
fo decide the status of the lands covered by the said orders
under Section & on case fo case basis.

66. To avoid any prejudice to the affected persons, we direct that
before the action of removal of the illegal structures and/or
action of stopping non-forest activities is taken in respect of
the lands covered by the special orders dated 18th August
1992 issued under Section 4 of PLPA, the concerned
competent authority shall afford an opportunity of being heard
to the affected persons and conclude such proceedings finally
not later than three months from today and submit compliance
report in that regard within the same time.

The Hon’ble Supreme Court vide its judgement dated 21.07.2022
disposed of Writ Petition (Civil) Nos. 1008 and 1031 of 2021, Civil
Appeal Nos. 10294 of 2013, 8454 of 2014, 8173 of 2016 and
11000 of 2013 in above terms and further modified the impugned
order passed by National Green Tribunal.

That the Hon’ble Court has directed that before the action of

removal of the illegal structures and/or action of stopping non-

124



3

forest activities is taken in respect of the lands covered by the

special orders dated 18 August 1992 issued under Section 4 of

Punjab Land Preservation Act, 1900, the concerned competent

authority shall afford an opportunity of being heard to the affected

persons and conclude such proceedings finally not later than three

months from today and submit compliance report in that regard

within the same time.

That in compliance of theabove said directions,the concerned

Departments of State of Haryana have taken the following

actionsso far:—

(i)

(ii)

That the Forest and Wildlife Department, Government of
Haryana issued an order dated 14.09.2022 constituting a
Committee headed by Deputy Commissioner as Chairman
and four other members as mentioned in Para (ii) of the said
order to verify the unauthorized structures identified by
Divisional Forest Officer in four villages namely Lakarpur
Khori, MewlaMaharajpur, Anangpur and Ankhir covered under
the Notifications dated 18" August 1992. The Committee is
verifying the unauthorized structures with the aid of drone and
satellite imagery. The said order contains the procedure to be
followed by the Committee. (True copy of the order dated
14.09.2022 is annexed herewith marked as ANNEXURE R-1).

The above said Committee has been further authorised to
verify the claims submitted by any person or agency in
response to the notice received for removal of unauthorized
structures constructed within the area covered under
notification of Section 4 of Punjab Land Preservation Act,
1900.Further, this Committee will also list out the cases in
which some of the organisations have already submitted their
proposal to the Govt. of India or the Govt. of Haryana for

diversion of land under the Forest (Conservation) Act, 1980.
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The ground truthing of unauthorized structures in all the four
vilages  namelyAnkhir, MewlaMaharajpur, Lakarpur and
Anangpur has already been completed by the Committee so
constituted and the summary of unauthorized structures

verified inthese villages are as under: —

Village Number of Number of
Locations Unauthorized
Structures
Ankhir 32 339
MewlaMaharajpur
49 193
Lakarpur 7 313
Anagpur 641 5948
Total 729 6793

(Villagewise statements of unauthorised structures are

annexed herewith marked as ANNEXURE R/2.)
Simultaneously,the process of issuance of notice under
Section 20 of PLPA, 1900 Read with Section 66, 35, 52 & 77
of the Indian Forest Act, 1927 Read With Section 2 of the
Forest Conservation Act, 1980 to the violators has also been

initiated by the Deputy Conservator of Forest.

In the said Notice, it is specifically mentioned that ‘you are
here by afforded an opportunity to remove all unauthorised
structures and stop all non-forest activities from your land’. So
far, 729 entities have been served with 15 days notice either
to remove all unauthorised structure and stop operation of all
non-forestry activities or to submit written representation in
response to the notice denying the facts mentioned in the
notice. (Copies of some of such noticesdated 10.10.2022
issued are annexed herewith marked as ANNEXURE R/3.)
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(v) The objections/replies received from the noticees in response
to notices so issued will be examined and decided by the
aforesaid Committee constituted vide order dated 14
September 2022 after affording an opportunity of hearing, if
requested. Thereafter, the unauthorised structures will be

removed.

(vi) Besides,65 entitieshave applied for regularization of their
unauthorized structures by way of applications under section-
2 of the Forest (Conservation) Act, 1980. Out of these 65
entities, 22 applications predate the Judgment of this Hon’ble
Court, while 43 have been filed after delivery of the Judgment.
Such applications also need to be decided by the competent
authority, including the Central Government (A list of
applications submitted for diversion of land is annexed
herewith marked as ANNEXURE-R/4).

It is submitted that from the preceding paragraphs, it is evident that
the Forest Department, Governmentof Haryana is carrying out the
implementation of the Judgment of this Hon’ble Court dated 21 July
2022 with all its earnestness.

However, the process to be followed i.e. verification, affording an
opportunity of hearing, deciding the representations so submitted to the
Committee so constituted before the removal of unauthorised structures

standing on lands notified under section 4 of the Punjab Land

‘%.\:;Preservation Act, 1900 vide notification(s) dated 18 August 1992,

— 1

¥/ requiressome more time. Therefore, a separate application for grant of

Dy

g’ additional time of six months is being filed.



&

6. That annexures being annexed with the status report are true and

correct copies of their respective originals and the status report is

-y

based on the official record.

‘ T.P. Singh
Place: “‘*’"‘”’J"" Secretary Forest, Govt. of Haryana
Dated: o6~ 12-%%), on behalf of State of Haryana

VERIFICATION:

Verified that the contents of para No 1to 6 of the above affidavit are
true and correct to my knowledge based on the information derived from

the official record. No part of it is false and nothing material has been

concealed therein. (ﬁ/\/
7

. T.P. Singh
Place: 0“"”4}"‘4 Secretary Forest, Govt. of Haryana
Dated: o6 1). 209) on behalf of State of Haryana

_}an 24? )Q]/Lavmﬂ
(Sandeep Sharma)o /11/2-0»—
Special Executive Magistrate
Haryana, Chandigarh,
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\ F ANEXRe P /1

GOVERNMENT OF HARYANA
FOREST AND WILDLIFE DEPARTMENT
ORDER

Whereas. Hon'ble Supreme Court, vide their Judgment dated 21.07.2022 have decided
Civil Appeal No. 10294 of 2013 (Narender Singh and Others versus Divesh Bhutani
and ors.). Thereby, the Hon’ble Court has, inter alia (at para 64 of the said Order),
directed as under —
Therefore, the lands covered by the special order dated 18" August 1992 issued
under Section 4 of PLPA will be governed by the orders passed by this Court in the
Petition for Special Leave 1o Appeal (Civil) Nos. 7220-7221 of 2017. Hence, all the
concerned authorities shall take action to remove the remaining illegal structures
standing on land covered by the special orders and used Jor nen-forest activities, on
the suid lands erected afier 25" October 1980, without prior approval of the
Central Government, and Jurther to restore status quo anle including to undertake
reforestation/afforestation programmes in right earnest. As far as the lands
covered by special orders under Section 5 are concerned, we are not making any
adjudication. Therefore, the authorities will have to decide the status of the lands
covered by the said orders under Section 5 of the case basis.”

For compliance for the above said Order of the Hon'ble Court, at first
stage, the unauthorized structures in villages Ankhir, Mewla Mahrajpur, Anangpur
and Lakarpur in district Faridabad, required to be removed from forest arcas. need 1o
be identified. Therefore, there is a need 1o establish the procedure for identification of
unauthorized structures in forest land.

Accordingly the Governor of Haryana is pleased to order that procedure

to be followed shall be as under:—

(i)~ The Divisional Forest Officer, Faridabad wil] prepare the list of structures.
prima-facie. observed to be unauthorized on forest land. Satellite Image/
Drone-mapping/LiDAR  data alongwith Ground Report may be used for
preparing the list of structures, so as to ensure that no unauthorized structure is
left behind.

() The verification of structures contained in the list prepared by the Divisional
Forest Officer will be done by the Committee of Officers at Faridabad with
following composition —

L. Deputy Commissioner (or his nominee) Chairperson

2. Municipal Commissioner (or his nominec) Member

3. Divisional Forest Officer Member Sceretary
4. District Revenue Officer Member

5. District Town Planner Member

(in case the Deputy Commissioner decides to nominate an officer in
his place then, he will also nominate a suitable officer to chair the committee)

-1- ' -CONTD. P.T.Q.
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¥ (iii) In case any person or agency, after receiving the notice from Divisional Forcst

(iv)

v)

Officer for removal of the structure submits evidence that the structure was
constructed prior to 24.10.1980, this committee of officers will verify the claim
submitted by such person or agency.
Furthermore, some of the lands notified by special Orders under section 4 of
the PLP Act, may also be attracting another Order dated 07.04.2022 of Hon'ble
Supreme Court passed in C.A. No. 6990 of 2014 titled as ‘State of Haryana
versus Jai Singh & Others’. This issue relates to Shamlat Del/ Jumla Mustarka
Malkan lands which have been partitioned during last 3 to S decades. In the
process of identification of unauthorized structures on lands notified under
special section 4 of the PLP Act, the Deputy Commissioner will also ensure Lo
mention ownership of such partitioned Shamiat Deh/ Jumla Mustarka Malkan
land.
This committee of officers will also list-out the cases in which some of the
organizations have already sent proposal to the Government of India or
Government of Haryana for diversion of land under the Forest (Conservation)
Act, 1980.

The task will be completed within 15 days and tollowing further

immediate action will be taken-

(a) The Divisional Forest Officer, Faridabad will issue notices to the entities
for the unauthorized structures/ occupation in the format given at
Annexure A.

(b) The Deputy Commissioner Faridabad will submit detailed report of the
Committee to the Government.

VINEET GARG

Chandigarh dated, Additional Chief Secretary to Government of Haryana
the 14" Scptember, 2022 Forest and Wildlife Department Chandigarh
Endst. No. 1700-Ft.-1-2022/ 5070 Chandigarh dated the /4. ¢ 5,

A copy is forwarded to the following for information and necessary action: —
Principal Chief Conservator of Forest (HoFF), Haryana, Panchkula.
Chief Conservator of Forest (South Circle) Gurugram.

Deputy Commissioner, Faridabad.

All members of the Committee.

Sr. Secy/Ft.M, PS/CPSCM, PS/CS, PS/APSCM, PS/ACSFt.

_Lll-i\—.b-)[\)'—'

Superintendent ForestYAdministrative Branch
Jor Additional Chief Secretary to Government Haryana
Forest and Wildlifc Department

2-
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{ i .08.1992
\' Structures identified to be unauthorised being violation of Notification S.0. 101/P.A.2/ 1900/S.3/92 flated 18 \

Area notified under Specific Section 4 of Punjab Land Preservation Act 1900

Village :- Ankhir
T : i Revenue Remarks( Owner
S.No |ID -1 latitude Longitude | Area(in | Khasra/ Muraba/ Killa No. |Possession Ownership as per as per jamabandi
Numbes acres) : of 1972-73)
on
1 t Deh
\ HSVP HSVP Panchaya! \
1 1554 | 2843085643 | 7729330924  0.0326 5//24/1
l . HSVP HSVP Panchayat Deh
2 1555 | 2843092214 | 77.29333692| 0.0243 - sfpaf1
RAVISH TREHAN S/ RAVISH TREHAN S/O PYARELAL Panchayat Deh
3 1556 | 28.42225693 | 77.28545545 | 0.0144 48//17 PYARELAL ' ' !
" IRAVISH TREHAN S/O0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
4 1557 | 28.42222635 | 7728556418 | 0.0438 48//16/2,17,25/1 = |PYARELAL v
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
5 1558 | 28.42095251 | 77.28623599 | 0.0048 S5//6/2 PYARELAL
OMPARKASH S/O WAZIR OMPARKASH S/0 WAZIR CHAND Panchayat Deh
6 1559 | 28.41654744 | 77.28403342 | 0.0804 65//8/3 CHAND &OTHERS &OTHERS
Smt. Neeru W/o Tilak raj , Saroj Smt. Neeru W/o Tilak raj , Saroj W/o Panchayat Deh
7 1560 | 28.4249047 |77.28783152! 0.0136 42//12,19 ‘W/o Purushbhan , Savita W/o Purushbhan , Savita W/o Brijbhan, MCF .
- . HSVP HSVP Panchayat Deh
8 1561 | 28.43100292 | 77.2931495 { 0.0403 5//24/1 ' : ‘ l
HSVP HSVP i . Panchayat Deh
9 1562 | 28.43049344 | 77.29318194| 0.0104 25//4/1 -
_ HSVP . HSVP Panchayat Deh
10 | 1563 | 28.43064998 | 77.29323725 | 0.0419 25//4]1 { ' .
: HSVP HSVP 3 :
11 | 1564 | 28.43042425 | 77.29314289 | 0.0103 25//4/1 _ _ \ anchayat Deh \
' ’ HSVP HSVP
12 | 1565 | 2843038535 | 77.20312187 | 0.0108 25//a/1 . ‘ \PmChAyat Deh W
. HSVP HSVP
13 | 1566 | 2843053691 | 77.29319891| 0.0260 25//4/1 . Panchayat Deh w
Karan Bhadana S/o Brij Bhan Karan Bhadana S/o Brij -
14 1567 | 28.42573041 | 77.28584547 | 0.0121 41//6 Bhadana , Ramkishan S/o Lal Singh \Ramkishan Slo La? girrlljgshan Hiadens., \Pnnchayat Deh j
' M/s Karan Metals PvT L., D-69 M/ K ; . '
15 1568 | 28.43020509 | 77.2820214 | 3.5551 22)/4,5,6,7,15,23//1,20,11 _|Dabua Pali Road FBD, sahaj Prect  |Road ;rBag h::tt\aaljspxr):cf Sl:nfgh IS)I: 232?“ Ptah \Pancmyat Den \
4 jprec
MCF v}
16 | 1569 | 28.42438387 | 77.28200802| 0.0149 77 \ cF Panchayat Deh

/ B



MCF MCF Panchayat Dch
17 1570 | 28.42437308 | 77.2881109 0.0249 77

MCF MCF Panchayat Deh
18 1571 | 28.42434544 | 77.2881969 0.0251 77

MCF MCF Panchayat Deh
19 1572 | 28.42431255 | 77.28828642 0.0231 77

MCF MCF Panchayat Deh
20 1573 | 28.42427747 | 77.28839266 0.0265 77

MCF MCF Panchayat Deh
21 1574 | 28.42424696 | 77.28848122 | 0.0145 77

MCF MCF Panchayat Deh
22 1575 | 28.42421269 | 77.28858694 0.0301 77

MCF MCF Panchayat Deh
23 1576 | 28.42417828 | 77.28872025 0.0203

MCF MCF Panchayat Deh
24 1577 | 28.42414663 | 77.28881028 0.0215

MCF MCF Panchayat Deh
25 1578 | 28.42411191 | 77.28890775 0.0214 77

MCF MCF Panchayat Deh
26 1579 | 28.42406504 | 77.28904779 0.0032 77

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
27 1580 | 28.42633653 | 77.28403393 | 0.0424 30//23,41//3

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
28 1581 | 28.42602475 | 77.28380131 0.0524 41//2,3

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
29 1582 | 28.42586475 | 77.28386164 | 0.0236 41//23,8,9 )

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Dch
30 1583 | 28.42559798 | 77.28369218| 0.0122 41//9

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
31 1584 | 28.42556981 | 77.28375887 0.0140 41//9

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
32 1585 | 28.42554466 | 77.28380522 0.0145 41//9 :

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
33 1586 | 28.42551063 | 77.28385712 0.0147 41//8,9

Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh 41//19Panchayat
34 | 1587 | 28.42455457 | 77.28367858 | 0.0241 71,41//19 . ~__{Deh, 71 Abadi Deh

AJAY S/O A.C. &OTHERS AND [AJAY S/0 A.C. &OTHERS AND SHAMLAT  |Panchayat Dch
35 | 1583 | 28.4241222 | 77.28407417 | 0.0157 41//23 SHAMLAT ‘

SHAMLAT SHAMLAT . Panchayat Dch
36 1589 | 28.42372192 | 77.28414508 0.0113 48//3

S
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SHAMLAT SHAMLAT Panchayat Deh
37 | 1590 | 28.42368874 | 77.2838924 | 0.0085 48//2,3
SHAMLAT SHAMLAT Panchayat Deh
38 | 1591 | 28.42388916 | 77.28438408 | 0.0303 48//3
AJAY S/0 A.C. &OTHERS AJAY S/0 A.C. &OTHERS 71 Abadi deh,
39 1592 | 28.42370379 | 77.28470197 | 0.0321 71,48//3,4 48//3,4 Panchayat
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
40 | 1593 | 28.42254497 | 77.28555917 | 0.0065 48//16/2 PYARELAL ‘
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
a1 | 1594 | 28.4223936 |77.28553813}] 0.0192 48//16/2,17 PYARELAL : '
RAVISH TREHAN S/O . RAVISH TREHAN S/0O PYARELAL Panchayat Deh
42 1595 | 28.42244067 | 77.28556306 | 0.0178 48//16/2,17 PYARELAL ‘
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
43 1596 | 28.4223767 | 77.28545363 | 0.0111 48//16/2,17 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
a4 1597 | 28.42234973 | 77.28557945 | 0.0047 48//16/2 PYARELAL
MCF &RAVISH TREHAN S/O |MCF &RAVISH TREHAN S/0 PYARELAL  |Panchayat Deh
45 1598 | 28.42196712 | 7728554821} 0.0169 48//24,25/1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
a6 | 1599 | 28.421754 | 77.2856613 | 0.0105 48//25/1, 55//5/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
47 | 1600 | 28.42131632 | 77.2860322 | 0.0257 55//5/1,6/2 PYARELAL ’
\ RAVISH TREHAN S/0 RAVISH TREHAN S/0O PYARELAL Panchayat Deh
48 1601 | 28.42123473 | 77.28599559 |  0.0229 55//5/1,6/2 PYARELAL
: RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
49 1602 | 28.42013047 | 77.28649519 |  0.0470 56//20/3 PYARELAL
RAVISH TREHAN $/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
50 | 1603 | 28.4202087 | 77.2867018 | 0.0343 56//20/3 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
51 1604 | 28.41997675 | 77.28646785 ) 0.0878 $5//16/1,20/3,21/1 PYARELAL
: RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
52 1605 | 28.42006613 | 77.2866004 | 0.0527 56//20/3 PYARELAL
RAVISH TREHAN §/0 RAVISH TREHAN S/O,PYARELAL Panchayat Deh
53 1606 | 28.41981827 | 77.2862534 | 0.0256 55//25/3, 56//21/1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S$/0 PYARELAL Panchayat Deh
54 1607 | 28.41963408 | 77.28617925 |  0.0486 $5//25/3 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Dch
55 1608 | 28.4197663 | 77.28631136| 0.0183 55//25/3, 56//21/1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Dch
s6 | 1609 | 28.41960899 | 77.2862592 | 0.0223 55//25/3, 56//21/1 PYARELAL ‘

="
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RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
57 | 1610 | 28.4193938 | 77.28601019} 0.0612 55//25/3, 61//5/2 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
s | 1611 | 28.41944065 | 77.28611953 | 0.0227 55//25/3, 61//5/2 PYARELAL : ,
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Dch
s9 | 1612 | 28.41858897 | 77.28509256 | 0.1210 61//7/2,14/1,14/2 PYARELAL
HSVP HSVP ‘ Panchayat Deh
60 | 1613 | 284311834 | 77.290959 | 0.0059 5//20,21
Nitika D/o Parmod R/o sanik fams  |Nitika D/o Parmod R/o sanik fams New Dethi  {Panchayat Deh
61 | 1614 | 28.42921428 | 77.28555094 | 0.0162 23//16.17 New Dethi '
HSVP HSVP Panchayat Deh
62 | 1615 | 28.42989859 | 77.28894725| 0.8902 24//4,7,8,13,14
HSVP HSVP Panchayat Deh
63 | 1616 | 28.43008456 | 77.28990554 | 1.3528 24//4,5,6,7,15
HSVP HSVP Panchayat Deh
64 | 1617 | 28.42892349 | 77.28991064 | 0.9777 24//5,16,24,25
: RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
65 | 1618 | 28.41756773 | 77.28422687 | 0.3223 61//18/2,23/1 PYARELAL
RAVISH TREHAN $/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
66 | 1619 | 28.41702862 | 77.28476923 | 0.1402 65//3/3,4/2 PYARELAL
RAVISH TREHAN 5/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
67 | 1620 | 28.41882598 | 77.28292074| 0.0298 61//9,10 PYARELAL
RAVISH TREHAN 8/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
68 | 1621 | 28.41899713 | 77.2826885 | 0.0032 61//10 PYARELAL
~ RAVISH TREHAN §/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
69 | 1622 | 28.41889403 | 77.28303187 | 0.0103 61//9 PYARELAL '
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
70 | 1623 | 28.42154642 | 7728622392 | 0.0093 55//5/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
71 | 1624 | 28.42070465 | 77.2861867 | 0.0250 55//15/1 PYARELAL )
RAVISH TREHAN S/0 RAVISH TREHAN S$/O PYARELAL Panchayat Deh
72 | 1625 | 28.42068562 | 77.28610296 | 0.0383 S5//15/1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
73 1626 | 28.4204946 | 77.28571615] 0.0747 55//15/1,16/3 PYARELAL
. RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Dch
74 | 1627 | 28.42047339 | 77.28594707 | 0.0065 $5//15/1 PYARELAL
' RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
75 1628 | 28.41839223 | 77.28492987 | 0.0428 61//14/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
76 | 1629 | 28.4186698 | 77.28537675| 0.0056 Ly 61//1/1,12 PYARELAL
A\"\\&
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RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
77 1630 | 28.41868057 | 77.28542657 |  0.0044 61//7/1,7/2 PYARELAL
: RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
78 1631 | 28.42035496 | 77.28583522 | 0.0070 55//15/1,16/3 PYARELAL ‘
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
79 1632 | 28.42032751 | 77.28602036 | 0.0084 55//16/2 PYARELAL .
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
80 1633 | 28.42024388 | 77.28616361 | 0.0093 55//16/2 PYARELAL T
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
81 1634 | 28.42026543 | 77.28591089 | 0.0255 55//16/2,16/3 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
82 1635 | 28.42015436 | 77.28585499 |  0.0563 55//16/2,16/3 PYARELAL
HSVP HSVP :|Panchayat Deh
83 1636 | 28.42920882 | 77.291608 0.4926 25//12/1,19/3,20
HSVP HSVP Panchayat Deh
84 1637 | 28.42960272 | 77.20183737| 0.7849  [25//9,12/1,12/2,13/1,13/2,19/3 .
25//19/2,19/3,20,21,22/1,22/2, |HSVP HSVP Panchayat Deh
85 1638 | 28.42871091 | 77.29162144 | 0.8819 28//2/1
HSVP HSVP Panchayat Deh
86 1639 | 28.42001603 | 77.28593076 | 0.0921 55//16/2,25/2
' ’ HSVP HSVP Panchayat Deh
87 1640 | 28.43083821 | 77.29021118 } 0.8925 24//5.5//21, 6//16,25
HSVP HSVP Panchayat Deh
88 1641 | 28.42995314 | 7729111694 |  1.0188 25//1,9,10,11,12/1
HSVP HSVP Panchayat Deh
89 1642 | 28.42959585 | 77.29048952 | 0.9618 24//6,15,16, 25//10,11,20
HSVP HSVP \ Panchayat Deh
50 1643 | 28.43036112 | 77.29135631 | 0.8633 25//1,2,9,10
Radha Swami satsang , Ankhir Radha Swami satsang , Ankhir Panchayat Deh
20//3,4,5,6,7,8,13,14,15,16,17,1
8,19,20,21,22,23,24,2
91 1644 | 28.42945787 | 77.27227458 | 13.9073 5, 33//1,2,34,5 .
28//20/2,21/1,21/2, HsvP HSVP Panchayat Deh
29//13,14,15,16,17,18,24,25/1,2
92 1645 | 28.42676973 | 77,28973262 | 4.4731 5/2
: SHASHI PARBHU W/O R.L. SHASHI PARBHU W/O R.L. AGGARWAL  {Panchayat Dch
AGGARWAL R/O H.NO R/O H.NO 196/164AMARYA NAGAR PHASE 2
196/164AMARYA NAGAR PHASE |DEHRADUN AND OTHERS
31//20,21, 32//5,6,15,16,25, |2 DEHRADUN AND OTHERS
93 1646 | 28.42730348 | 77.2777923 | 4.0703 39//5, 40//1
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RAVISH TREHAN S/O RAVISH TREHAN S/0O PYARELAL Panchayat Deh
94 | 1647 | 28.42016027 } 7728600596 | 0.0310 55//16/2 PYARELAL
“”";';;;‘;Tz"z’j';;'a‘;s“"‘"" Rajkumari Bhatia W/o Ramsaran _|Rajkumari Bhatia W/o Ramsaran Bhatia, M/s  |Panchayat Deh
BT BB Bhatia , M/s Faridabad Hotel Delite {Faridabad Hotel Delite PVT LTd
24//1,8,10,6//21, PVTLTd .
95 1648 | 28.42991174 | 77.28496506 14.3264 7/122,23,24,25
Ramkishan S/o Lal Singh - Ramkishan S/o Lal Singh Panchayat Dch
96 1649 | 28.42634204 | 77.28415637 0.0090 30//23 .
Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Dch
97 1650 | 28.42626954 | 77.28376271 0.0099 30//22,41//2 :
Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
98 1651 | 28.42557366 | 77.28572997 0.0152 41//6
Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
99 1652 | 28.42567291 | 77.28595717 0.0142 41//6
Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
100 1653 | 28.42558489 | 77.28601742 0.0043 41//6
HSVP HSVP .|Panchayat Deh
101 1654 | 28.42754119 | 77.2895146 0.3054 29//6,7,14,15 .
NITIKA D/O PARMOD & M/S  |NITIKA D/O PARMOD & M/S ARAVALI Panchayat Deh
102 | 1655 | 28.42519897 | 77.2884772 | 1.6535 42//7,89,12,13,14/1,14/2 |ARAVALI PROJECTS PVT LTD PROJECTS PVTLTD
HSVP HSVP Panchayat Deh
103 1656 | 28.42931614 | 77.28958803 1.0720 24//14,15,16,17,24
Nitika D/o Parmod R/o sanik fams  |Nitika D/o Parmod R/o sanik fams New Delhi, {Panchayat Deh
104 1657 | 28.42975673 | 77.28557403 |  0.0021 23//14 New Delhi , M/s Faridabad Hotel | M/s Faridabad Hotel Delite PVT Ltd
Nitika D/o Parmod , MJs Aravali _ |Nitika D/o Parmod , M/s Aravali Projects PVT  |Panchayat Deh
105 | 1658 | 28.42981101 | 77.28562943 | 0.0047 23//15 Projects PVT Ltd. Ltd.
Rajkumari Bhatia W/o Ramsaran  |Rajkumari Bhatia W/o Ramsaran Bhatia , Panchayat Deh
106 | 1659 | 28.42986923 | 77.28563414 | 0.0059 23//6,7.15 Bhatia, Kiranject Kaur W/o Kiranjeet Kaur W/o Gurmukh Singh
M/s Aravalai Projects PVT Lid M/s Aravalai Projects PVT Ltd Panchayat Deh
107 1660 | 28.4296971S | 77.28619175 0.0046 23//15 .
Nitika D/o Parmod R/o Sanik Farms |Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
108 1661 | 28.42928405 | 77.28561754 0.0188 23//16,17 FBd :
' M/s Aravali Projects PVT Ltd . M/s Aravali Projects PVT Ltd . Panchayat Dch
109 1662 28.4293728 | 77.28569631 0.0106 23//15,16
Nitika D/o Parmod RJ/o Sanik Farms {Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Dch
110 | 1663 | 28.4293282 | 77.28585454 | 0.0135 23//16 FBd .
Reena Dhull W/o Jitender Dhull R/o {Reena Dhull Wro Jitender Dhull R/o H.No 33 Panchayat Deh
111 1664 | 28.43156137 | 77.27547129 | 3.7681 9//8,9,12,13,18,19,22,23 H.No 33 Rfidge View Apartments  [Rfidge View Apartments Scctor 21 C Faridabad,
MCF . MCF Panchayat Deh
112 1665 28.42444082 | 77.28803828 0.0146 77
i
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HSVP HSVP Panchayat Deh
113 | 1666 | 28.43046128 | 77.29316097 | 0.0132 25//4/1 '
HSVP HSVP Panchayat Deh
114 | 1667 | 28.43058373 | 77.29321908| 0.0159 25//4/1 ]
HSVP HSVP Panchayat Deh
115 | 1668 | 28.43056451 | 77.29334965 | 0.0173 25//4/1
HSVP HSVP Panchayat Deh
116 | 1669 | 28.43075586 | 77.29327978 | 0.0552 25//4/1, 5//24/1
HSVP HSVP Panchayat Deh
117 | 1670 | 28.43099301 | 77.29336294 | 0.0346 5//24/1
HSVP HSVP Panchayat Deh
118 | 1671 | 28.43098135 | 77.29346891} 0.0128 5//24/1
HSVP HSVP Panchayat Deh
119 | 1672 | 28.43090126 | 77.29344493 | 0.0082 5//24/1
HSVP HSVP Panchayat Deh
120 | 1673 | 28.43083057 | 77.29342177| 0.0122 5//24/1
HSVP HSVP Panchayat Deh
121 | 1674 | 28.43076161 | 77.29340409} 0.0073 S//24/1
HSVP HSVP Panchayat Deh
122 | 1675 | 28.43069957 | 77.2933841 | 0.0122 25//4/1,5//24/1
HSVP HSVP , Panchayat Deh
123 | 1676 | 28.43063231 | 77.29336482| 0.0121 25//4/1 '
HSVP HSVP Panchayat Deh
124 | 1677 | 28.43050519 | 77.29334635 | 0.0073 25//4/1
. 25//21,2211, HSVP HSVP Panchayat Deh
125 | 1678 | 28.42802029 | 77.29146638 | 1.8698 28//1,2/1,9/2,10,11/1,12/1 :
] RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
126 | 1679 | 28.42029561 | 77.28628505 | 0.0136 55//16/2 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
127 | 1680 | 28.42018012 | 77.28620389 | 0.0468 55//16/2 PYARELAL
RAVISH TREHAN S§/0 RAVISH TREHAN S$/0 PYARELAL Panchayat Deh
128 | 1681 | 28.42010654 | 77.28620159{ 0.0257 55//16/2 PYARELAL
} RAVISH TREHAN $/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
120 | 1682 | 28.41985387 | 77.28650452 |  0.0097 56//21/1,21/2 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
130 | 1683 | 28.41989465 | 77.28640035 | 0.0305 56//20/3,21/1 PYARELAL
RAVISH TREHAN §/0 RAVISH TREHAN $/0 PYARELAL Panchayat Dch
131 | 1684 | 28.41869478 | 77.28475105 | 0.0304 61//7/2 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
132 | 1685 | 28.41932166 | 77.28603623 |  0.0090 631//5/2 PYARELAL
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RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
133 | 1686 | 28.41919342 | 77.28588186| 0.0160 61//5/2 PYARELAL
RAVISH TREHAN §/0 {RAVISH TREHAN S/O PYARELAL Panchayat Deh
134 | 1687 | 28.41924708 | 77.28592261 | 0.0164 61//5/2 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
135 | 1688 | 28.41924331 | 77.28580761 ] 0.0276 61//5/2 PYARELAL
A RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
136 | 1689 | 28.41881788 | 77.28539488 | 0.0138 61//7/2 PYARELAL
, RAVISH TREHAN S/0 RAVISH TREHAN $/0 PYARELAL Panchayat Deh
137 | 1600 | 28.41718286 | 77.28342368 | 47018 | 65//1,2,3/1,8/39.10,12,13/1 |PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL& IOCL  {Panchayat Deh
138 | 1691 | 28.41744483 | 77.28515447 | 0.4744 |78, 61//16/3,17/1,24/2, €5//4/2|PYARELALL I0CL MUMBAI  |MUMBAI
RAVISH TREHAN S/O PYARE  |RAVISH TREHAN S/0 PYARE LAL AND  {Panchayat Deh
139 | 1892 | 28.41620621 | 77.28292672 | 1.9654 65//9,10,11,12,13/1,19/2 |LAL AND OTHERS | OTHERS
OMPARKASH $/0 WAZIR OMPARKASH S/0 WAZIR CHAND Panchayat Deh
140 | 1693 | 28.41660506 | 77.28426723 | 0.0740 65//8/3 CHAND &OTHERS &OTHERS
OMPARKASH S/0 WAZIR OMPARKASH $/0 WAZIR CHAND Panchayat Deh
CHAND &OTHERS AND &OTHERS AND RAVISH TRHAN S/0
141 | 1694 | 28.41671553 | 77.28423702 | 0.0377 65//3/3.8/3 RAVISH TRHAN S/O PYARELALIPYARELAL ¢
RAVISH TREHAN S/0 RAVISH TREHAN $/0 PYARELAL& Panchayat Deh
142 | 1695 | 28.41682117 | 77.2844306 | 0.1443 65//3/3.4/2,8/3 PYARELAL& OMPARKASH OMPARKASH &OTHERS
RAVISH TREHAN $/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
143 | 1696 | 28.41845794 | 77.28478309 | 0.0876 61//7/2, 14/1 PYARELAL
HARYANA TOURISM HARYANA TOURISM BADKHAL Panchayat
BADKHAL Deh(61/12),
62//16(Pardesh
144 | 1697 | 28.41806952 | 77.28219297 | 0.0165 61//20, 62//16 Govt))
HARYANA TOURISM HARYANA TOURISM BADKHAL Panchayat Deh
145 | 1698 | 28.41812795 | 77.28217434 | 0.0060 61//11,20 BADKHAL ‘
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
146 | 1699 | 28.42086228 | 77.28623754| 0.0119 55//6/1,6/2,15/1,15/2 PYARELAL ,
. RAVISH TREHAN $/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
147 | 1700 | 28.42086545 | 77.28612899 | 0.0623 55//6/2,15/1 PYARELAL
' MCF MCF Panchayat Deh
148 | 1701 | 28.42408095 | 77.28900088 | 0.0043 77
SAROJ W/O PURUSHBHAN, SAROJ W/0O PURUSHBHAN, H.NO .22 Panchayat Deh
149 | 1702 [ 28.42478712 | 77.2869778 | 0.0092 77,42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD &MCF
SAROJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, H.NO .22 - |Panchayat Deh
150 | 1703 | 28.42476649 | 77.28703256 | 0.0042 77,42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD &MCF
SAROJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, H.NO .22 Panchayat Deh
151 | 1704 | 28.42474534 | 77.28708089 1 0.0068 _31,42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD &MCF
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SAROJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, H.NO .22 Panchayat Deh
152 | 1705 | 28.42485494 | 77.28679558 | 0.0060 77,42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD &MCF
SAROJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, H.NO .22 Panchayat Deh
153 | 1706 | 28.42484474 | 77.28685009 | 0.0064 77,42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD &MCF
SAROJ W/O PURUSHBHAN, SAROJ W/0 PURUSHBHAN, H.NO .22 Panchayat Deh
154 | 1707 | 28.42483893 | 77.28689197 | 0.0070 77,42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD &MCF
SAROJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, H.NO .22 Panchayat Deh
155 | 1708 | 28.42484232 | 77.28694627 | 0.0112 77,42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD &MCF
SAROJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, H.NO .22 Panchayat Deh
156 | 1709 | 28.42484244 | 77.2870089 | 0.0056 42//20 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD
RAVISH TREHAN $/0 RAVISH TREHAN $/0 PYARELAL Panchayat Deh
157 | 1710 | 28.4205029 | 77.28590857| 0.0128 55//15/1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S$/0 PYARELAL Panchayat Deh
158 | 1711 | 28.42059373 | 77.28589538 | 0.0070 55//15/1 PYARELAL :
RAVISH TREHAN $/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
155 | 1712 | 28.42095194 | 77.28626961 | 0.0034 55//6/2 PYARELAL
- RAVISH TREHAN S/0 RAVISH TREHAN S$/0 PYARELAL Panchayat Deh
160 | 1713 | 28.42095555 | 77.2861758 | 0.0061 §5//6/2 PYARELAL
, RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
161 | 1714 | 28.42096823 | 77.28610115| 0.0069 $5//6/2 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S$/0 PYARELAL Panchayat Deh
162 | 1715 | 28.42101059 | 77.28609881 | 0.0031 s5//6/2 PYARELAL
RAVISH TREHAN $/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
163 | 1716 | 28.42105118 | 77.28610271 | 0.0062 55//6/2 PYARELAL
‘ RAVISH TREHAN S/0 RAVISH TREHAN S$/0 PYARELAL Panchayat Dch
164 | 1717 | 28.42111873 | 77.28611598 |  0.0063 55//6/2 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN $/0 PYARELAL Panchayat Deh
165 | 1718 | 28.42118125 | 7728612749 |  0.0058 55//6/2 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN $/0O PYARELAL Panchayat Deh
166 | 1719 | 28.42123461 | 77.28614006 |  0.0040 55//6/2 PYARELAL
‘ RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Dch
167 | 1720 | 28.42128468 | 77.28614969 |  0.0040 55//5/1,6/2 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
168 | 1721 | 28.42135516 | 77.28617224 |  0.0080 55//5/1 PYARELAL
RAVISH TREHAN $/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
169 | 1722 | 28.42145589 | 77.28620125 | 0.0134 55//5/1 PYARELAL '
RAVISH TREHAN S/0 RAVISH TREHAN S$/0 PYARELAL Panchayat Deh
170 | 1723 | 28.42179805 | 77.28604923 | 0.0126 48//25/1 PYARELAL ‘ .
: RAVISH TREHAN S/O RAVISH TREHAN S/OPYARELAL Panchayat Deh
171 | 1724 | 28.42185868 | 77.28593737 | 0.0037 48//25/1 PYARELAL
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RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
172 | 1725 | 28.42190473 | 77.2856825 | 0.0178 48//25/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
173 | 1726 | 28.42193341 | 77.28565139 | 0.0157 48//25/1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
174 | 1727 | 28.4218359 | 77.28575405] 0.0414 48//25/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
175 | 1728 | 28.42188148 | 77.28571007 | 0.0131 48//25/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Dch
176 | 1729 | 28.42181209 | 77.285613%4 |  0.0054 48//25/1 PYARELAL
RAVISH TREHAN $/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
177 | 1730 | 28.42175723 | 77.28588032| 0.0374 48//25/1,55//5/1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
178 | 1731 | 28.42162006 | 77.28599414 | 0.0667 48//25/1, 55//5/A PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Dch
179 | 1732 | 28.42158639 | 77.28610914 | 0.0426 55//5/1 PYARELAL
RAVISH TREHAN $/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
180 | 1733 | 28.41818177 | 77.28480413 | 0.0405 61//14/1,17/3 PYARELAL ’
‘ RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
181 | 1734 | 28.41825144 | 77.2847325 | 0.0266 61//14/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
182 | 1735 | 28.41793421 | 77.28465076 ] 0.0390 61//17/3,18/2 PYARELAL
< RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Dch
183 | 1736 | 28.41827185 | 77.28490897 |  0.0068 61//14/1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
184 | 1737 | 28.41863803 | 77.28489572 | 0.0863 61//7/2,14/1 PYARELAL )
. 7//6,7,8,9,12,13,14,15,17,18,19, | Kanhiya lal S/o Heera Lal, Ashok  |Kanhiya lal S/0 Heera Lal,, AshokNathS/o ~ |Panchayat Deh
185 | 1738 | 28.43194327 | 77.28445858 |  7.1956 22 Nath S/o Rajeswar Nath , Kamaljeet |Rajeswar Nath , Kamaljeet S/o Munnilal,
SAROQJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, H.NO .22 Panchayat Deh
186 | 1739 | 28.42537038 | 77.28725523 | 2.0317 42//1,2,9,10,11,12 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD :
20//1,2,3,8.9,10,11,12,13,18,19, | Harish tancja S/o Bishan Das R/o  {Harish taneja S/o Bishan Das R/o 943 scc. 14 Panchayat Deh
187 1740 | 28.43001455 | 77.27102145 | 3.9146 20 943 sec. 14 FBd, Archna W/o VK |FBd, Archna W/o VK Jatwani R/o FBD,
Baccha Baba Ji Maharaj , Shri Baccha Baba Ji Maharaj , Shri Param Hans Panchayat Deh
188 | 1741 | 28.42891012 | 77.27030947 | 0.8534 20//20,21, 33//1 Param Hans Ashram Ashram
19//2,3,4,7,8,9,12,13,14,17,18,1 | Sunita Maharan W/o Parveen Sunita Maharan W/o Parveen Mahran R/o W-247[Panchayat Deh
189 | 1742 | 28.42952784 | 77.2675266 | 8.3858 9,22,23,24, 34//2,3,4 Malran R/o W-247 South city South city Gurgaon , Anija Sood W/o Gopal
DevKaran S/o Ramrachpal Satish ~ [DevKaran S/o Ramrachpal Satish S/o babu Ram |Panchayat Deh
190 1743 | 28.42812986 | 77.28579785 | 2.0617 23//24,25, 30//4,5,6,7 $/o babu Ram , T.C Gulati S/o HC |, T.C Gulati S/o HC Gulati, Ramkishan S/o
Sanjay S/o Rajkumar , Bharat Sanjay S/o Rajkumar , Bharat Bhusan s/o Panchayat Deh
191 1744 | 28.42587727 | 77.28979581 | 0.6892 29//25/1, 42//4,5/1,6/2,7/2, san s/o Mohanl.zl , emit Pal Slo MohanLal , amit Pal S/o Krishan Kant Pal R/o
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21//1,2,9,10,11,12,19,20,21,22, | VIPUL GOYAL S/O RC GOYAL  |VIPUL GOYAL S/0 RC GOYAL R/O 579 Panchayat Deh
192 | 1745 | 28.42960941 | 77.27421621 ] 7.9253 32//1,2, 33//5 R/O 579 SECTOR SECTOR 17 KAMALJEET S/O0 MUNNILAL
. Sanjay S/o Rajkumar , Bharat Sanjay S/o Rajkumar , Bharat Bhusan s/o Panchayat Dch
193 | 1746 | 2843004371 | 77.27529648 |  2.7699 21//2,89,12,13,18,19 Bhusan s/o MohanLal , amit Pal S/o {MohanLal , amit Pal S/o Krishan Kant Pal R/o
. Suresh Kumar S/o Ramjil.al R/o Suresh Kumar S/o RamjiLal R/o H.No 78 Sector |Panchayat Deh
194 | 1747 | 28.43169797 ] 77.28134796 | 4.2311 8//6,7,14,15,16,17,24,25  |H.No 78 Scctor 21 B Faridabad, 21 B Faridabad, Kamaljeet S/o Munnilal R/o
. Kanhiya lal S/o Heera Lal, Ashok  [Kanhiya lal S/o Heera Lal, Ashok Nath Slo Panchayat Dch
195 | 1748 | 28.43192649 | 77.28261838 |  5.2560 7//9,10,11,19,20, 8//6,15,16 |Nath S/0 Rajeswar Nath , Kamalject |Rajeswar Nath , Kamalject Sio Munnilal,
’ Nitika D/o Parmod R/o Sanik Farms |Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
196 | 1749 | 28.42973918 | 77.28597559 | 0.2933 23//6,15,16,25 FBd ) ’
M/S Faridabad Hotel Delite M/S Faridabad Hotel Delite Panchayat Dch
197 | 1750 | 28.42875522 | 77.2859044 | 0.0156 23//25
Omparkash S/o Wazir Chand and  {Omparkash S/o Wazir Chand and others Panchayat Dch
198 | 1751 | 28.41645449 | 77.28399506| 0.08%4 65//8/3 others
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
199 | 1752 | 28.41845291 | 77.28324725 | - 1.2309 61//8,9,10,11,12,13 PYARELAL
55//18,19,20,21,22,23, RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
200 | 1753 | 28.41964993 | 77.28328874 | 1.9861 61//12,39 PYARELAL
Nitika D/o Parmod R/o Sanik Farms |Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
201 | 1754 | 28.42918441 | 77.28605542 | 0.0801 23//16 FBd
Nitika D/o Parmod R/o Sanik Farms |Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
202 | 1755 | 28.42944214 | 77.2865426 | 0.0270 24//11,20 FBd
Nitika D/o Parmod R/o Sanik Farms [Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
203 | 1756 | 28.42892063 | 77.28621976 | 0.0260 23//16,25 FBd .
. M/S Faridabad Hotel Delite M/S Faridabad Hotel Delite Panchayat Dch
204 | 1757 | 28.42880197 | 77.28622416 | 0.0396 23//25
Nitika D/o Parmod R/o Sanik Farms {Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
205 | 1758 | 28.42910592 | 77.28638065 | 0.0078 23//16, 24//20 FBd
- Nitika D/o Parmod R/o Sanik Farms |Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
206 | 1759 | 28.42925164 | 77.28651873 | 0.0300 24//20 FBd
. Nitika D/o Parmod R/o Sanik Farms {Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
207 1760 1| 28.42892846 | 77.28660364 | 0.0153 24//20,21 FBd ,Sangeeta W/o Govind Ram, | Sangecta W/o Govind Ram, Lalita W/o Atul
Nitika D/o Parmod R/o Sanik Farms |Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
208 | 1761 | 28.42876541 | 77.28634839 | 0.0370 23//25, 24//21 FBd
_ SHAMLAT SHAMLAT Panchayat Dch
209 | 1762 | 28.41779474 | 77.2823544 | 0.0772 61//20,21
M/s Jai Industrics, Durga Devi W/o {M/s Jai Industries, Durga Devi W/o Gopi Ram,  [Panchayat Deh
Gopi Ram , Nirmala W/o Santosh  |Nirmala W/o Santosh Kumar , Santosh Kumar
210 1763 | 28.42765876 | 77.28884389 0.0797 29//7,8,13,14 .~ |Kumar , Suntosh Kumar Slo Gopi  |S/o Gopi Ram, HSVP
PP
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M/s Jai Industries, Durga Devi W/o Gopi Ram,

M/s Jai Industries, Durga Devi W/o Panchayat Deh
211 1764 | 28.4278997 | 77.28905825| 0.0788 29//1,8 Gopi Ram , Nirmala W/o Santosh  |Nirmala W/o Santosh Kumar,, Santosh Kumar
_ SAROJ W/O PURUSHBHAN, SAROJ W/O PURUSHBHAN, HNO .22 Panchayat Deh
212 | 1765 | 28.42497568 | 7728791137 | 0.0424 42//12 H.NO .22 SECTOR 16A FBD SECTOR 16A FBD
Nitika D/o Parmod R/o Sanik Farms |Nitika D/o Parmod R/o Sanik Farms FBd Panchayat Deh
213 | 1766 | 28.42929083 | 77.28594954 | 0.0181 23//16 FBd'
M/s Aravali Projects PVT Ld . M/s Aravali Projects PVT Lid . Panchayat Deh
214 | 1767 | 28.42969559 | 77.28660031 | 0.0092 24//11
M/s Aravali Projects Pvt Ltd, M/s Aravali Projects Pvt Ltd, Kiranjeet Kaur W/o]Panchayat Deh
215 | 1768 | 28.42988273 | 77.28662245 | 0.0510 24//10,11 Kiranjeet Kaur W/o Gurmukh Singh |Gurmukh Singh R/o A-118 Bandarhud Housing |
‘ Nitika D/o Parmod, M/s Aravali Nitika D/o Parmod, M/s Aravali Projects PVT  |Panchayat Deh
216 | 1769 | 28.42924846 | 77.2868459 | 0.2374 24//11,20 Projects PVT LTD LTD
Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
217 | 17720 | 28.42519385 | 7728634493 |  0.1825 41//6,15,42//10,11
Karan Bhadana S/o Brij Bhan Karan Bhadana S/o Brij Bhan Bhadana, Panchayat Deh
218 | 1771 | 28.42508328 | 77.28658399 | 0.1463 a2//11 Bhadana , Ramkishan S/o Lal Singh |Ramkishan S/o Lal Singh
Karan Bhadana S/o Brij Bhan Karan Bhadana S/o Brij Bhan Bhadana, Panchayat Deh
219 | 1772 | 28.42566299 | 77.28683379 ]  0.2027 42//1,10 Bhadana , Ramkishan S/0 Lal Singh |Ramkishan S/o Lal Singh
MCF (PARSON MANDIR) MCF (PARSON MANDIR) Panchayat Deh
220 | 1773 | 28.42361504 | 77.27159355 |  0.5820 51//2,3,8,9
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
221 | 1774 | 28.42063883 | 77.28598686 | 0.0713 55//15/1 PYARELAL ° ]
not in revenue record not in revenue record 71 Abadi deh , 48//4
222 | 1778 | 28.42363988 | 77.28475938 | 0.0074 71,48//4 Panchayat deh
AJAY S/O A.C. &KOTHERS AND TAJAY S/O A.C. &OTHERS AND SHAMLAT |Panchayat Deh
223 | 1779 | 28.42559167 | 77.28388307 {  0.0026 41//89 SHAMLAT
Karan Bhadana S/o Brij Bhan Karan Bhadana S/o Brij Bhan Bhadana, Panchayat Deh
224 | 3006 | 28.42706125 | 77.28657334 | 0.2011 29//20, 30//16 Bhadana , Ramkishan S/o Lal Singh |Ramkishan S/o Lal Singh
» RMKISHAN S/O LALSINGH AND |RMKISHAN S/0O LALSINGH AND M/S Panchayat Deh
225 2007 | 28.4269754 | 77.2827887 0.0200 30//20 M/S MALDEEVS PROJECTS PVT |MALDEEVS PROJECTS PVT LTD, H.NO D-
. RMKISHAN S/O LALSINGH ANDIRMKISHAN S/0 LALSINGH AND M/S Panchayat Deh
226 2008 | 28.42703225 | 77.28297069 | 0.0021 30//20 M/S MALDEEVS PROJECTS PVT |[MALDEEVS PROJECTS PVT LTD, HNO D-
RAMEKISHAN S/O LALSINGH  |RAMKISHAN S/0 LAL SINGH AND M/S Panchayat Deh
227 | 2009 | 28.42680544 | 77.28625754 | 0.0022 30//16 AND M/S MUDRA MUDRA INTERNATIONAL
HSVP HSVP Panchayat Dch
228 | 2010 | 28.42737658 | 77.28901524 |  0.0075 29//14
HsvP HSVP Panchayat Deh
229 | 2011 | 28.42744037 | 77.28895756 |  0.0094 29//14
RAMKISHAN S/0 LALSINGH , [RAMKISHAN S/O LALSINGH , DEVKARAN |Panchayat Deh
230 2012 | 28.42734343 | 77.28585206 0.0013 30//15 DEVKARAN $/0 RAMRACHPAL [S/0 RAMRACHPAL , SATISH KUMAR S/O
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MCF MCF Panchayat Deh
231 2013 28.4307725 | 77.25943547 0.0062 17//3
MCF MCF Panchayat Deh
232 2014 28.4308079 | 77.25935465 0.0005 17//3 ‘
HSVP HSVP Panchayat Deh
233 2015 | 28.42699047 | 77.29106975 0.0003 28//20/2 )
VIJAY KUMARI W/O VIJAY KUMARI W/O JAGPARVESH SINGH [Panchayat Deh
234 2016 | 28.42763721 | 77.28426831 | 0.0022 30//8 JAGPARVESH SINGH VILLAGE |VILLAGE ANKHIR
VIJAY KUMARI W/O VIJAY KUMARI W/O JAGPARVESH SINGH {Panchayat Deh
235 | 2017 | 28.42762017 | 77.28440178 | 0.0016 30//8, 30//13 JAGPARVESH SINGH VILLAGE |VILLAGE ANKHIR
VIJAY KUMARI W/O VIJAY KUMARI W/O JAGPARVESH SINGH |Panchayat Deh
236 2018 | 28.42762914 | 77.2845433 0.0009 30//8 JAGPARVESH SINGH VILLAGE |VILLAGE ANKHIR )
VIJAY KUMARI W/O VIIAY KUMARI W/O JAGPARVESH SINGH {Panchayat Deh
237 2019 | 28.42793687 | 77.28402468 | 0.0013 30//8 JAGPARVESH SINGH VILLAGE |VILLAGE ANKHIR
‘ VIJAY KUMARI W/O VIAY KUMARI W/O JAGPARVESH SINGH {Panchayat Deh
238 2020 | 28.42797234 | 77.28407545 | 0.0009 30//8 JAGPARVESH SINGH VILLAGE |VILLAGE ANKHIR
ASHOK S/0 BISHAMBERDYAL JASHOK S/O BISHAMBERDYAL Panchayat Deh
239 2021 | 28.42784294 | 77.28384259 0.0013 30//9
ASHOK S/0 BISHAMBERDYAL |ASHOK S/0 BISHAMBERDYAL Panchayat Deh
240 2022 | 28.42786609 | 77.28386796 0.0006 30//% .
ASHOK S/O BISHAMBERDYAL JASHOK S/0 BISHAMBERDYAL Panchayat Deh
241 2023 | 28.42788856 | 77.28370638 0.0008 30//9 )
ASHOK S/0 BISHAMBERDYAL [ASHOK S/0 BISHAMBERDYAL Panchayat Deh
242 2024 | 28.42790908 | 77.28373257 0.0009 30//9
VIIAY KUMARI W/O VIJAY KUMARI W/O JAGPARVESH SINGH [Panchayat Deh
243 | 2025 | 28.42773712 | 77.28404147 | 0.0016 30//8 JAGPARVESH SINGH VILLAGE |{VILLAGE ANKHIR
VIJAY KUMARI W/O VUAY KUMARI W/O JAGPARVESH SINGH {Panchayat Deh
244 2026 | 28.42770481 | 77.28409396 | 0.0008 30//8 JAGPARVESH SINGH VILLAGE |VILLAGE ANKHIR
ASHOK S/O BISHAMBERDYAL |ASHOK S/O BISHAMBERDYAL Panchayat Deh
245 2027 | 28.42773142 | 77.28383071 0.0007 30//9 ,
M’s Jai Industries, Durga Devi W/o  [M/s Jai Industrics, Durga Devi W/o Gopi Ram, Panchayat Deh
246 2028 | 28.42859457 | 77.28786846 |  0.0030 24//22 Gopi Ram , Nirmala W/o Santosh | Nirmala W/o Santosh Kumar , Santosh Kumar
M/S Faridabad Hotel Delite M/S Faridabad Hotel Delite Panchayat Deh
247 2029 | 28.42888723 | 77.28611822 0.0050 23//25
M/S Faridabad Hotel Delite M/S Faridabad Hotel Delite Panchayat Dch
248 2030 | 28.42878597 | 77.28601661 0.0054 23//25 : .
i TAJINDER KAUR D/O RATAN  [TAJINDER KAUR D/O RATAN SINGH AND |Panchayat Deh
249 | 2031 | 28.42790701 | 77.27705583 | 0.0003 32//7 SINGH AND OTHERS OTHERS
. TAJINDER KAUR D/O RATAN  |TAJINDER KAUR D/O RATAN SINGH AND |Panchayat Deh
250 | 2032 | 28.42751076 | 77.27735423 | - 0.0004 32//15 SINGH AND OTHERS OTHERS
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MCF MCF ! Panchayat Deh
251 | 2033 | 28.43251808 | 77.25765531| 0.0009 13//10
MCF MCF Panchayat Deh
252 | 2034 | 28.43254883 | 77.25770537 | 0.0002 13//10
HSVP HSVP Panchayat Dch
253 2035 | 28.4310367 | 77.29276779| 0.0179 5//23
HSVP HSVP Panchayat Deh
254 | 2036 | 28.42896331 | 77.29199616 | 0.0036 25//19/1
HSVP HSVP Panchayat Deh
255 | 2037 | 28.42902793 | 77.29214755 | 0.0031 25//19/1
HSVP HSVP Panchayat Deh
256 | 2038 | 28.42910023 | 77.29214827 | 0.0009 25//19/1 .
HSVP HSVP Panchayat Deh
257 | 2039 | 28.42886233 | 77.29264886 | 0.0674 25//18/2, 25//23/1
HSVP HSVP Panchayat Deh
258 | 2040 | 28.42863307 | 77.29256488 | 0.0115 25//23/1
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
259 | 2041 | 28.41882659 | 77.28321379| 0.0319 61//9 PYARELAL
’ SHAMLAT SHAMLAT Panchayat Deh
260 | 2042 | 28.42440046 | 77.27042209 | 0.0084 38//21
SHAMLAT SHAMLAT Panchayat Deh
261 | 2043 | 28.42465446 | 77.26988945 | 0.0152 38//20
} RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
262 | 2044 | 28.41944031 | 77.28258302 | 0.0089 61//1 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
263 | 2045 | 28.41949878 | 77.28278406 | 0.0457 55//21,61//1 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
264 | 2046 | 28.41976179 | 77.28254504 ] 0.1070 55//21 PYARELAL ’
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
265 | 2047 | 28.41994849 | 77.28234142 | 0.0232 55//20, 55//21 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
266 | 2048 | 28.42012732 | 77.28245296 |  0.0069 55//20 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
267 | 2049 | 28.42023131 | 77.28248139{ 0.0537 55//20 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
268 | 2050 | 28.42030811 | 77.28231553 | 0.0087 55//20 PYARELAL
‘ RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
269 | 2051 | 28.42015844 | 77.28283759 | 0.0075 55//20 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
270 | 2052 | 28.42007978 | 77.28309408 |  0.0095 55//19 _ |[PYARELAL
— S

/1% Q’/




iz

23

RAVISH TREHAN S/O PYARELAL

$5//11, 55//12, 55//18, 55//19, |RAVISH TREHAN S/O Panchayat Deh
271 | 2053 | 28.42012692 | 77.28339289 | 1.1785 55//20, 55//22 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
272 | 2054 | 28.41995798 | 77.2829515 | 0.1126 | 55//19, 55//20, 55//21, 55//22 {PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
273 | 20ss | 28.42063521 | 77.28248012 | .0.0077 55//11 PYARELAL '
’ ' Ajay s/o AC and others Ajay sfo AC and others Panchayat Deh
274 | 2056 | 28.42085617 | 77.28179494 | 0.0122 54//6, 54//15
Ajay s/o AC and others Ajay s/o AC and others Panchayat Deh
275 | 2057 | 28.42088137 | 77.28158562 | 0.0077 54//6 : '
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
276 | 2058 | 28.41967625 | 77.28465501 | 0.0168 55//23, 55//24 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN $/0 PYARELAL Panchayat Deh
277 | 2059 | 28.41950632 | 77.28458922 | 0.0036 55//23 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
278 | 2060 | 28.41958446 | 77.28532736 | 0.0127 55//24 PYARELAL
55//24,55//25/1, 61//4,  |RAVISH TREHAN S/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
279 | 2061 | 28.41949146 | 77.28547975] 0.0234 61//5/2 PYARELAL '
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
280 | 2062 | 28.41939138 | 77.28534044 | 0.0218 61//4 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
281 | 2063 | 28.4210589 | 77.28601584 | 0.0100 55//6/2 PYARELAL
RAVISH TREHAN §/0 RAVISH TREHAN S/0 PYARELAL | Panchayat Deh
282 | 2064 | 28.42141644 | 77.28609647 | 0.0054 55//5/1 PYARELAL _ ‘
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
283 | 2065 | 28.42151201 | 77.28571418 | 0.2014 55//5/1 PYARELAL
MCF MCF Panchayat Deh
284 | 2066 | 28.42208003 { 77.28543008 | 0.0715 48//24
MCF MCF Panchayat Deh
285 | 2067 | 28.42197013 | 77.28548555 | 0.0017 48//24
MCF MCF Panchayat Deh
286 | 2068 | 28.42193717 { 77.28528517 | 0.0038 48//24
MCF MCF Panchayat Deh
287 | 2069 | 28.42190289 | 77.28535027 | 0.0073 48//24 ’
48//18, 48//15/1, 48//16/2, |RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
288 | 2070 | 28.42265165 | 77.28560375 | 0.1050 48//17 PYARELAL .
RAVISH TREHAN S/O RAVISH TREHAN S/O PYARELAL Panchayat Deh
289 | 2071 | 28.42237552 | 77.2857591 | 0.0613 48//16/2 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
290 | 2072 | 28.42303304 | 77.28545627 | 0.0106 48//14,48//15/1 |PYARELAL
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RAVISH TREHAN S/0 RAVISH TREHAN §/0 PYARELAL Panchayat Deh
291 | 2073 | 28.42252065 | 77.28369781 | 0.0024 48//19 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
292 | 2078 | 28.423059 |77.28417664| 0.0176 48//8, 48//13 PYARELAL
RAVISH TREHAN S/O RAVISH TREHAN S/0 PYARELAL Panchayat Deh
293 | 2075 | 28.42318603 | 77.28437533 | 0.0067 48//8 PYARELAL
. RAVISH TREHAN S/O RAVISH TREHAN S/0O PYARELAL Panchayat Deh
294 | 2076 | 28.42346371 | 77.2846473 | 0.0050 48//8 PYARELAL
RAVISH TREHAN S/0 RAVISH TREHAN S/0 PYARELAL Panchayat Deh
295 | 2077 | 28.42358567 | 77.28472715| 0.0061 48//3,48//4 PYARELAL
AJAY S/0 A.C. &OTHERS AJAY S/0 A.C. &OTHERS Panchayat Deh
296 | 2078 | 28.42402217 | 77.28388343| 0.0108 41//22,41//23, 48//2,48//3 :
AJAY S/0 A.C. &OTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
297 | 2079 | 28.42405321 | 77.28397181| 0.0137 41//23
AJAY S/O A.C. &OTHERS AJAY S/0 A.C. &<OTHERS Panchayat Deh
298 | 2080 | 28.42401667 | 77.28373266 | 0.0137 41//22,48//2
AJAY S/0 A.C. &OTHERS AJAY S/0 A.C. &OTHERS Panchayat Deh
299 | 2081 | 28.42443019 | 77.283767 | 0.0236 41//19,41//22 .
AJAY S/O A.C. &OTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
300 | 2082 | 28.42432101 | 77.28384683 ] 0.0443 41//22,41//23
AJAY S/0 A.C. &OTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
301 | 2083 | 28.42449463 | 77.28345884 | 0.0362 41//19,41//22
; AJAY $/0 A.C. &OTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
302 | 2084 | 28.42429689 | 77.28296099 | 0.0117 41//21
AJAY S/0 A.C, &OTHERS AJAY S/0 A.C. &OTHERS . Panchayat Deh
303 | 2085 | 28.4242038 | 77.28335413| 0.0069 41//22
, : AJAY $/0 A.C. &OTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
304 | 2086 | 28.42511769 | 77.28350363 | 0.0171 41//12 ,
AJAY S/0 A.C. &OTHERS AJAY S/0 A.C. &OTHERS Panchayat Deh
305 | 2087 | 28.4252532 |77.28350424 | 0.0041 a1//12 ‘
AJAY S/0 A.C. &OTHERS AJAY S/0 A.C. &OTHERS Panchayat Deh
306 | 2088 | 2842528164 | 77.28388127 | 0.0012 41//12
AJAY SO A.C. &QOTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
307 | 2088 | 28.42566311 | 77.28350678 | 0.0100 41//9
AJAY S/O A.C. &OTHERS AJAY S/0 A.C. &OTHERS Panchayat Dch
308 | 2090 | 28.42574082 | 77.28347139] 0.0055 41//9 :
Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
309 | 2091 | 28.42582759 | 77.28404336 | 0.0240 41//3
Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Dch
310 | 2092 | 28.42580945 | 77.28429591 | 0.0027 41//3
—
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Ramkishan S/o Lal Singh Ramkishan S/o Lal Singh Panchayat Deh
311 | 2093 | 28.42642819 | 77.28430443 | 0.0128 30//23
M/s Jai Industries and Karan M/s Jai Industries and Karan Bhadana S/o Panchayat Deh
312 | 2094 | 28.42706556 | 77.28658878 | 0.0716 29//20 Bhadana 5/ Brijbhan Bhadana Brijbhan Bhadana
HSVP HSVP Panchayat Deh
313 | 2095 | 28.4273827 | 77.28903078 | 0.0065 29//14
HSVP HSVP Panchayat Dch
314 | 2096 | 28.42744013 | 77.28894097 | 0.0081 29//14
Ms Jai Industries Pvt LTD Ms Jai Industries Pvt LTD Panchayat Deh
315 | 2097 | 28.42799287 | 77,28880218 | 0.0069 29//8
HSVP HSVP Panchayat Deh
316 | 2098 | 28.4280458 | 77.28892941] 0.0032 29//4, 29/17
M/s jai Industries PVT Ltd, HSVP  [MJs jai Industries PVT Ltd, HSVP Panchayat Deh
317 | 2099 | 28.42835342 | 77.28839937 | 0.0030 29//3
M’s Jai Industries Pvt Ltd & Others |Ms Jai Industries Pvt Ltd & Others Panchayat Deh
318 | 2100 | 28.42795603 | 77.28790986 | 0.0015 29//9 “ '
M/s Jai Industries Pvt Ltd & Others |M/s Jai Industries Pvt Ltd & Others Panchayat Deh
319 | 2101 | 28.42828279 | 77.28873631| 0.0034 29//3
Nitika D/o Parmod R/O Sanik Farms |Nitika D/o Parmod R/O Sanik Farms Delhi Panchayat Deh
320 | 2102 | 28.429117 |77.28555012| 0.0948 23//16, 23//17 Dethi
Nitika D/o Parmod R/O Sanik Farms |Nitika D/o Parmod R/O Sanik Farms Delhi Panchayat Deh
321 | 2103 | 28.42935231 | 77.28632636 | 0.0706 23//15, 23//16, 24//20 Dethi
M/s Aravali projects Pvt Ltd M/s Aravali projects Pvt Ltd Panchayat Deh
322 | 2104 | 28.42967669 | 77.28653596 | 0.0210 24//11
Nitika D/o Parmod R/O Sanik Farms | Nitika D/o Parmod R/O Sanik Farms Dethi Panchayat Deh
323 | 2105 | 28.42979011 } 77.28628325 | 0.0083 23//15 Delhi
‘ MJs Aravali Projects Pvt Ltd , Nitika [M/s Aravali Projects Pvt Ltd , Nitika D/o Parmod | Panchayat Deh
324 | 2106 | 28.42937616 | 77.28667317 | 0.0289 24//11, 24//20 D/o Parmod ‘
Nitika D/o Parmod R/O Sanik Farms [Nitika D/o Parmod R/O Sanik Farms Dethi Panchayat Deh
325 | 2107 | 28.42892098 | 77.28643012 | 0.0627 23//25, 24//20, 24//21 Delhi
Nitika D/o Parmod R/O Sanik Farms | Nitika D/o Parmod R/O Sanik Farms Delhi Panchayat Deh
326 | 2108 | 2842889212 | 77.28611603 | 0.0061 23//25 Dethi , -
Nitika D/o Parmod R/O Sanik Farms Nitika D/o Parmod R/Q Sanik Farms Dethi Panchayat Deh
327 | 2109 | 28.4287917 | 77.28601968 | 0.0068 23//25 Delhi
AJAY S/O A.C. &OTHERS AJAY SIO A.C. &OTHERS Panchayat Dch
328 | 2110 | 28.42402286 | 7728433165 | 0.0196 41//23,48//3
Hsvp HSve Panchayat Deh
329 | 2111 | 28.42775178 | 77.28936017 |  0.0020 29//7
Nitika D/o parmod , M/s Aravali Nitika D/o parmod , M/s, Aravali projects Pvt Lid {Panchayat Deh
330 | 2112 | 28.42969312 | 77.2870079a | 07168 | 247710, 247711, 24//12, 244720 |prejects Pvi Ltd, Kiranjeet Kaur |, Kiranjeet Kaur W/o Gumukh Singh
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AJAY SI/O A.C. &OTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
331 | 2113 | 28.42397363 | 77.28412895 | 0.0031 41//23,48//3 -
- AJAY $/0 A.C. &OTHERS AJAY S/O A.C. &OTHERS Panchayat Deh
332 | 2114 | 28.42408641 | 77.2841863 | 0.0045 41//23 .
AJAY S/O A.C. &OTHERS AJAY S/0 A.C. &OTHERS Panchayat Deh
333 | 2115 | 28.42374521 | 77.28427073 | 0.0096 48//3 '
AJAY $/0 A.C. &OTHERS AJAY S/O A.C. &OTHERS ) Panchayat Dch
334 | 2116 | 28.42380327 | 77.28420841| 0.0069 48//3 ,
- RAVISH TREHAN S$/0 RAVISH TREHAN S/O PYARELAL Panchayat Deh
335 | 2117 | 28.41893444 | 77.28568498 | 0.0098 61//6/2 PYARELAL
MCF . MCF Panchayat Deh
336 | 2118 | 28.43134037 | 77.26481927 |  0.0073 12//17, 12//24
MCF MCF ' Panchayat Deh
337 | 2119 | 28.43145743 | 77.26457362 | 0.0064 12//17
MCF MCF Panchayat Dch
338 | 2120 | 28.43140312 | 77.26461585 | 0.0162 12//17
MCF ‘ MCF Panchayat Deh
339 | 2121 | 28.43122302 | 77.26465417 | 0.0044 12//24

List of structures identifiecd by drone / GIS based survey has been verified
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Structures identified to be unauthorised being violation of Notification S.0. 103/P.A.2/1900/5.3/92 dated 18.08.1992

Area notified under Specific Section 4 of Punjab Land Preservation Act 1900

Village :- Mewla Maharajpur

S.No |ID Number |[Latitude [tongitude |Area{in }Khasra/ Muraba/Killa No. Possession Ownership a as per  |Remarks
on Imagery acres) Revenue (oenership as
per jamabandi
of 1968-69)
1 285 28.449856{77.281352 }5.5368 35//1,10, 36//5,6,7,13,14,15,16,17,18,23,24,25, |Jannat Vellay Farm House Shamlat Shamlat
92 38 37//3,4,5 ‘
2 286 28.44780977.282569 |10.4646 |37//5,6,7,14,15,16,17,25 MVN School Shamlat Shamlat
41 75 38//1,2,3,8,10,11,12,19,20,21,22
3 287 28.450254]77.285545 134.7830 20//21,22,23,24,25 21//21,22,23,24 Manav Rachna Unpiversity Shamlat Shamlat
79 08 - 34//1,2,3,4,7,8,9,10,11,12,13,18,19,20,21,22
35//1,2,3,4,5,6,7,8,9,10,11,12,13,14,15,16,17,18,
19,2
5 289 28.446068177.282962 |13.0651 [37//24,25, 38//21,22,23,24, Aravalli International School Shamlat Shamlat
6 290 28.435054177.276167 |8.849%9 100//17,18,19,22,23,24, Shri Gopal Gaushala Shamlat Shamlat
291 28.438947177.280053 |16.4112 |75//21,22,23,24 81//5,6,15,16 Sun Village Farm House Shamlat Shamlat
36 57 82//1,2,3,4,7,8,9,10,11,12,13,14,15,16,17,18,19,2
0,24
,25, 83//11,20,21
8 292° 28.438191177.286227 {6.9194 83//14,15,16,17,24,25, 84//11,20,21, 97//1, Siddhata Ashram Shamlat Shamlat
293 28.446003177.291123 ]0.2997 51//9,10 CIA Office Building HSVP (CIA Office)  |Shamlat
10 294 28.444247177.295118 [0.4853 50//21, 62//1 Tilak Raj Binsla Colony and Shamlat Shamlat
11 295 28.444216]77.295454 {0.2714 62//1,2 Tilak Raj Binsla Colony and Shamlat- Shamlat
12 296 28.444279177.295774 [0.2742 62//2 Tilak Raj Binsla Colony and , Shamlat Shamlat
13 297 28.43871877.283252 |1.7279 83//11,12,13,18,19,20 Anand Farm And Raj Villa Farm  [Shamlat Shamlat
14 298 28.437344177.281765 }8.2954 82//24,25, 83//21,22,23,98//1,2,3,10 Eden Garden and Mangalmay Shamlat Shamiat
15 299 28.436392|77.280898 |1.4463 99//13,14,15,16,17,18 Rameshpa! Rana Farm Shamlat Shamlat
16 300 28.43828377.283299 11.4498 83//18,19,20,21,22,23 Eden Gardgn Shamlat
17 301 28.440555177.283093 |0.8236 74//11,19 ,20,21,22 Sher Mohmad Farm and Kailash |Shamilat Shamlat
18 302 28.440259177.284289 [0.4026 MB,ZB Petrotl Pump Shamlat Shamlat
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19 303 28.445180]77.279805 |2.2438 54//12,13,14,17,18,19,20 Bijender S/o Narayan Village Shamlat Shamlat
20 304 28.445432177.279274 |0.1706 54//12,19 Bijender S/o Narayan Village Shamlat Shamlat
21 305 28.439618177.282731 |7.4616 74//20,21 ,22 75//25, 82//5 ,6, 83//1,10 11,12 |Khals Garden Shamlat Shamlat
22 306 28.437091177.282616 [1.3869 98//1,10,11 ’ Mangalmay Garden Shamlat Shamiat
23 307 28.437379177.283411 |0.8339 98//1,2,3,9,10 Mangalmay Garden Shamlat Shamlat
24 308 28.436437 77.282161 1.6281 98//11,20 99//15,16, Demolished Boundary Wall Shamlat Shamlat
25 309 28.436404177.279979 |0.5805 99//12,13,18,19 Siddharth Jain Boundary wall Shamlat Shamlat
26 310 28.435420177.280030 }2.5320 109//2 ,3,8 ,9,99//18 22,23 Satish Parasar and IG Farm Shamlat Shamlat
27 311 28.432928 77.289128 |1.1365 123//3,4,7.8 Sector 21 C Part Il Societies Shamlat Shamlat
28 312 28.433746177.289420 {0.9735 111//14,17,24 Sector 21 C Part il Societies Shamlat Shamlat
29 313 28.432818177.290836 |1.7951 122//1,2/1,2/2, 10,11, 123//5,6,15 Sector 21 C Part lIl Societies Shamlat Shamlat
30 314 28.433994177.291251 }0.3251 112//11,19/3, 20/2 Sector 21 C Part Hli Societies Shamlat Shamlat
31 315 28.433903}77.288198 ]0.1012 111//18 Unknown House Shamlat Shamlat
132 316 28.433375(77.292365 |0.8600 112//22/2,23, 122//2/2,3/1 Sector 21 C Part lll Societies Shamlat Shamlat
33 317 28.433752177.288942 |0.8428 111//13,14,17,18,23,24 Mother Hearted School Shamlat Shamlat
34 318 28.432740177.291614 {1.2173 122//1,2/2,9,10,12 Sector 21 C Part Ill Societies Shamlat Shamlat
35 319 28.432523|77.292301 |1.0233 122//2/2,3/1,8/3,9,12,13/1,13/2 Sector 21 C Part lll Societies Shamlat Shamlat
36 320 28.432607177.292703 {0.1349 122//8/2,8/3,13/1 Sector 21 C Part lli Societies Shamlat Shamlat
37 321 28.432349]77.292996 (0.4795 122//7/1,8/1,8/2,13/1,13/2,14/1 Sector 21 C Part Il Societies Shamlat Shamiat
38 322 28.432897(77.278916 |2.1332 108//25, 109//21, 125/ 1,2,3,8,9,10, 126//5,6  |Vasudev Krishan Dham Shamlat Shamlat
39 323 28.435044177.282068 {9.2863 98//20,21,99//16,17,24,25, Saurya Farm, Windsor Farm, Shamlat Shamlat
40 324 28.435424177.280841 |2.7516 99//17,18,23,24, 109//3,4,7,8 Picture Garh Farm Shamlat Shamlat
41 325 28.436844|77.276456 {5.2560 100//3,4,7,8,9,12,13,14,17,18,19 Khazani Farm * |Shamlat Shamlat
42 326 28.438673(77.294136 |1.0609 85//6/2,15/1,16/2,17,24,25/1,25/2,25/3, Regional Labour Institute Sector |Shamlat Shamlat
43 327 28.451084(77.297072 |0.0229 32//4/1 Sector 46 Houses Shamlat Shamlat
44 328 28.450811{77.297058 10.0256 32//4/1 Sector 46 Houses Shamlat Shamlat
45 329 28.450877|77.297061 |0.0229 32//4/1 Sector 46 Houses Shamlat Shamlat
46 330 28.450432]77.297006 |0.0073 32//7/2 Sector 46 Houses Shamliat Shamlat
47 331 28.449853177.297172 {0.0253 32//14/1 Sector 46 Houses HSVP Shamlat
48 332 28.449854177.297356 (0.0186 32//14/1 Sector 46 Housés HSVP Shamlat
49 333 28.449052|77.297152 ]0.0480 32 /1 A Sector 46 Houses Shamlat Shamlat
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50 334 28.433281177.292854 ]0.9743 112//23,24/1,122//3/1, 4/1 Sector 21'C Part Ill Societies Shamlat Shamlat
51 335 28.433449177.293548 |0.3470 112//24/2 Sector 21 C Part 1l Societies haryana Government  {Shamlat
52 336 28.432014§77.292052 10.9705 122//12,13/1,18,19 Sector 21 C Part Il Societies Shamlat Shamlat
s3 337 28.435384177.295460 |0.0449 113//1/2 Sector 21 C Part 1l Societies Shamlat Shamlat
5S4 338 28.435472177.295487 0.0107 113//1/2 Sector 21 C Houses Shamlat Shamlat
55 339 28.435277177.295423 ]0.0625 113//1/2 Sector 21 C Houses Shamlat Shamlat
56 340 28.435163177.295395 [0.0757 113//1/2 Sector 21 C Houses Shamlat Shamlat
57 341 28.435071177.295327 |0.0404 113//1/2,10/2 Sector 21 C Houses Shamlat Shamlat
58 342 28.434964177.295269 |0.0368 113//10/2 Sector 21 C Houses Shamlat Shamlat
59 343 28.435058(77.295116 |0.0091 113//1/2,10/2 Sector 21 C Houses Shamlat Shamlat
60 344 28.434879177.295021 10.0427 113//10/2 Sector 21 C Houses Shamlat Shamlat
61 345 28.434770177.294960 {0.0553 113//10/2 Sector 21 C Houses Shamlat Shamlat
62 346 28.434679177.294900 {0.0516 113//10/2 Sector 21 C Houses Shamlat Shamlat
63 347 28.434854177.295234 {0.0324 113//10/2,139 Sector 21 C Houses Shamlat Shamlat
64 348 28.434750)77.295202 }0.0334 113//10/2 Sector 21 C Houses Shamlat Shamlat
65 349 28.433429(77.294136 10.0421 112//25/2 Sector 21 C Houses Shamlat Shamlat
66 350 28.433945|77.294467 (0.0385 " |112//16/2 Sector 21 C Houses Shamlat Shamlat
67 351 28.433978177.294640 {0.0349 112//16/2 Sector 21 C Houses ' Shamlat Shamlat
68 352 28.433882|77.294463 [0.0276 112//16/2 Sector 21 C Houses Shamiat Shamlat
69 353 28.433827177.294464 ]0.0286 112//16/2 Sector 21 C Houses Shamlat Shamlat
70 354 28.433772177.294461 {0.0301 112//16/2 Sector 21 C Houses Shamlat Shamlat
71 355 28.433715|77.294463 |0.0319 112//16/2,25/2 Sector 21 C Houses Shamlat Shamlat
72 356 28.43361477.294453 10.0697 112//25/2 Sector 21 C Houses Shamlat Shamlat
73 357 28.433426177.294424 |0.0435 112//25/2 Sector 21 C Houses Shamlat i Shamlat
74 358 28.433320{77.294414 }0.0299 112//25/2,25/3, 122//5/1 Sector 21 C Houses Shamlat And Haryana |Shamlat
75 359 28.43324477.294389 |0.0099 122//5/1 Sector 21 C Houses Shamilat Shamlat
76 360 28.433367(77.294135 |0.0420 112//25/2 Sector 21 C Houses Shamlat Shamlat
77 361 28.433255(77.294134 |0.0379 112//25/2, 122//5/1 Sector 21 C Houses Shamlat Shamlat
78 362 28.433310 _7'7.294133 0.0350 112//25/2 . Sector 21 C Houses Shamlat Shamlat
79 363 28.433175177.294128 10.0745 122//5/1 Sector 21 C Houses Shamlat Shamlat
80 364 28.433095177.294121 |0.0344 122/% Sector 21 C Houses Shamiat Shamlat
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81 365 28.433038177.294089 {0.0263 122//s/1 Sector 21 C Houses Shamlat Shamlat
82 366 28.432962|77.294035 ]0.0239 122//5/1 Sector 21 C Houses Shamiat Shamlat
83 367 28.432767177.293908 |0.0172 122//6/3,7/1 Sector 21 C Houses Shamlat Shamlat
84 368 28.432641(77.293905 |0.0268 122//6/3,7/1 Sector 21 C Houses Shamlat Shamlat
85 369 28.432639(77.293971 (0.0212 122//6/3 Sector 21 C Houses Shamlat Shamlat
86 370 28.432750(77.293971 [0.0115 122//6/2,6/3 Sector 21 C Houses Shamlat And Haryana |Shamlat
87 371 28.432731|77.294030 ]0.0053 122//6/3 Sector 21 C Houses Shamlat Shamlat
88 372 28.43263977.294035 }0.0224 122//6/3 Sector 21 C Houses shamlat Shamlat
89 373 28.432638(77.294095 [0.0193 122//6/2,6/3 Sector 21 C Houses Shamlat And Haryana |Shamlat
920 374 28.432453(77.293914 |0.0195 122//6/3,7/1 Sector 21 C Houses Shamlat Shamlat
91 375 28.432458177.293976 |0.0203 122//6/3 Sector 21 C Houses Shamlat Shamlat
92 376 28.432461177.294039 |0.0206 122//6/3 Sector 21 C Houses Shamlat Shamlat
93 377 28.43245777.294082 |0.0044 122//6/3 Sector 21 C Houses Shamlat Shamlat
94 378 28.432326(77.293781 |0.0259 122//7/1,14/1 Sector 21 C Houses Shamlat Shamlat
95 379 28.432005177.293711 [0.0305 122//14/1 Sector 21 C Houses Shamlat Shamlat
96 380 28.432324177.293850 [0.0220 122//7/1,14/1 Sector 21 C Houses Shamlat Shamlat
97 381 28.432324(77.293914 ]0.0222 122//6/3,7/1,14/1,15/1 . Sector 21 C Houses Shamlat Shamlat
98 382 28.432325177.293975 10.0201 122//6/3,15/1 Sector 21 C Houses Shamlat Shamlat
99 383 28.432355|77.294032 [0.0111 122//6/3,15/1 Sector 21 C Houses ‘ Shamlat Shamlat
100 384 28.432005177.293787 |0.0266 122//14/1 Sector 21 C Houses Shamlat Shamlat
101 385 28.432020(77.293847 {0.0176 122//14/1 Sector 21 C Houses Shamiat Shamlat
102 386 28.432142(77.293786 [0.0226 122//14/1 Sector 21 C Houses Shamlat Shamlat
103 387 28.432142177.293853 10.0193 122//14/1 Sector 21 C Houses Shamlat Shamlat
104 388 28.432159(77.293904 0.0093 122//15/1 Sector 21 C Houses Shamlat Shamlat
105 389 28.431741|77.293951 |0.0066 122//16/3 Sector 21 C Houses Shamlat Shamlat
106 390 28.431632{77.293974 (0.0276 122//16/3 Sector 21 C Houses Shamlat Shamlat
107 391 28.446995|77.280474 10.0048 37//23,24 Trafic Police Chowki Shamlat Shamlat
108 392 28.451281}77.283205 |0.0846 20//22 Shibiya Dhaba Shamlat Shamlat
109 393 28.451046(77.282357 [0.1550 20//21,35//1 Jannat Vellay Farm House Shamlat Shamlat
110 394 28.441762177.284378 12.6439 59//15,16,24,25, 60//10,11,20, Leisure Vellay HSVP Shamlat
111 395 28.445269177.296570 {0.0024 50//, Unknown Room Shamlat Shamlat
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112 396 28.441682177.294978 {0.0060 71//10/2 Fire Station and Jhuggies Shamlat Shamlat
113 397 28.441645(77.294834 10.0025 71//10/2 Jhuggles Shamlat Shamlat
114 398 28.441734}77.294936 10.0025 71//10/2 Jhuggies Shamlat Shamlat
115 399 28.441755177.294863 {0.0016 71//1/1,10/2 Jhuggies Shamlat Shamlat
116 400 28.441813177.294891 |0.0017 71//1/1 Jhuggles Shamlat Shmlal
117 401 28.436617177.286217 |0.4140 98//15 Shiv Mandir Shamlat Shamlat
118 402 28.432752177.287517 10.0208 123//9 Unknown Structure Shamlat Shamlat
119 403 28.452821177.289035 {0.0978 21//4,7 Radha Krishan Mandir Shamlat Shamlat
120 404 28.45265377.289726 {0.0636 21//6 Chaitanya School Shamlat Shamlat
121 405 28.454432177.290237 {0.0076 18//15 Jhuggies Shamlat Shamlat
122 406 28.453906 {77.290005 {0.0218 18//16 Jhuggies Shamlat Shamlat
123 407 28.433244177.283906 ]4.7146 110//18,19,20,21,22,23, 124//1,2,3,4,7,8,10 Satender Singh Banga Farm Shamlat Shamlat
124 408 28.433842177.281366 |0.5053 109//16,17,24,25 Narayan Gaushala Shamlat Shamlat
125 409 28.435072{77.279427 {3.1002 99//19,22, 109//2,8,9,11,12,13,19 Sandeep Chaprana Boundary Shamlat Shamlat
126  |410 28.434718177.281111 |0.2011 109//7 Sandeep Chaprana Boundary Shamlat Shamiat
127 411 28.434561{77.281292 |0.0034 109//7,14 Sandeep Chaprana Boundary Shamlat Shamlat
128 412 28.433920177.282696 10.4795 110//11,20,21 Shree Narayan Gaushala Shamlat Shamiat
129 413 28.433701}77.282073 {0.8186 109//16,25, 110//20,21 Shree Narayan Gaushala Shamlat Shamlat
130 414 28.432888177.281664 0.2117 125//5,6 Shree Narayan Gaushala Shamlat Shamlat
131 415 28.433399|77.281991 10.0484 109//25 Shree Narayan Gaushala Shamlat Shamlat
132 416 28.433398|77.282252 (0.0174 109//25 Shree Narayan Gaushala Shamlat Shamlat
133 417 28.4334011{77.282472 |0.0067 110//21 Shree Narayan Gaushala Shamlat Shamlat
134 418 28.43307977.277180 |2.0885 108//24,25, 126//4,5,6,7 Ravinder Chaprana Farm Shamlat Shamlat
135 419 28.433581{77.277871 {0.0364 108//25 Ravinder Chaprana Farm Shamlat Shamlat
136 420 28.433833(77.277280 |1.0506 108//14,15,16,17,24,25 Ravinder Chaprana Farm Shamlat Shamlat
137 421 28.44106277.283045 [1.1297 74//9,10,11,12,19,20 Kailash Bainsla Farm Shamlat Shamlat
138 422 28.434471177.283845 16.9306 110//1,2,3,8,9,10,11,12,13,18,19,20 Demolished Boundary Wall Shamlat Shamlat
139|423 28.444736(77.295198 (0.5437 50//19,20,21,22 Jhuggies and mandir of Tilak Raj |Shamlat Shamlat
140 424 28.439350177.270834 |9.2034 77//20,21,22, 78//25, 79//5.6, Rajpal Nagar and Dharmbir Shamiat Shamlat
141 425 28.440983177.294722 10.7402 71//10/2, 11/1,20/2, 72//15,16 Unknown House Shamliat Shamiat
142 426 28.434118(77.294499 {0.1202 112//% 16/2 Sector 46 Houses Shamiat Shamlat
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143 427 28.435883(77.284278 [0.3583 98//18,19,22,23 Demolished Boundary Wall Shamlat Shamlat
144 428 28.432937177.286394 10.0975 123//1, 124//5 HSVP sector Boundary Shamlat Shamlat
145 429 28.432839(77.286479 |0.0830 123//1,10, 124//5,6 HSVP sector Boundary Shamlat Shamlat
146 430 28.446729177.280076 (0.0282 37//23 Traffic Chowki Shamlat Shamlat
147 431 28.451399177.283349 10.2902 20//19,22 Shibiya Dhaba and Service Station|Shamliat Shamlat
148 432 28.431810(77.291011 [0.3163 122//11,20 . [HSVP Socities and Houses Shamlat Shamlat
149 433 28.454084|77.289493 |0.3505 18//15,16,17 Jhuggies Shamlat Shamlat
150 |1776 28.444011{77.276721 |1.7868 54, 55, 56 Not Found In Revenue Not Found In Revenue [Not Found In
09 55 Revenue
151 2215 28.433350177.278061 ]0.0038 108// 25 Ravinder Chaprana Farm Shamlat Shamlat
152 2216 28.433131177.278431 [0.0117 125// 1, 109// 21 Ravinder Chaprana Farm Shamlat Shamlat
153 2217 28.433551(77.277893 10.0098 108// 25 Ravinder Chaprana Farm Shamlat Shamlat
154  |2218 28.433610(77.277637 {0.0055 108// 25 Vasudev Krishan Dham Shamlat Shamlat
155 2219 28.433900(77.288326 [0.0300 111//18 Unknown House Shamlat Shamlat
156 2220 28.433798177.289714 |0.0100 111//17, 111//16 HSVP Socitles and Houses Shamlat Shamiat
157 2221 28.433742177.289739 {0.0018 111//17 HSVP Socities and Houses Shamlat Shamlat
158 2222 28.434095|77.290011 }0.0020 111//16 HSVP Socities and Houses Shamlat Shamlat
159 2223 28.436912}77.283585 |0.0434 98//9 Mandir Shamlat Shamlat
160 2224 28.436778]77.283499 {0.0163 98//12, 98//9 Unknown Houses Shamlat Shamlat
161 2225 28.436641177.283322 10.0024 98// 12 Unknown Houses Shamlat " |Shamlat
162 2226 28.436888177.283322 10.0414 98// 12, 98//9 Unknown Houses Shamlat Shamlat
163 2227 28.437062}77.282974 |0.0299 98// 10 Mangalmay Garden Shamlat Shamlat
164 2228 28.437598177.285249 |0.0327 98// 4 Jhuggies Shamlat Shamlat
165 2229 28.437465|77.285213 10.0019 98// 4 Jhuggies Shamlat Shamlat
166 2230 28.437448177.285487 10.0080 98// 4 Jhuggies . Shamlat Shamlat
167 2231 28.437411(77.285724 |0.0683 98// 5 Unknown Boundary Wall Shamlat Shamlat
168 2232 28.437401(77.285931 [0.0043 98// 5 Unknown Boundary Wall Shamlat Shamlat
169 2233 28.439302|77.287062 10.0222 84// 10 Unknown Boundary Wall Shamlat Shamlat
170 2234 28.439073(77.287162 |0.0480 84//11, 84//10 Siddhata Ashram Shamlat Shamlat
171 2235 28.43952677.294610 |0.0214 85// 6/2, 86// 10/2, 86// 1/1, 85//5/1 Unknown Rooms HSVP | Shamlat
172 2236 28.445830 77.287662 {0.0435 52//9 Unknown Rocms hSVP Shamlat
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173 2237 28.445862 |77.287846 0.0023 52//9 Unknown Rooms hSvp Shamlat
174 2238 28.44586877.286669 {0.0176 52//10 Unknown Rooms hSVP Shamlat
175 2239 28.447675|77.283794 10.0173 38// 13, 38// 12 MVN School Parking shamlat Shamlat
176 2240 28.451030}77.294925 |0.0116 32//1 Unknown Room shamlat Shamlat
177 2241 28.440616177.284500 {0.0076 74// 18 Leisure Vellay hSVvp Shamlat
178 {2242 28.440248177.284919 {0.0082 74/] 24 Leisure Vellay shamlat Shamlat
179 2243 ‘ 28.439287177.284818 10.0038 83//7 HSVP Boundary Wall hSVP Shamlat
180 2244 28.4392131{77.287215 {0.0077 84// 10, 84//9 Rooms hSVP Shamlat
181 2245 28.438442177.287506 |0.0018 84//19 HSVP Boundary Wall Shamlat Shamlat
182 2246 28.44984177.280540 |0.3979 36// 18, 36// 17, 36// 14, 36// 13, 36//7 Jannat Vellay Farm House Shamlat Shamlat
183 2247 28.449061]77.280364 {0.3818 37// 3,36// 24,36// 23,36// 18 Jannat Vellay Farm House Shamlat Shamlat
184 |2248 28.445925177.280028 {0.0139 54//8 Bijender S/o Narayan (Mobile  «fShamlat Shamlat
185 {2249 28.445982177.280011 |0.0006 54//8 Bijender S/o Narayan (Mobile Shamlat Shamlat
186 2250 28.445977177.280029 |0.0005 54// 8 Bijender S/o Narayan (Mobile Shamlat Shamlat
187 2251 28.445957 |77.280036 }0.0004 54// 8 Bijender S/o Narayan (Mobile Shamlat Shamlat
188 {2252 28.445939(77.280060 |0.0002  |54//8 Bijender S/o Narayan (Mobile Shamlat Shamlat
189 2253 28.445921177.280087 0.0002 54// 8 Bijender S/o Narayan (Mobile Shamlat Shamlat
190 {2254 28.445912(77.280127 |0.0006 54//8 Bijender S/o Narayan (Mobile Shamlat Shamlat
151 2255 28.445869177.280093 |0.0004 54// 8 Bijender /o Narayan (Mobile Shamlat Shamiat
192 2256 28.445383177.281057 {0.0246 54// 14 Bijender S/o Narayan (Mobile Shamlat Shamlat
193 2257 28.431036177.292767 {0.0179 ‘ No Structure Shamlat Shamlat

List of structures identified by dronc / GIS based survey has been verigied £
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Structures identified to be unauthorised being violation of Notification S.0. 100/P.A.2/1900/S.3/92 dated 18.08.1992

Area notified under Specific Section 4 of Pun jab Land Preservation Act 1900  Village :- Lakarpur

S.No }ID Number Latitude Longitude | Area (in Khasra/ Muraba/ Killa No. ‘|Name of owner as per]Possession
acres) Revenue
1 0 28.48701495177.28331994]  1.6223 244,33//2,3,8,9,12,13,19 [244 MCF,|244 MCF,
33/12,3,8,9,12,13,19 33/12,3,8,9,12,13,19 Haryana
Haryana Tourism Tourism )
7//6,14,15/1,15/2,16,17,18,19,21,22,23,24,2 MCF and Tourism MCF and Tourism
5/1, )
8//16,17,22,23,24,25,
9//4,5,6,7,8,9,12,13,14,15,16,17,18,19,20,21,
22,23,24
2 1 28.49210701)77.27984928| 123.3143 125,
10//1,2,3,6/2,7,8,9,10,11,12,13,14,15/1,20,2
1,19//1,2,10,11,20,21,
3 2 28.48989723177.29017379] 2.3821 18//16,17,24/1,24/2,25 M/s Ajay Enterprises M/s Ajay Enterprises
3 28.49013479177.28886407| 3.0116 18//17,18,19,22,23,24/1,24/2 Tvs Ajay Enterprises and|M/s Ajay Enterprises and
4 : MCF {MCF
5 4 28.48762525|77.29036258] 0.5352 171 |MCF MCF
5 28.4874119 }77.29061713] 0.415% 17 IMCF MCF
6
|
7 6 28.48751026(77.28589234; 0.0833 , 33//5/2 Tourism Dept. |Tourism Dept.
7 28.48717774{77.28515126]  0.7837 33//4,5/1,6,7 Tourism Dept. Tourism Dept.
8
9 8 28.48756004{77.28555523| 0.2787 33//s/1 “{Tourism Dept. Tourism Dept.
P
et /
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10 9 28.48735624177.28594382]  0.0169 33//5/2 Tourism Dept. Tourism Dept.
11 10 28.48722574177.28599785]  0.0101 33//5/2 Tourism Dept. Tourism Dept,
2 1 28.48458004{ 77.2776994 | 6.4537 244, 38//4,5,6,15,16,25, MCF and Tourism MCF and Tourism
39//10,11,19,20,21,22, :
3 28.48368345(77.27957147] 4.2688 39//13,18,23, 46//3,4,7,8,13,14 MCF and Tourism MCF and Tourism
iy FE) 28.48432639)77.29123611] 10,0430 203 MCF MCF A 7
15 12 28486355 (7727809276 0agos | 38//1,10 MCF = MCF e — I T
16 15 28.48439767|77.29126174 o:ozs7~ ;203 MCF | MCF 7
17 16 28.48541165]7727801343]  1.0145 39//9,10,11,12 Tourism Dept. Tourism Dept. i
15 17 284843149 7720142695 00135 203 MCF MCF ;:
19 18 28.48426829(77.29147753]  0.0016 203 MCF MCF :.
N
2 19 28.48420514]77.29142158|  0.0083 203 MCF MCF 3
21 20 28.48420346|77.29125782] 0.0173 203 MCF MCF
» 21 28.48415488)77.29125561]  0.0106 203 MCF MCF
23 p>) 28.48431376|77.29103807] 0.0397 203 MCF MCF
on 23 28.48439873[77.29093391] 0.0308 203 MCF MCF
25 24 28.48444234]77.29106261) 0.0271 203 MCF MCF
26 25 28.48452396]77.29122333 0.0248 . 203 MCF MCF
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27 26 28.48476497{77.29096694]  0.0361 203 TMCF MCF
’g 27 28.48463284|77.29092507  0.0066 203 MCF . MCF
29 28 28.48470449177.29101288]  0.0162 203 MCF MCF
30 29 28.48460111| 77.2909968| 0.0122 303 MCF MCF
31 30 28.48465899]77.29106416] 0.0312 203 MCF MCF
oW | messadmamEi oe B < S
3. =3: 28.48443873 77.29’114619 50130 20 MCE MCF ‘ ‘
1 33 28.4844468677.29129858|  0,0170 203 MCF MCF
35 34 28.48647884(77.28290999] _ 0.0685 244, 33//19 244 MCF and 33//19|244 MCF and 33/19 Tourism
Tourism Degpt. Dept.
w6 35 28.48454272|77.29107306]  0.0062 203 MCF MCF
37 36 28.48494021]77.29138678] 00052 200/1 MCF MCF
2 37 28.48505835|77 25131366 0.0628 200/1 MCF ‘ MCF
39 38 28.48516703]77.29133933|  0.0272 200/1 MCF - MCF
0 39 28.48517931] 77.2912219]  0.0024 200/1 MCF MCF
a1 40 28.4852144577.29132477]  0.0018 200/1 MCF MCF
o a1 28.4852265 |77.29127959| 0.0018 200/1 MCF TMCE
43 42 28.48561204] 77.2903428| 0.0395 221 MCF MCF
=)
A
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w a3 28.48542256]77.29034027]  0.1223 221 MCF ‘ MCF
45 44 | 28.48487351)77.29044587| 0.1267 184 MCF MCF
a6 a5 28.48585644(77.29049184 0.0873 221 MCF MCF
a7 | 28.48640001]77.29054766] 0.1496 222 MCF MCF
s | Y 28.49487779|77.29768803] 0.0164 | 61 MCF ~|MCF
et | mmmasmee ten T e e e

5o ‘49 28.45481057 77.29757951' 050605 — :.‘57 . MCF - MCF .‘ —
51 50 28.49476641]77.29762665| 0.0129 67 MCF MCF
o 51 28.49467715|77.29755795|  0.0242 ‘ 67 MCF MCF
53 52 28.49454007| 77.2974825| 0.0233 67 MCF MCF
o 53 28.49446927|77.29742337| 0.0018 67 MCF ‘ MCF
ss | 54 28.49428828|77.29718585| 0.0970 _ 67 MCF MCF_
" 55 28.49434467|77.29677705| 0.0134 v 67- MCF MCF
57 56 28.49434175(77.29685898|  0.0004 67. MCF MCF
58 57 28.49432404]77.29688641]  0.0020 67 MCF MCE
59 58 28.49429169)77.29688384]  0.0036 , 67 TMCF MCF

59 28.49438982]77.29656217]  0.0073 67 MCF MCF
60 =)
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N 61 60 28.4945825 [77.29600363] 0.0171 67 MCF MCF
62 61 28.4945521677.29611574] 0.0213 67 MCF MCF
63 62 28.49450503|77.29628638|- 0.0308 67 MCF MCF
6 63 28.49463355|77.29592263] 0.0066 67,233 67 MCF and 233 not found{67 MCF and 233 not found
in Revenue in Revenue
i 65 64 28.4946482 | 77.2958404 0.0173 67,233 67 MCF and 233 not found{67 MCF and 233 not found
e N U W o _ . JinRevenue finRevenue .
e el 65 - +28.4946674 -|77.29576608 -0;0109.: Dot nins 67,233 - cos + |67-MCF and 233 not found|67 MCF and. 233 not. found).. :
: . - D . in Revenue . |inRevenue. . _
1 67 66 28.49488314|77.29553367] 0.0036 67 IMCF - MCF I
& | - & 28.49502914| 77.2953368|  0.0083 67 MCF . JMCF
69 68 28.49507814]77.29525537| 0.0218 67 MCF MCF
70 69 28.49526434( 77.2945361] 0.0170 67 MCF . MCF
71 70 28.49530997|77.29473403]  0.0060 67 MCF MCF
7 71 28.49527914]77.29481689]  0.0092 67 MCF MCF
73 72 28.4868080577.29174766]  0.0146 - 205 MCF MCF
4 73 28.486785 [77.29180684] 0.0155 205. MCF MCF
7.
75 74 28.48676628(77.29187118]  0.0118 205 MCF MCF
75 28.48671036|77.29192736]  0.0298 205 MCF MCF
76
77 76 28.48660368]77.29187085]  0.0123 205 MCF MCF J
=) .
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78 77 28.48666641]77.29200468]  0.0301 205 MCF MCF
79 78 28.48679219(77.29210455]  0.0418 205 MCF MCF
20 79 28.48687234] 77.2919566] 0.0259 205 MCF MCF
81 80 28.48690428|77.29217424] 0.0444 205 MCF MCF
n 81 28.4869155 {77.29187595| 0.0208 205 MCF MCF

T 83| : 81 | 2848695725]77.20199073 G007 205 MCF MCF . -

D 78.48671623|77 25224819 0.0330 205 MCF RIcF
8 | 84 28.48666706(77.29233562]  0.0187 205 MCF MCF
o 85 28.48640607|77.29190862| 0.0268 205 MCF MCF
87 86 28.48622363(77.29203777]  0.0238 205 MCF MCF
o 87 28.48661855) 77.2921063| 0.0478 205 MCF MCF
89 | 88 28.4865620777.29192147|  0.0267 205 MCF MCF
o 89 28486494 |77.29228619| 0.0042 205 MCF MCF
91 90 28.48677383|77.29231809]  0.0237 205 MCF MCF
o 91 28.48684056]77.29228994]  0.0058 205 MCF MCF
a3 92 28.48635815]77.29180101f 0.0136 205 MCF MCF
o 93 2848631964 |77.29182428] 0.0083 /ios MCF Yo
—A®
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95 94 28.48632147 {77.29191053] 0.0048 205 MCF |McE
o 95 28.48630499 [77.29194821] 0.0028 205 MCF MCF
97 9% 28.48619878 177.29212066] 0.0216 205 MCF MCF
o8 97 28.49495612 |77.29465726] 0.0094 s//7/2 MCF MCF
9| o 28.49501786 [77.29461552| 0.0059" 5//7)2 MCF MCF
| s 90 | 28.49453024 |77.35430055] - o;jooirw R Y “IMCF - - - MCF S — —~ o
S A Rt
100 101 28.49498866 177.29420522 0.0041 67 MCF MCF .
103 102 28.49503607 |77.29422622| 0.0006 67 MCF MCF
&
100 103 28.49491209 |77.29416519]  0.0086 67 MCF MCF '
105 104 28.49485263 | 77.2541368] 0.0041 67 MCF . MCF \5
106 105 28.49480774 |77.29411354  0.0064 67 MCF TMcF h
107-] 106 28.49474926 |77.29408555| 0.0057 67 MCF ~IMCF
108 107 28.49468579 |77.29404656| 0.0044 67 MCF MCF
109 108 28.49446122 |77.29383563| 00123 5/{18/2 MCF MCF
10 109 28.49441708 | 77.2938295] 0.0101 5//18/2 “|MCF MCF
111 110 28.49438566 |77.29382247| 0.0060 5//18/2 MCF MCE
—eAe
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112 111 28.49435464 {77.29381637| 0.0099 5//18/2 MCF MCF
113 112 28.49444901 | 77.2939258| 0.0070 5//18/2 {MCF MCF
e | 113 | 2849433814 (7729381384 0.0079 5771802 MCF MCF
115" 114 28.49440925 (77.29392169] 0.0083 5//18/2 MCF MCF
a6 | 155 28.49437294 {77.29391762] 0.0065 5//18/2 MCF MCF
| 116 | 284542083 |7720387781] 00206 | - = - S8/ MCF - S R ——
118 D17 23.@9@51‘&6 ‘77-293776—2'4 . oioo7’1 5://18/2 ‘ MCF - MCF T
119 118 28.49423784 |77.29384225] 0.0418 5//18/2 MCF MCF
120 119 28.49411944 |77.29387205| 0.0465 5//18/2 MCF MCF {\
121 120 28.49414867 |77.29376297] 0.0321 5//18/2 MCF MCF ();
122 121 28.49423499 |77.29359702| 0.0460 5//18/2 MCF MCF :
o
123 122 28.49413528 |77.29365364| 0.0042 5//18/2 MCF MCF )
e | 1B 28.4941773- - |77.29366225| 0.0075 5//18/2 - [MCF MCF..- -~ -
125 124 28.49422682 |77.29367407] 0.0054 5//18/2 MCF MCF
126 125 28.49426809 |77.29368179] 0.0049 5//18/2 MCF "MCF
127 126 28.49433729 |77.29364629| 0.0165 '5//18/2 MCF MCF
128 127 28.49442828 | 77.2936143| 0.0225 '5//18/2 MCF MCF
o~ -
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129 128 28.49432306 [77.29400509] 0.0410 67, 5//18/2 MCF MCF
130 129 28.43440085 |77.29369271] 0.0242 5//18/2 MCF MCF
131 130 28.49579765 |77.2945023] 0.0066 s//a/2 MCF MCF
13 131 28.49579307 [77.2945404 0.0036 s//af2 MCF MCF
133 | 132 28.49578722° |77.29459207| - 0.0055 5//4/2 MCF MCF -
— TTlg | ¢ 133 . |- 28.49560534. |79 20458301 by T 7 — e : MCF e —
5 135 134& ‘23.4544‘7308.‘ ﬂ.z§3i2£3§ '."'o:‘oazé", sf/1g/2 ~IMCF MCF - .
136 |- B8 28.49578002 |77.29462632] 0.0031 5//af2 MCF MCF |
137 136 28.49580093 |77.29466816] 0.0011 5//4/2 MCF MCF '(}
IN
138 137 28.49577443 |77.29466434] 0.0056 s//af2 MCF mcr (‘
139 138 28.49577935 | 77.2947633| 0.0039 5//4f2 MCF MCF z;i
<)
140 139 28.49569942 |77.29476435| 0.0277 s//af2 MCF MCF “
141 - 140 28.49577176 |77.29484201} - 0.0030 s//af2 MCF MCF.- o oo
142 141 28.49570574 [77.29491001] 00258 2//24, 5//af2 MCF MCF
143 142 28.49569621 | 77.2948396] 0.0200 5//4/2 MCF MCF
a4 143 28.49554567 |77.29483771] 0.0133 5//4f2 MCF MCF
145 144 28.49554117 |77.29489026| 0.0249 5//4/2 MCF MCF
— -
i
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- 148 145 28.49560801 177.29476502] 0.0170 s//4/2 MCF MCF

147 146 28.4955537 |77.2947579| 0.0146 5//4f2 MCF MCF

148 147 2849549937 |77.29474899] 0.0173 s//af2 MCF MCF

\ 149 148 28.49540719 |77.29473765{ 0.0366 s//af2 MCF MCF

\ 150 149 28.49539758 |77.29484868| 0.0354 s//af2 MCF MCF

ST 0 | zsaesearar (77 seaaavaa] 00056 sz MCF ™o

: .1’5 2“ ; 151 28.49560429 |77.29444035]  0.0056 s/laf2 MCF MCF

153 152 28.49560376 |77.29449622] 0.0124 sijaf2 MCF MCF

154 153 28.49559724 |77.29455458] 0.0144 sijaf2 MCF MCF

155 154 28.49559013 |77.2946264| 0.0214 silaj2 MCF MCF

16 | - 155 28.4955176 |77.29449425| 0.0055 s//af2 MCF MCF

157 156 28.49537642 |77.29458207] 0.0081 siiaf2 MCF MCF

158 157 28.49538786 |77.2044891| 0.0087 s//af2 MCF MCF

159 158 28.49542439 177.294616511  0.0089 Sfjan MCF MCF

160 159 28.49547542 |77.29462256] 0.0057 s/fa/2 MCF MCF

161 160 28.49551883 |77.29462686] 0.0068 s//a/2 MCF MCF

162 161 28.49551134 |77.29455218] 0.0151 5//4/2 MCF MCF

=)
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* T 163 162 28.49543494 |77.29456303] 0.0062 5//42 MCF MCF
164 163 28.49543874 |77.29451884] 0.0058 s//4]2 MCF MCF
165 164 28.49539998 | 77.2943967|  0.0018 5//4j2 MCF MCF
166 165 28.49350513 |77.29386808| 0.0116 69 MCF MCF
167 166 28.49347624 |77.29384894] 0.0103 69 MCF MCF

RO & 168 167 | 28.49343628 [77.29384435] 0.0036 ) MCF MCF
5 | 168 28.49341104 | 77.2939088 | 0.0039 69 MCF MCF
170 169 28.49335309 |77.29391328] 0,0068 69 MCF MCF
171 170 28.49337012 |77.29395039| 0.0091 69 MCF MCF
172 171 28.49328695 |77.29401876] 0.0124 69 MCF MCF
173 | . 172 28.49326226 |77.29397372[ 0.0023 69 MCF MCF
e | 173 28.49322816 |77.29399428] 0.0027 69 MCF MCF
175 | - 174 28.49319318 |77.29397908] 0.0008 69 MCF MCF
176 175 28.49321313 |77.29404124] 0.0068 69 MCF MCF
177 176 28.49317394 |77.29404982] 0.0008 69 MCF MCF
178 177 28.49313603 |77.29400895] 0.0120 69 MCF MCF
179 178 28.49308568 |77.29398729] 0.0044 69 MCF MCF
)
S
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179

180 28.49305471 |77.29397877]  0.0006 69 MCF MCF
181 180 28.49301454 |77.29403878] 0.0050 69 MCF MCF
182 181 28.49303751 177.29406355] 0.0051 69 MCF MCF
183 182 28.49298714 | 77.2940132| 0.0063 69 MCF MCF
18q | - 183 28.49304078 |77.29411224] 0.0011 69 MCF MCF
-=| -185=1 - 184 | 28.49299803 177.29409435 - -0;0046~ 1 - s M(EF I MC'F p— T
. a6l 185 28.49295405 7] 77.29405198] - 0,0054 69 "IMCF ) V7o) i )
187 | 186 28.49293369 |77.29400522] 0.0102 69 MCF MCF i
: i
188 187 28.49290553 |77.29413991] 0.0088 69 MCF MCF ‘
189 188 28.49291114 |77.29429445| 0.0256 69 MCF MCF .
x]
190 | - 19 28.49288439 [77.29422852 0,0063 . 69 MCF MCF o
191 190 28.4929952 |77.29418444] 0.0058 69 MCF Mci:
sl JREP IR TT! 28.49297806 |77.29413442]  0.0037 - | - 69 . - IMCF. - ~iMCF... . . T .
193 192 28.49294884 |77.29417323] 0.0037 69 MCF MCF
194 193 28.49284731 |{77.29422821] 0.0019 69 MCF MCF
195 194 28.49286706 |77.2941966| 0.0024 69 MCF 1 MCF
196 195 28.4928481 |77.29427542] 0.0065 69 McF |MCF
et |
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197 196 28.49283377 |77.29431137] 0.0042 69 MCF MCF
\ 198 197 2849281798 {77.29435123| 0.0044 69 MCF MCF
199 198 28.49265834 |77.29464169 0.0143 69, 12//6/2 G0 MCf and  12//6/2{69 MCfand 12//6/2 Hemlata
\ Hemlata Ww/o Parveen|w/o Parveen Kumar and
T 2849261917 |77.29470333] 0.0081 69 MCF MCF
- —_—éé}_:—_»—f_—zoo—i— -—28;4925;1?251— 4775947434 0:0028 —69 Meén e - [MEF- B -
"2'—627 201 A28~49.?§.59§3. 77.29477148{ 00015 . 69 MC:E"' o MCF_ = ' ;..Tf.‘
203 202 28.49231697 |77.29462358] 0.0134 69 MCF MCF
oa 203 3849731865 |77.254689%5 00220 69 Mcf ‘ MCF B
205 204 28.49239085 | 77.2946757| 0.0036 69 MCF ‘ MCF (;
206 205 28.49231025 |77.29474443] 0.0040 69 MCF MCF (:
207 206 28.49233664 |77.29477968] 0.0008 69 MCF MCF <
P N e e RO = S =N, O
209 208 28.49239019 |77.29481425| 0.0021 69 MCF MCF
210 209 28.49241722 |77.29483589] 0.0029 69 MCF MCF
211 210 28.49244103 {77.29485271] 0.0019 69 MCF MCF
212 211 28.49216834 | 77.2945846| 0.0166 €9 MCF MCF
213 .| . 212 28.49222336 |77.29451979{. 0.0053 69 e IMCE . i AMCF 1
-
%
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)1 213 28.49217672 |77.29448705] 0.0037 69 MCF MCF
215 214 28.49212912 |77.29447449] 0.0038 69 MCF MCF
216 215 38.49211424 |77.29451342]  0.0036 69 MCF MCF
217 216 28.4900832 |77.29423119] 0.0021 69,72 MCF MCF
218 217 28.49009607 |77.29426358 0.0009 69 MCF MCF
- ool 3i6 | 284901003 |77 2042678 00008 | ~69- S Ve S Vo ————
. fﬁ 0: : 219 28.49013‘618" 77.29432173‘ o;c;oss : 69 MCTF MCF ,,
221 | 220 28.49022978 |77.29427273]  0.0039 69 MCF MCF '
22 221 28.49028468 |77.2942785| 0.0041 69 MCF MCF
223 222 28.49017379 |77.29431325] 0.0051 69 MCF MCF
ooa | - 223 28.49089486 |77.29428167| 0.0104 69 MCF. MCF :
225 | 24 28.49088339 ]77.29433206] 0.0163 69 MCF MCF
R | 28.49076097. |- 77.294353-]---0.0058 - - woe —69-- <+ ween | MCF T AMCF
227 226 28.49068535 |77.29435435| 0.0037 69 MCF MCF
228 227 2849068845 |77.29431363| 0.0082 69 MCF MCF
229 228 28.49059168 |77.29431421] 0.0049 69 MCF MCF
230 229 28.4905987 |77.29427347| 0.0096 69 MCF VICE
B Pt

16
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) 231 230 28.49053442 |77.2942123| 0.0035 69 ‘MCF‘ MCF
)3 231 28.49058274 |77.29421335| 0.0056 69 MCF MCF
233 232 28.4906197 177.29422107| 0.0038 69 MCF MCF
234 233 28.49067845 | 77.2942365 0;0096 69 MCF MCF
235 234 284910085 |77.29445279| 0.0207 B 69 ] MCF “IMCF - -
R Bt B ---28-.,49i0£656— 7»7.294_358_51 ~-b§eo7;7~~~ B 1 Eama P MCF - —ﬁ—- MCF—~—~-—~_—~ ~— -
SRt B~ RS YT B T-V:5T7 VAR 2 T O e - Wi M e
538 237 28.49100228 |77.29429911] 0.0058 69 MCF MCF
239 238 28.49108147 |77.29435132| 0.0046 69, 17//4/2 69 MCF and 17//4/2 Smt.]69 MCF and 17//4/2 smﬁ
Chadro W/o Natthi and|Chadro W/o Natthi and others
240 239 28.49113516 |77.29437699| 0.0066 69 MCF MCF - .
241 240 28.49112844 |77.29442832] 0.0123 69 MCF MCF
e e e - |24 —~1—28:49110954177:29451797|0:0079 69~ MCF =~~~ ~===="IMCF
243 242 28.49120182 |77.29442842] 0.0054 69 MCF MCF
243 28.49121829 |77.29449814  0.0097 69 MCF MCF
244
245 244 28.49120878 |77.29454689( 0.0082 69 MCF {MCF
—eA




JS WO,
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246 245 28.49123241 |77.29458252] 0.0016 69, 12//25 %0 MCF and 12//25 Uday|69 MCF and 12/25 Uday
singh S/o Daulatram and|singh S/o Daulatram and
247 246 28.49132107 [77.29448992] 0.0135 69 MCF MCF
248 247 28.49131365 |77.2945379| 0.0095 69 MCF MCF
249 248 28.49129958 |77.29457559| 0.0076 69 MCF MCF
ey | 29 | 2849141615 |77.20445074) 00112 69 MCF MCE -
T e | seasisoas) |7iooassad| 00088 | 69 ) TV7S JEEE— (V7o - e —
o S T 3549138397 7739458351 00006 69 MCF " MCF‘ =
253 | 252 28.49147833 | 77.2044897( 0.0092 69 MCF MCF
254 253 28.49147008 |77.29455289| 0.0089 69 MCF MCF K
255 254 28.49154383 |77.29450315] 0.0097 69 MCF MCF (
256 255 28.49153657 |77.29456569] 0,0053 69 MCF MCF
257 256 28.49159698 |77.29457177|  0.0035 69 MCF MCF
= ~28.49158572 |77:29450813] -0.0062 - | - - ---—~- - 69 e - MCF- - — oo e s o JMCF i o o oo o
259 258 28.49161902 |77.29450946]  0.0065 69 MCF MCF
260 953 28.49154083 |77.29443354 0.0032 69 MCF {MCF
261 954 78.49158583 |77.29443201] 0.0024 69 MCF TMCF
262 955 28.4916353 |77.29442923] 0.0032 69 MCF MCF
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263 956 28.4916866 177.29442377] 0.0020 69 MCF MCF
} 64 957 28.49169706 |77.29447665] 0.0125 69 MCF MCF
265 958 28.49173426 |77.29442238| 0.0013 69 MCF MCF
266 959 28.49177141 {77.29447899] 0.0101 69 MCF MCF
267 | 960 | 2849172192 |77.29453537| ~0.0035 69" MCF MCF~
e T s aoice5ss 15720456000 000AE | — e Ve R —— Y E———
B Bl ey 1 T B B s s et T ettt
270 963 | 2849171248 |77.29457016| 0.0018 ) .69 - .. |MCF __ JMCF N
271 964 28.49181271 |77.29448455| 0.0058 69 MCF MCF
o | 9B | zatierss |772945756| 00022 69 MCF MCF >
273 966 2849177996 |77.29454473] 0.0090 69 |MCF MCF ’
¢
274 967 28.49188801 |77.29448529 0.0146 69 MCF MCF }I’i\:f
2757 - 968 28.49186361 - 177.29453402{—0.0060 - - —69 AMCF-—~ ——~ - —MCF
276 969 28.49185449 |77.29457028] 0.0049 69 MCF MCF
277 970 2849195479 |77.29456128] 0.0165 69 MCF MCF
278 971 28.49189882 |77.29458793| 0.0015 69 MCF MCF
279 972 28.49194945 |77.29450026] 0.0035 69 MCF MCF
— -
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. 280 973 28.49202003 77.29445289[» 0.0028 69 MCF MCF
281 974 28.49206964 {77.29445918| 0.0038 69 MCF MCF
. 975 28.49197251 }77.29444493] 0.0020 69 MCF MCF
‘ 283 976 28.49206236 |77.29455641] 0.0104 69 MCF MCF
- 977 28.49206354 |77.29459589| © 0.0051 | - 69 MCF MCF )
- e =285 - —:978— --28:49199005 |77.29450088] - -0,6077-~|~ -~ - --— —69=-—- == - JMCF- - - - oo [MEF e s e -
579 28.49192942 |77.29443472] 0.0011 69 MCF MCF
)
G
(0]
286 !
o
<"‘;l
)
&
—o e f - - 287~ | —980- - {--28:49063988—}77:28305543] —1.1797 19/{20;23;22 -~~~ -~ 1MJs--~Godavari - Shilpkala|M/s-Godavari Shilpkala PVT]-——
PVT Itd. R/o A-6 Ring|ltd. R/o A-6 Ring Road ndse]
288 981 28.48961899 |77.28284115| 1.3602 25//6,15, 26//10,11,12 25//6,15 Mcf, 26//10/2]25//6,15 Mcf, 26//10/2
. Godavari shilpkalan pvt.ltd{Godavari shilpkalan pwt.ltd]
289 982 28.48925148 1{77.28403536] 0.2617 26//12,13 MCF  and  GodavarilMCF and Godavari shilpkala
{shitpkala pvt.Itd {pvtltd
290 983 28.4896465 |77.28514998] 0.9956 26//4/1,7 MCEF MCF
ww |-2917] - 984 28.48595201 - [77.27962473| --0.2416 J.— - - -244,34//22,23 — .. — 1244 MCF. -, 34//22,23|244 MCE., 34//22.23 Tourisml..._
. Tourism Dept. Dept.
/\o\db




X

292 985 28.48642153 |77.27916382] 0.4863 6//10/3 MCF MCF

293 986 28.49608449 177.28767997| 0.0017 6//10/3, 11/1 MCF MCF

298 987 28.49576566 |77.28754893] 0.0025 7//25/1 MCF and Tourism MCF and Tourism

295 988 28.49464243 |77.28684599 0.0253 7//25/1 MCF and Tourism MCF and Tourism

296 | - 989 28.49447421 |77.28701789| 0.0054 | - .. 225,39//8,12,13 : Tourism and shamlat | Tourism and shamlat

-1 --297—] . -990-— '28:48519578 -|77.27940785] - 0.4295- | —- - - - - Téi'z;//n;zo«»--«- e [V 7o J— T AMEF e e

.72«9..81 - 991 | 28.48554063.]77.27380758 70752 | ’ 3g//011 T IMCF "7 T TIMCR D L

1299 1 992 | 28.4860871- |77.27361448] 0.1075 38//4 MCF MCF 3
:""5

200 993 | 28.48639313 [77.27648808] 0.0288 38//a MCF MCF 3
N

301 994 28.48654792 177.27667665] 0.0007 46//13 Tourism Dept. Tourism Dept. —'
s ‘[

995 28.48295462{77.27904257] 0.0130 47//24 MCF MCF B R
302
303 996 28.48211739]77.27576068] 0.0126 34//2,9 MCF and Tourism MCF and Tourism T
997 28.4881169 |77.27908476] 0.0027 {19//6,7,8,9,10,11,12,13,14,15,17,18,19,20,22|Radha _ Swami Satsang,|Radha Swami Satsang, MCF ,
.23,24, MCF , and Godavarijand Godavari Shilpkalan Pvt,
304 26//4/1 Shilpkalan Pvt. Ltd. Ltd,
305 998 28.49111103]77.28478034] 11.2215 244 MCF MCF
- R e S T 0 Aniddd ~ -
/pi



53

2204 28.48707906(77.28360005] 0.0677 33//8, 33//9, 33//12, 33//13 Tourism Dept. Tourism Dept.
306 .
307 2205 28.48433074 77.28279732 53.6176 90, 225 225 Tourism Dept. , 90}225 Tourism Dept. , 90 MCF
MCF
2206 28.48447058]77.28613457 14.9825 226 Tourism Dept. Tourism Dept,
308
=309 - 2207 28.49318955]77.27598087 0.0879 21//2,;21//3 - - MCF MCF - ...~
2208 28.48673632|77.28282896 0.0245 33//12, 33//19 Tourism Dept, Tourism Dept.
310 - J,\s
I
311 2209 28.48663033] 77.2830164] 0.0037 33//19 Tourism dept. Tourism dept. N
;
2210 28.48662303|77.28316909] 0.0049 33//19 Tourism dept. Tourism dept. )
312 !
313 2211 28.48661779177.27656803] 0.0616 38//a, 35//24 e MCF MCF
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SY

Seructures identified to be unauthorised being violation of Notification S.0. 104/P.A.2/1900/5.3/92 dated

18.08.1992

Area notified under Specific Section 4 of Punjab Land Preservation Act 1900

Village :- Anangpur

S.No {ID Number Latitude Longitude - -Area (in acres) Khasra/ Muraba/ Killa No. Ownership as per Revenue.

on Imagery Record

1 499 28.46001537 77.27466582 11.2490 59, 1327, 1329, 1330, 1339 ° Shamlat
2 500 28.48239961 77.29519466 81.0830 1389, 1390, 1392, 1395, 1396, Shamlat

) 1297 1402 1404
3 501 28.47483189 77.28546375 9.5357 1387, 1388 Shamlat
4 502 28.47355607 77.26071352 6.2497 17, 659, 661 . Shamlat
5 503 28.46247821 77.27411673 0.2070 1233 Shamlat
6 504 28.46410673 77.27565296 0.1185 1224 Shamlat
7 505 28.46658694 77.27259679 2.4784 1142 Shamlat
8 506 28.46504642 77.26993298 0.3485 210 . Shamlat
9 507 28.46181561 77.2658503 0.3945 134 Shamiat
10 508 28.46309346 77.26567609 0.1730 173 Shamlat
11 509 28.46048872 77.26443349 - 1.0893 478 Shamlat
12 510 28.45952989 77.26542453 2.4637 478 Shamlat
13 511 28.45891267 77.26662942 2.1152 60,478 Shamlat
14 512 28.45899723 77.28132428 0.6606 1351, 1359 Shamlat
15 513 28.4774273 77.26605916 1.1020 -14 Shamlat
16 514 28.47696041 77.26605507 1.0158 14, 920 Shamlat
17 515 28.4630136 77.27425263 0.2143 1232, 1233, 1337 1232 Kumari Ambika and
Others, 1233 Shamlat,
18 516 28.46314165 77.27358591 0.0472 | 1233 Shamlat
i 176
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: 1378 Shamlat
b 19 517 28.46992112 77.2831528 0.7515
- 1378 Shamlat
20 518 28.47099268 77.282242 4.6319
21 519 28.47193309 7728290693 0.6409 1378, 1387 Shamlat
22 520 3847247569 77.2846635 2.1996 1378, 1387 Shamlat
23 521 28.47081356 77.28493139 3.9761 1378 Shamlat
24 522 28.46884486 77.28510799 5.2929 1378 Shamlat
25 523 28.46815193 77.2843187 1.0191 1378 Shamlat
26 524 28.46750639 77.28579864 2.7802 1374, 1378 Shamlat
27 525 28.46663586 77.28589487 1.6825 1374 Shamlat
28 526 28.46818289 77.28587585 1.2336 1378 Shamlat
7 527 28.46332852 ~ 77.28445529 3.5755 1359 Shamlat
30 528 28.46542172 77.28059208 2.4474 1205 Shamlat
31 529 28.47368377 " 77.2734904 0.1694 939 Shamlat
32 530 28.47348944 77.27352124 0.1537 939 Shamiat
33 531 28.47151605 77.27296609 0.5257 974 Shamlat
34 532 28.44969625 77.28005103 2.7282 56, 57 Shamlat
35 533 28.46587481 77.28557005 2.2180 1374 Shamlat
36 534 28.46518387 | = 77.28512361 27438 1374 Shamlat
37 535 28.47137946 77.28348319 1.4779 1378 Shamlat
38 535 28.46988275 " 77.28543586 0.4072 1378 Shamlat
39 537 28.46981591 77.28572937 0.2640 1378 Shamiat
40 538 28.46189059 7727803511 0.0423 1339 Shamiat
41 539 28.46185379 77.27823801 0.0429 1339 Shamiat




§ 6

[ a2 540 28.46206953 77.27820432 0.0617 - 1339 Shamlat
43 541 28.46218176 77.27830961 0.0732 1339 Shamlat
a4 542 28.46204506 77.27842106 0.0405 1339 Shamlat
45 543 28.46197773 7727836205 0.0401 1339 Shamlat” .
46 544 28.46373444 77.27688028 0.8823 1216, 1339 Shamlat
47 545 28.46251346 7727762029 1.0286 © 1339 Shamlat
48 546 28.45630344 7728033669 0.0145 58 Shamlat
49 547 28.45643108 77.28052391 0.0248 58 Shamlat
50 548 28.45585959 _77..28260441 , 0.2243 58 Shamlat
51 549 28.4737765 7727910653 1.0393 - 1386 Shamlat
52 550 2847215579 | 77.27914948 0.7717 1379 Shamlat
53 551 28.47191477| 77.28417602 1.1017 1378, 1387 |Shamlat
54 552 28.47233495 - 77.28385316 1.4917 1387 - |Sham!at
55 553 284729139 | 77.27887057 0.3906 1379 Shamlat
56 | 554 28.47268186| 77.27928599 0.1925 1379 Shamlat
57 555 2847241617 77.27830811 - 1.7850 1379 Shamlat
58 556 28.46319032|  77.27371987 0.0146 1233 Shamlat
59 557 28.46312071| 77.27346464 0.0046 1233 Shamlat
60 558 28.46316723|  77.2738544 0.0363 1233 - Shamlat
61 559 - 28.4648397 | .- 77.27503978 0.0673 . 1224 Shamlat
62 560 2846530905 77.27392201 0.0370 1224 Shamlat
63 561 28.4653062 | 77.27382814 0.0073 1224 Shamlat
64 562 28.46527217|  77.27401665 1224 Shamlat

s oA g

__Zlag
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65 563 28.46517882] 77.27448314 0.0594 1224 Shamlat

66 564 28.465311 77.27425347 0.0153 1224 Shamlat

67 565 28.4653911 77.27427264 0041 1224 Shamlat

68 566 28.4641769 77.27459981 0.0095 | 1224 Shamlat

69 567 ' 28.46551403|  77.2676903 0.5537 243, 245, 246 Shamlat

70 568 28.46532665| 77.26815695 0.0209 243 Shamlat

71 569 28.46531881| 77.26864875 0.0737 218 Shamlat

72 570 28.46555372| 77.26865231 - 0.0310 ’ 218 Shamlat

73 571 28.46603819| 77.26842637 0.0176 243 | Shamiat

72 572 28.46544929|  77.26647089 0.0272 243 Shamlat

75 573 28.46525486 77.26971 . 0.7151 210. Shamlat

76 574 28.46889319]  77.26367325 0.0478 604 Shamlat

77 575 28.46846109 7726121145 ' 0.1737 570, 530 590 Shamlat , 570 Mahipal s/o

. Balle , R/o0 Anangpur

78 576 28.46838492|  77.25983905 0.2908 514 Shamlat

75 577 28.46894279| 77.25854634 - 0.0420 514 Shamlat

80 578 28.46992104] 7725922588 0.1278. 533 Shamlat

81 579 28.47001325|  77.25890885 . 01363 533 Shamlat

82 580 28.47007141]  77.25869532 0.2056 533 Shamiat

83 581 28.47051324|  77.2587184 0.1595 533 Shamlat

84 | 582 2847059229 77.25899861 0.2439 . .533 Shamlat

85 583 28.47055092| 77.25937203 0.0814 533 Shamlat

86 584 28.47032366|  77.25916888 0.0365 533 Shamlat

87 585 28.47040263]  77.25886216 o.gs)a]_?g 533 Shamlat - | 7
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88 586 28.47029761]  77.25882601 0.0513 533 Shamlat |
89 587 28.47020485  77.25302763 0.0463 533 Shamlat
90 588 28.47017143|  77.25918563 * 0.0396 533 Shamlat
91 589 28.47125971 77.2'5836495 0.2146 525 Shamlat
92 590 12847258431 77.25997657 0.1547 17 Shamlat 7
93 591 28.47618479|  77.25599186 0.0216 17 Shamlat I
94 592 38.4734099 77.2668236 0.1853 893, 917 Shamlat - 7
95 593 28.47373478] 77.26650338 0.2082 917 Shamlat
9 594 28.47400439] 77.26649306 0.2206 917 Shamlat
97 595 28.4732864 |  77.2670996 0.0333 893 Shamlat
98 596 28.47344326]  77.2674784 0.0834 893 Shamlat
99 597 284733484 | 77.26744391 | 0.0602 893 Shamlat -
100] 5o 28.47327381| 77.2674246 0.0425 893 ~[Shamiat
101 599 2847317124]  77.26739927 0.0907 893 Shamlat
102] 600 28.47300923| 7726732964 0.0754 893 Shamlat
103] 601 28.47330817| 77.26777405 0.1119 893 Shamlat
104] 602 28.47312014] 77.26768805 . 0.1060 893 Shamlat
105 603 28.47298214]  77.26755959 0.0321 893 Shamlat
106 604 28.47290903| 77.26753835 | 0.0290 893 Shamlat
107| 605 284728398 | 77.26751749 0.0304 893 [Shamiat
108] 606 28.47263707]  77.2675261 0.0213 893 Shamlat
109 607 28.47276512] 77.26750579 0.0241 893 Shamlat )
110/ 608 284739025 | 77.27191818 o.zss% an 1381 Shamlat I




v

) 111 609 28.47366014| 77.27191084 0.3004 1381 Shamlat
12| 610 28.47343307| 77.27189002 0.2393 1381 Shamlat
113 611 28.4730072 77.27187784 0.8285 1381 Shamlat
114 612 28.47253206| 77.27184867 0.4503 © 926, 1381 926 Smt Sheela devi D/o Kale
' Ram 1381 Shamlat
115 613 28.47224966| 77.27168334 0.1248 1381 Shamlat
116 614 28.47332094| 77.27231136 0.0380 - - 1381 Shamlat ‘
117 615 28.47344594|  77.27230977 0.0557 1381 Shamlat
118 616 28.47432763| 7727272716 0.5230 94,21,381 Shamlat
119 617 -28.47450274|  77.27449326 - 0.4179 1381 - Shamlat
120 618 28.47472514|  77.27777924 0.4654 1383 Shamlat 1)
121 619 28.47546724]  77.27779108 0.2680 1383 Shamlat ' )
[
122 620 28.4763505 77.27675732 0.6804 1383 Shamlat
123 621 28.47112392] 77.27454141 0.2127 999, 1059 999 not found in revenue record ||
0 ' ' and 1059 Shamlat |2
124 622 28.47142537|  77.27444627 0.0368 972,999 972 Shamlat and 999 not found |
) in Revenue Record
125 623 2847209441|  77.27560113 0.0098 999 Not Found in revenue Record
126 624 28.4720586 77.27568117 0.0083 999 Not Found in revenue Record
127 625 28.47033062| 77.28007507 0.0401 1379 Shamlat_
128 626 28.47012079]  77.27958788 0.0052 1379 Shamlat
129 627 28.46985056] 77.27926038 0.0303 1379 - Shamlat
130 628 28.46956553|  77.2788081 0.2035 1379 Shamlat
131 629 28.46729112|  77.28059555 1.0008 1205 Shamlat
132 630 28.46391634] 77.28123187 0'13128 1 1205, 1367 Shamlat I
{ —_ l
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133 631 28.46321512]  77.28039925 0.3183 1205 Shamlat

134] 632 28.46389235 77.27990429 0.1497 1205 Shamlat -

135|633 28.46403359| 77.2797625 0.1253 1205 Shamlat I

136] 634 28.46421329|  77.27999527 0.0476 1205 Shamlat 7

137 635 28.464482 | 77.27972367 0.1034 1205 Shamlat 7

138] 636 28.46440497|  77.27961187 0.0624 1205 Shamlat 7

139] 637 28.46424456|  77.27966468 0.1763 1205 Shamlat 7

140 638 28.46410636]  77.27956595 0.0673 1205 Shamlat 1

141|639 28,46423053|  77.2794507 0.0388 1205 Shamlat I

142] 640 28.46476239 7727933754 0.8589 1205 Shamlat

143] ea1 28.46500282|  77.2797362 0.0501 1205 Shamlat

144]  6a2 28.46506675|  77.27981292 0.0413 1205 Shamlat |

145 643 28.46510782|  77.27988278 0.0164 1205 Shamlat L

146]  6aa 28.46523677|  77.28004394 0.0323 1205 Shamlat

147] 645 28.46480638|  77.28085986 0.0236 1205 Shamlat

148] 646 28.46517294[  77.28109652 0.0345 1205 Shamlat

149 647 28.46563924]  77.281362 0.0241 1205 Shamlat

150] 648 28.46609103|  77.28175602 0.0246 1205 Shamlat

151] 649 28.46614979]  77.2823396 0.0282 12,051,374 Shamlat

152[ 650 28.46685305]  77.28286575 0.0119 1205 Shamlat —I

153[ 651 28.46690985|  77.28294729 0.0032 1205 Shamlat —I

154] 652 28.46722242]  77.27907051 0.1255 1205 Shamlat 7

155] 653 28.46729661 77.27919278 0.1164 1205 Shamlat 7
— 182
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156] 654 284673851 |  77.27838875 0.0455 1205 Shamlat

157 655 284671119 | 77.27807948 " 0.1441 1205 Shamlat

158|636 28.46688805|  77.27676459 T0.0162 1150 Shamlat

159 657 28.46692301]  77.27662415 0.0065 1150 Shamlat

60| 658 28.46693873|  77.27655593 0.0035 1150 Shamlat

161 659 28.4669833 77.27638931 0.0026 1150 Shamlat

162 999 28.4677405 |  77.27602519 0.1866 1181 Shamlat

163 1000 28.46786828|  77.27620221 0.0076 1181 Shamlat

164] 1001 28.46797742|  77.27638137 0.0097 . 1181 Shamlat

165 1002 28.46893844| 77.27776829 0.0684 1197 Shamlat

166 1003 28.46885835| . 77.27747831 0.0598 1197 Shamiat

167 1004 28.46902206] 77.27795035 0.0020 1197 Shamlat

168 1005 28.469073%4] 7727775422 0.0110 1197 Shamlat

169 1006 28.46890269]  77.27714904 0.0110 1197 Shamlat

170 1007 28.46878722] 77.27721194 0.0270 1157 Shamlat

171 1008 © 28.46893054|  77.27724562 0.0030 1197 Shamlat

172 1009 28.46890158|  77.27734261 0.0418 1197 Shamlat

173] 1010 28.46870896  77.277446 '0.0120 1197 Shamlat

174] 1011 28.46866302] 77.27739251 0.0022 11197 Shamlat

175] 1012 28.46897182|  77.27696892 0:0381 1197 Shamlat 7
176] 1013 23.45894454 77.27710083 0.0168 1197 Shamlat I
177{ 1014 28.46913771| 77.27716928 0.0302 1197 Shamlat ,
178 1015 28.46922863| 77.27722438 0.0429 1197 Shamlat I
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179] 1016 28.46911613] 7727738149 0.1477 1197  [Shamiat
180] 1017 28.46949122|  77.27711448 00157 1197 Shamlat
181 1018 28.46952216|  77.2771767 0.0062 1197 Shamlat
182 1019 28.46950287|  77.27670267 0.3978 1054, 1197 Shamlat
183 1020 2846995643  77.27694297 0.5497 1197 Shamlat
184 1021 28.46993901| * 77.27747336 _6.0043 1197 Shamlat
185 1022 28.469813 | 77.27742175 0.0130 1197 Shamlat
186 1023 " 78.46955362 77.27730261 10.0165 1197 Shamlat
187] 1024 28.46942198]  77.27709242 0.0441 - 1197 . |Shamlat
188 1025 28.46930795|  77.27708533 0.0844 1197 [Shamlat
189] 1026 12846911997 77.27707044 0.0629 1157 Shamlat
1%]| 1027 28.4708336 | . 77.27750106 0.2438 1379 Shamlat
191 1028 28.47102734 77.27735878 0.0875 1379 Shamlat
192 1029 28.46826189| 77.27756178 0.0766 1194 Shamiat
193] 1030 28.46783776|  77.277412 0.0325 1194 Shamlat
194] 1031 28.46805309| 77.27754489 0.1402" 1194 Shamlat
195] 1032 28.46784506]  77.277566 0.0048 1194 Shamlat
196] 1033 28.46792896 77.27748156 0.0158 1194 Shamlat
197| 1034 28.46875982| 77.27702323 0.0586 1197 Shamlat
198] 1035 28.46866101| - 77.27700542 0.0088 1197 Shamlat
199] 1036 28.46862972]  77.27706285 0.0073 1197 Shamlat
200 1037 28.46915605|  77.27681934 0.0293 1197 Shamlat _
201 1038 28.46926414]  77.2766286 0.0061 1197 Shamlat
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(" 202] 1039 28.46877301]  77.27692366 0.0094 1197 Sham‘a‘.
203 1040 28.46958137|  77.27814951 0.0124 1197 Shamiat
204 1041 284704349 | 77.27763022 0.0047 1379 Shamlat
205 1042 28.4681514 77.27969254 0.1578 1205, 1379 Shamlat -
206] 1043 284683444 | 77.27963132, 0.0054 1379 Shamlat .
207| 1044 28.46850775]  77.27938316 0.0043 1379 Shamlat
208] 1045 28.46852565| 77.27923476 0.0047 1379 “[Shamlat
209| 1046 28.46868958| 77.27880596 0.0056 1379 Shamlat
210] 1047 28.46928941|  77.27898213 0.0165 .} 1379 Shamlat
211 1048 28.46930792]  77.27893691 0.0059 1379 Shamlat
212 1049 28.47444268|  77.26210608 _ 0.0292 659 Shamlat
213] 1050 28.4744597 | 77.26200984 0.0189 659 Shamlat
214 1051 28.47436058 ‘77.2620.1475 0.0089 659 Shamlat
215[ 1052 284744278 | 77.26220517 0.0216 659 Shamlat
216 1053 28474811 | 77.26229111 0.0302 659 Shamlat
217 1054 28.4742201 | 77.26233088 - 0.0277 659 Shamlat
218 1055 28.47440185|  77.26240352 0.0383 659 Shamlat
219 1056 28.47432472]  77.26234658 0.0040 659 Shamlat
220 1057 28.47453618|  77.26223078 0.0701 659 Shamlat
221 1058 28.47462283|  77.2624351 0.0166 659 Shamlat -
222 1059 28.47440528( 77.26250014 0.0036 659 Shamla.t
223[ 1060 28.47437039|  77.2624867 0.0048 659 Shamlat
224 1061 28.47433501| 77.26246868 0.0034 659 Shamlat
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225 1062 28.47457475]  77.26265342 0.0062 659
226 1063 28.47462968| 77.26312202 0.0052 659
227 1064 28.47390438; 77.26414503 0.0143 659
228 1065 28.47357286| 77.26435562 0.0327 659
229] . 1066 28.4742134 77.26285183 - 0.0255 659
230 1067 28.474384 77.26261392 0.0017 659
231 1068 28.47170842| 77.26329954 0.0287 647
232 1069 28.47178204] 77.26334125 - 0.0287 647
233 1070 28.47183789 77.2633721 . 0.0138 647
234 1071 28.47188906 77.25335549 0.0048 647
235 1072 28.47187717| 77.26343547 . 0.0070 647
236 1073 28.47193946| 77.26387377 0.0502 647
237 1074 28.47188206] 77.26402341 0.0133 647
238 1075 28.47186633] 77.26410021 0.0064 639, 647
239 1076 28.47163957| 77.26396055 0.0502 647
240 1677 28.4715951 77.26336355 0.’0081. 647
241 1078 28.47159787] 77.26341433 0.0080 647
242 1079 28.47160264 77.2634?864 0.0164 647
243 1080 28.47162719)  77.26353852 0.0072 - 647
244 1081 28.47163932| 77.26359141 0.0119 6{47
245 1082 28.47141398 77.2633930§ 0.0681 647
246 1083 28.4714811 77.26350487 0.0347 647 . !
247 1084 28.47141249| 77.26348814 0.0093 647
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248] 1085 28.47125678]  77.26345973 | 0.0117 ' 647 Shan}xl‘at

249 1086 28.47133836| 7726353641 | 00257 . 647 Shamlat

250] 1087 2847131799 77.26363166 T 0.0096 ' - 647 | Shamlat

251| 1088 28.47144916|  77.26360463 0.0074 - ' 647 » Shamlat

252 1089 28.47153687 77.26355155. 00118 . - 647 Shamlat

53] 1050 | 28.47143979|  77.26363606 o075 . | 647 Shamlat

254] 1001 . 2847141289  77.26368774 0.0157 647 Shamlat

255] 1092 28.47146981( 77.26372358 |  0.0121 A 647 . |Shamlat

256] 1093 28.47140975]  77.26382671 0.0206 _ 647 Shamlat

257 1094 28.47130852]  77.26378593 00210 }- 647 Shamlat

258] 1095 28.47136939] 77.26376263 0.0034 . 647 Shamlat S

259 1096 2847129049  77.2638756 0.0162 647 Shamlat ‘

260] 1097 2847128175 | 7726397723 0.0304 T 639, 647 Shamiat

261] 1098 28.47093388 77.27243199 0.1952 ' o974 Shamlat

262 1099 2847161521 77.27178059 | - 0.0402 - | 974 . - Shamlat

263 1100 28.47175293 ©77.27167664 0.0047 974 Shamlat

26a| 1101 28.47173007 77.27172093 0.0043 - o4 Shamlat

265] 1102 28.47255678 77.27230812 | 0.1265 926, 1381 | Shamlat

266 1103 28.47157966 77.27118154 . - 0.1288 833 : Shamlat

267| 1104 28.47099757 77.27078416 - 0.0229 ' 833 - , [Shamlat .

268 1105 28.47397953 77.2706233 01704 — 920, 1381 Shamlat

269| 1106 28.45774246 77.27450509 0.0164 - 59 Shamlat '

270 1107 28.45756103 77.27508933 . 0.0148 59 Shamlat 4 ]
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271] 1108 28.4574558 7127509627 0.0163 59 Shamlat

« 272| 1109 28.45749241 77.27447705 0.0036 59 Shamlat
2731 1110 28.45746372 77.26887489 0.0386 60 Shamlat
274 1m1 28.45746098 77.26929484 0.6138 60 Shamlat
275] 1112 28.45715344 77.26922037 0.0160 60 Shamlat
2716|1113 28.45712446 77.26989814 0.0149 60 Shamlat
77| 1112 28.45790555 7127098278 0.0266 59 ‘|Shamlat
278 1115 28.45794695 77.27118793 0.0095 59 Shamlat
279] 1116 28.45779902 77.27125096 0.0041 - 59 Shamlat _
280 1117 28.45810028 77.27125535 0.0081 59 Shamlat
281 1118 28.45786145 77.2705153 0.0145 59, 60 Shamlat
282] 1119 28.4578249 "77.27057392 0.0064 59 |Shamlat
283 1120 28.45804496 7727037523 0.0051 &0 Shamlat
284 1121 28.45803688 77.27061759 0.0109 59 "|Shamiat
285 1122 28.45789997 7727069472 0.0102 59 ~ Shamlat
286] 1123 28.45791914 7727164934 0.0091 59 Shamlat
287 1122 38.45799659 77.27143166 0.0047 59 Shamlat
288 1125 28.45815987 7727155387 0.0069 59 |Shamiat
289 1126 28.45833304 7727181485 0.0031 59 " |Shamiat
29| 1127 28.45835274 77.27151102 0.0094 59 Shamlat
291 1128 28.45877449 77.27190545 0.0122 1319 Shamlat
202[ 1129 28.45839593 7727120051 0.0076 59, 1319 |Shamiat
293] 1130 28.45853761 7727115839 0.0109 1319 Shamlat
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o\ 20a] a1 28.45852684 77.27125159 0.0044 1319 |Shamlat
A S IETTT 28.45734027 77.27308234 0.0570 59 Shamlat
296 1133 28.45737589 77.27294948 0.0058 59 Shamlat
207 1134 28.45691908 77.27226578 .~ 0.0066 59 Shamlat
298] 1135 28.45751532 77.27135791 0.0042 59 Shamlat
299 1136 "28.45826539 77.28056595 0.0114 58, 1351 Shamlat
300 1137 28.45841223 77.28070559 . 0.6267 1351 Shamlat
301] 1138 28.45844326 77.2808605 0.0085 1351 _ Shamlat
302| 1139 28.45927983 772790261 0.1239 1339 . Shamlat
303| 1140 28.4593506 77.27868639 0.0216 1339 Shamiat
304] 1141 2845979541 77.27881382 0.0274 1339 |Shamiat
305| 1142 28.45940715 77.27875773 0.0075 1339 Shamlat
306] 1143 28.45977897 77.27938357 04271 1339 Shamlat
307] 1144 28.46015272 77.27966071 04281 1339, 1351 Shamlat
308] 1145 28.45994699 77.27995043 0.1929 1339, 1351 Shamiat
309] 1146 28.45970547 77.27977221 0.3773 . 1339, 1351 Shamlat
310] 1147 28.45975784 §7.28937141 0.1450 1351 Shamlat
311 1148 28.45961053 77.28079221 02738 1351 Shamlat
312| 1149 28.45998887| 77.28078179 ' 0.0261 1351 Shamlat
313| 1150 28.4599658 77.28096935 0.0648 1351 Shamlat
314 1151 28.45986076| 77.28110512 0.1294 y 1351 Shamlat
315] 1152 28.46042485| 77.27992673 0.0157 1351 Sharalat
316] 1153 28.46044892|  77.27987425 0.0128 1351 Shamlat
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317] 1154 28.46071316] 77.28010312 0.0051 1351 Shamlat
' 318 1155 28.46162821| 77.27936694 0.0186 1339 Shamlat
f 319] 1156 28.46215156| 77.27973263 0.0613 1339 Shamlat
320/ 1157 28.46228052|  77.27960159 0.0584 1339, 1347 Shamlat
321 1158 28.4622503 77.27974459 0.0040 1339 Shamlat
322 1159 28.46219857|  77.27982526 0.0167 1339, 1347 Shamlat
323 1180 28.4622183 | 77.27986383 0.0027 1339 Shamlat
324] 1161 28.46017209  77.28126759 0.0025 ~1351, 1352 Shamlat
325 1182 28.46000334]  77.2811578 0.0081 1351 Shamlat
326] 1163 28.46157401|  77.2790599¢ 0.0192 1339 [Shamlat
327] 11e4 28.46161722| 77.27910473 0.0202 1339 Shamlat
328] 1165 2846162933| 77.27863006 0.0364 1339 Shamlat
329] 1166 28.46169616] 77.27869277 0.0223 1339 Shamlat
330 1167 3845182065 77.27857856 0.0202 1339, 1343 Shamlat
331] 1168  28.46327523|  77.27882522. 0.4681 1339 Shamlat
332] 1169 28.46391669| 77.27844707 0.0822 1339 Shamlat
333 1170 . 28.46434394] 77.27812884 0.0658 1339 |Shamiat
334 1171 28.46432001] 77.27827311 0.0835 1339 Shamlat
335 1172 28.46435756| 77.27845461 0.0041 1339 Shamlat
336 1173 2846131598 77.2799015 0.0527 1350 |Shamlat
3371 1178 28.46071411| 77.27940252 0.0086 1339 Shamlat
338] 1175 28.46074043| 77.27936198 0.0088 1339 Shamlat
339 1176 28.46076392]  77.27932451 0.0097 1339 Shamlat
—
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340 1177 28.46039245|  77.27934945 0.2595 1339 Shamlat
341 1178 28.46045494|  77.28026457 0.0209 1351 Shamlat
342] 1179 28.46029032|  77.2806521 0.0028 1351 Shamlat
343 ' 1180 28.46147029]  77.28446299 0.0930 1359 Shamlat.
384 1181 28.46152043|  77.28420579 01731 1359 Shamlat
345| 1182 28.46170309|  77.28450707 0.0388 1359 Shamlat
3a6| 1183 28.46156206|  77.28469043 0.2872 1359 " [Shamlat
347] 1184 28.46026958| 77.28081077 0.0203 1351 Shamlat
348 1185 .28.46024394|  77.28084687 0.0109 1351 Shamlat
349 1186 28.4601414 | 77.28101415 0.0016 " 1351 Shamlat
350f 1187 28.45948931| 77.28200754 - - 03181 /1359 Shamlat
351 1188 28.45965571| 77.28175473 £0.2427 1359 Shamlat
352] 1189 28.45926524| 77.2816701 05161 1359 {Shamlat
353] 1190 28.4594549 |  77.28240397 '0.1400 1359 Shamlat
354 1191 28450312 77.28259057 0.1318 1359 Shamlat
3ss| 1192 2845917525  77.28279567 0.1773 1359 Shamlat
356 1193 28.45913259]  77.28238178 0.4635 1359 Shamlat
3571 1194 28.45785943|  77.28182242 2.3581 58, 1359 Shamlat
358 1195 28.45815034] 77.28128254 1.0533 58, 1359 Shamlat
359 1196 28.45873139] 77.28212486 1.1979 1359 Shamlat
360 1197 28.45860859]  77.28061805 0.0325 1351 Shamlat
361 1198 28.4585261 77.28056373 0.0505 1351 Shamlat
362] 1199 28.45844859]  77.28052436 0.0317 1351 Shamlat
191
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363 1200 28.45836815 77.28049587 0.0176 1351 Shamlat
364 1201 28.45811496 77.28079283 " 0.0550 58 Shamlat
365 1202 28.45669694 77.28232066 5.5324 58 Shamlat
366 1203 28.4581176 77.28304297 4.2491 58, 1359’ Shamlat
367 1204 28.4599925 77.28188355 0.1547 1359 Shamlat
368 1205 28.45984161 77.28217267 0.3608 1359 . Shamlat
369 1206 28.46023195 77.2822941 0.5187 1359 Shamlat
370 1207 28.46091802 77.28280975 0.6158 1359 Shamlat
371 1208 28.46060629 77.28272895 0.1670 1359 Shamlat
3721 1209 28.46045396 77.28262318 £ 0.1868 1359 Shamlat
373 1210 28.46029934 77.2825102 . 0.2085 1359 Shamlat
374 1211 28.46082665 77.28318195 0.0892 1359 Shamlat
375 1212 28.46078852 77.28326812 0.0383 1359 Sham]at
376] 1213 28.46071687 77.28357239 0.0746 1359 Shamlat
3771 1214 28.46082973 77.28377439 0.0256 1359 Shamlat
378] 1215 28.46058605 |77.28395462 0.1218 1359 Shamlat
379 1216 2846228864 77.28485892 0.1713 1359 Shamlat
380 1217 28.46208492 77.28485961 0.0951 . 1359 Shamlat -
381 1218 28.46221346 77.28503336 0.0661 1359 Shamlat
382 1219 28.46233251 77.28510512 - 0.0100 1359 Shamlat -
383] 1220 28.4619834' 77.28471498 0.2135 1359 Shamlat
384 1221 28.46216386 77.28464756 0.0699 1359 Shamlat
385 1222 28.46166021 77.28366927 o.o7o$ an 1359 Shamlat
=

T A e — Y



386

1223

28.46206266 77.28390628 0.1458 1359 Shamlat
387 1224 28.46214629 77.28411975 0.0671 1359 Shamlat
388 1225 28.46223323 77.28394738 0.0937 1359 Shamlat
389 1226 28.46267512 77.28477249 0.1440 1359 Sham]at
390 1227 28.46261708 77.28522542 0.0225 1359 Shamlat
391 1228 28.46257722 77.2852077 0.0197 1359 Shamlat
392 1229 28.46254012 77.28518693 0.0194 1359 Shamlat
393 1230 28.46249905 77.28516515 0.0228 1359 Shamlat
3941 1231 28.46242366 77.285168 0.0239 1359 Shamlat
395] 1232 28.46276948 77.28400879 0.1227 1359 Shamlat
396] 1233 28.46267216 77.28391622 0.0698 1359 Shamlat
397] 1234 28.46253922 77.28377917 0.0571 1359 Shamlat
398 1235 28.4624682 77.28373524 0.0544 1359 Shamlat
399 1236 28.46235747 77.28375342 0.0227 1359 Shamlat
400 1237 28.46308202 77.28360131 . 1.32'72 1359 Shamlat
401| 1238 28.46449304 77.26999865 0.1142 210 " |Shamlat
402] 1239 28.46428973 77.270047 0.0453 210 Shamlat
403 1240 28.46430036 77.26990802 0.0165 210 Shamlat
404! 1241 28.46430681 77.26982709 0.0189 210 Shamlat
405 1242 28.46439103 77.26996601 0.0860 210 Shamlat
406 (1243 28.46447145 77.27028319’ : 0.0888 210 Shamlat
407| 1244 28.46459408 77.27014239 0.0408 210 Shamlat
408] 1245 28.46467374 77.26998131 0.1467 210 Shamat
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L a09] 1246 28.46402554 77.26960129 0.2627 210 Shamlat
410 1247 28.46376077 77.27008693 0.0239 210 Shamlat
a11| 1248 28.46387458 " 77.26998617 0.0701 210 Shamlat
412| 1249 28.46387099 77.27068363 0.0168 210 Shamlat
413] 1250 28.46387676 77.27013139 0.0165 210, 1256 Shamlat
414 1251 28.46412974 77.27002193 0.2062 210 Shamlat
a15| 1252 28.46413594 77.27029175 0.0095 210 Shamlat
a16| 1253 28.46400708 77.26987385 0.0301 210 Shamlat
417| 1254 28.46400686 77.26959855 0.0159 210 Shamlat
218 1255 28.46399341 © 77.27013709 0.0102 210 Shamlat
419 1256 28.46449352 77.26943222 0.1139 210,213 Shamlat
a0| 1257 2846443024 77.26953744 0.0252 210 Shamlat
421 1258 28.46456311 77.26883071 0.0412 213 Shamlat
422 1259 28.46416957 77.268759 0.0128 213 Shamlat
423| 1260 28.46420868 77.26889976 - 0.0322 213 Shamlat
44| 1261 28.46420276 77.26902357 0.0069 213 Shaxﬁlat
225 1262 28.46428176 77.26925219 0.0907 213 Shamlat
426] 1263 28.46430261 77.26944921 0.0767 210 Shamlat
427] 1264 28.46428949 77.26962285 0.0581 210 Shamlat
a28] 1265 28.46386902 77.2689711 0.0189 210 Shamlat
429] 1266 28.4638618 77.26906397 0.0093 210 Shamlat
430] 1267 28.46090036 77.28448902 0.0757 1359 . [Shamlat
431 1268 28.46104727 77.28454566 0.0308 1359 Shamlat
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432] 1269 28.4611203 77.28460649 0.0314 1359 Shamlat
4331 1270 28.46106759 77.28439843 - 0.1184 1359 Shamlat
434 1271 28.46102363 77.28427806 0.0462 1359 Shamlat-
435 1272 28.46079757 77.28418369 o.4z$3 1359 | Shamlat
436 1273 28.46099167 77.28419775 0.0285 11359 Shamlat
a37| 1274 28.46083437 77.28385971 0.0295 - 1359 4 Shamlat
438| 1275 28.46067222 77.2837698 0.1074 1359 Shamlat
439 1276 28.46042608 77.28387369 0.0953 1359 Shamlat
440 1277 28.46314201 77.27211096 0.0079 1235 Shémlat
a41| 1278 28.46235101 77.2710417 0.0062 1266 Shamlat
442| 1279 28.46268728 77.27112731 0.0145 1266 Shamlat
443 1280 28.46284158 77.27409255 0.0422 1233 Shamlat
444 1281 28.46283826 7727399015 0.0512 1253 Shamlat
445 1282 28.46290223 .77.27387205 ' 0.0365 1233 Shamlat
446 1283 28.4627591 " 77.27384968 0.0659 1233 Shamlat
447 1284 28.46278699 77.27393336 0.0078 1233 Shamlét
448 1285 28.4627226 77.27434291 0.1578 1233 Shamlat
449 1286 28.46269759 77.27360598 0.0057 1233 - Shamlat
450 1287 28.46201119 77.2834977 0.0139 1359 Shamlat
451| 1288 28.46185913 77.28352428 0.0430 1359 " |Shamlat
452 1289 28.4615639 77.2838571 0.0727 1359 Shamlat
453 1290 28.46155653 77.2840282 0.0074 1359 Shamlat
454 1291 28.46140767 77.28387303 0.071720 E 1359 Shamlat
T
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ass| 1292 28.46138281 77.28404785 0.0305 " 1359 Shamlat

456 1293 28.46133583 77.28419646 0.0254 1359 Shamlat
4571 1294 28.46129815 77.2838212 0.0191 1359 Shamlat
458 1295 28.46126218 77.2839483 0.0312 1359 |Shamlat
4591 1296 28.46119231 77.28376819 b.ozss 1359 .|Shamlat
a60| 1297 28.46110805 77.28385466 0.0332 1359 Shamlat
461 1298 28.46103626 77.28374752 0.0164 1359 Shamlat
a62| 1299 28.4605233 77.28368768 0.0450 1359 Shamlat
463 1300 28.46029731 77.28362896 0.1765 1359 Shamldt .
464! 1301 28.46029116 77.28386844 0.0688 1359 Shamlat
a65| 1302 28.46013289 77.28383173 ~0.13%4 1359 Shamlat
466 1303 28.46000972 77.28342565 0.1676 1359 Shamiat
467| 1304 28.45995865 77.28357863 0.0596 1359 Shamiat
a68| 1305 28.45975501 77.28351801 0.0808 1359 Shamlat
469| 1306 28.4599204 77.28372998 0.1420 1359 Shamlat
470 1307 28.45962132 77.28324514 0.3619 1359 Shamlat
471 1308 28.45984609 77.28332051 0.0601 1359 Shamlat
472 1309 28.4607506 77.28342977 0.0703 1359 Shamlat
473] 1310 28.46077685 77.28334318 0.0398 1359 Shamlat
474 1311 28.46055101 77.28351197 0.0259 1359 Shamlat
475 1312 28.45952805 77.28123143 0.0468 1351, 1359 Shamlat
476 1313 28.46057571 77.28335982 0,0316 1359 Shamlat
477 1314 28.4604742 77.28331159 0.0394 1359 Shamlat
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T478] 115 28.46038452 77.2832672 0.0283 1359 Shamlat
a79| 1316 28.46025997 77.28319566 0.0316 1359 Shamlat
ag0| 1317 28.46028536 77.28297158 0.1106 1359 Shamlat
a81| 1318 28.46041288 77.28304036 0.0999 1359 Shamlat
a82| 1319 2846057608 77.28300983 0.0194 1359 Shamlat
ag3| 1320 2846051484 77.28313543 00624 1359 Shamlat
asa| 1321 2846065752 77.2830707 0.0232 1359 Shamlat
ass| B2 28.46060222 77.28319929 0.0420 1359 Shamlat
a86| 1323 2846065538 77.28328055 0.0141 1359 Shamlat
a87| 1324 2846187633 77.28334755 0.0167 1359 Shamlat
ass| 1325 28.46177047 77.28324879 0.0426 1359 Shamlat
289| 1326 28.46176429 77.2834923 0.0210° 1359 Shamlat
a%0| 1327 28.46169991 77.28352036 0.0276 1359 Shamlat
a51| 1328 28.46158641 77.28350772 0.0397 1359 Sharnlat
a92] 1329 28.46152255 77.28346501 0.0203 1359 Shamlat
493 1330 28.46146252 77.28344749 0.0208 1359 "[Shamlat
494 1331 2846152541 77.2832958 0.0192 1359 Shamlat
a95| 1332 28.46135135 77.28309177 0.0467 1359 Shamlat
49| 1333 2846127434 77.28329696 0.0937 1359 Shamlat
297 1334 28.46125236 77.28301894 0.0478 _ 1359 Shamlat
498| 1335 2846125279 77.28314979 0.0047 1359 Shamlat
a99[ 1336 284611877 77.28313106 0.0312 1359 Shamlat
500] 1337 2846112274 77.28324824 0.0091 1359 Shamiat
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501 1338 28.46114314 77.28333948 0.0057 1359 Shamlat
502] 1339 28.4610837 77.28330828 .0.0117 1359 Shamlat
503] 1340 28.46136786 77.28294023 0.0580 1359 Shamlat
504 1341 28.46171365 77.28307266 " 0.0318 1359. Shamlat
505 1342 28.46155612 77.28310709 0.0471 1359 Shamlat
506| 1343 28.4614557 177.28320262 0.0065 1359 Shamlat
507 1344 28.46660543 77.25895626 0.0209 503 Shamlat
508 1345 28.46139603 77.28326786 0.0116 1359 Shamlat
509| 1346 28.46118929 77.28350195 0.0304 . 1359 Shamlat
510 1347 28.46665971 77.25900497 0.0242 503 Shamlat
511] 1348 28.46651611 77.25912464 10.0405 503, 504 Shamlat
512| 1349 28.46108128 77.28347621 0.0148 1359 Shamlat
513] 1350 28.46112411 ’77.-28348563 , A 6.0'153' 1359 Shamlat
514] 1351 28.46104644 77.28342268 0.0084 1359 ~ |Shamlat
515 1352 28.46101114 77.28340812 0.0048 1359 Shamlat
516 1353 28.4610285 -77.28350127° 0.0112 1359 " |Shamiat
517| 1354 28.46100486 77.28357316 | 0.0139 1359 Shamlat
518| 1355 28.46107646 77.2835855 . 0.0082 1359 Shamlat
519] 1356 28.46178591 77.28379232 0.0078 1359 Shamlat
520f 1357 28.46125132 77.28364163 00122 1359 , Shamlaf
521 1358 28.46122939 77.28383849 0.0043 1359 Shamlat
522 1359 28.46118406 77.28383752 0.0059 1359 Shamlat
523 1360 28.46121942 77.28389863 0.0058 1359 Shamlat
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58] 1361 28.46120734 77.28395027 0.0028 1359 Shamlat
| he 28.46117964 77.28398734 0.0075 1359 Shamlat
526 1363 28.46024699 77.28334928 0.0242 1359 Shamlat
527] 1364 28.46031264 77.28338887 0.0058 1359 Shamlat
528 1365 28.46033363 77.28341749 0.0044 1359 Shamlat
529] 1366 28.46677215 77.25846231 0.0681 503 Shamlat
530 1367 28.4604721 77.28351138 0.0074 1359 Shamlat
531 1388 28.46658198 77.25838468 0.1221 503 Shamlat
532 1369 28.46633436 77.2577216 0.1650 . 503 Shamlat
533] 1370 284661508 77.25792805 0.2625 503 Shamlat
534 1371 28.46584367 - 77.25867948 0.0242 503 Shamlat
535| 1372 28.46573545 77.25823385 0.1499 503 Shamlat
536| 1373 28.46547773 ~77.25809519 0.0629 503 Shamlat
537 1374 28.46475616 77.25979861 0.2748 503 - Shamlat
s3g[ 1375 28.46474353 77.26001749 0.0692 503 Shamlat
539 1376 28.46511851 77.25991157 "0.0383 503 Shamlat
540 1377 28.46495761 77.26017893 0.0292 480, 503 Shamlat
541 1378 28.46501963 77.26049619 0.0581 480 Shamlat
sa2] 1379 28.46506681 77.2603357 0.0755 - 480 Shamlat
543} 1380 28.46482514 77.26044135 10.0649 480 Shamlat
544 1381 28.46463425 77.26065252 0.1943 480 Shamlat
545 1382 28.46474091 77.26049286 0.0506 480 Shamlat
sa6| 1383 28.46471513 77.26085162 0.0049 480 Shamlat
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547] 1384 28.46672543 77.25697015 0.0628 503 Shamlat
sag8] 1385 28.46656019 77.25662204 . 0.0668 503 Shamlat
549 1386 28.46602196 77.25748605 0.0535° 503 Shamlat
Ss0| 1387 28.46594255 77.25761007 0.0464 503 Shamlat
551 1388 28.46587884 77.25775616 0.1427 503 Shamlat
552| 1389 28.46577996 77.25791784 0.1321 503 Shamlat
553 1390 28.46568116 77.2579895 0.0119 503 Shamlat
554 1391 28.46543797 77.25773289 0.0046 503 Shamlat
5551 1392 . 28.46621436 77.25689205 0.0033 503 Shamlat
556f 1393 28.46628671 77.25687279 0.0017 503 Shamlat
5571 1394 28.4664212 77.25738199 0.0120 503 Shamlat
558 1395 28.46679127 77.2577403 0.3937 503 Shamlat
559{ 1396 28.46661817 77.25798809 0.0076 503 Shamlat
560| 1397 28.46693444 77.25927269 0.0137 503 Shamlat
561] 1398 28.46684244 77.25915782 0.0028 503 Shamlat
562| 1399 28.4668641 77.2587421 0.0051 503 Shamlat
563 1400 28.46611655 77.25856316 0.0040 503 Shamlat
564| 1401 28.46609184 77.25860517 0.0096 503 Shamlat
565| 1402 28.46592671 77.25879586 0.0152 503 Shamlat
566| 1403 28.4658286 77.2589086 - 0.0208 503 Shamlat
567 1404 28.4660064 77.25886111 0.0096 503 Shamlat
568 1405 28.46565312 77.25918099 0.0313 503 Shamlat
569 1406 28.46557886 77.25927478 0.0250 503 Shamlat
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\’\L' 570 1407 28.46556927 ~ 77.25903195 0.0191 503 Shamlat
571 1408 28.46549652 77.25951497 0.0202 503 Shamlat
572 1409 28.46551264 77.25972816 0.0376 503 Shamlat
573 1410 28.46545112 77.25966.667 0.0489 503 Shamlat
574 1411 28.46542188 77.2598394 0.0121 503 Shamlat
575 1412 28.46530058 77.25969387 0.0133 . 503 Shamlat
576 1413 28.46513235 . 77.25947952 0.0639 503 Shamlat
577] 1414 28.46513303 77.2595014 0.0239 503 Shamlat
578| 1415 28.46509202 . 77.25965929 0.0215 503 Shamlat
579 1416 28.46502806 77.25973058 0.03’17 503 Shamlat
580 1417 28.46501967 77.25953667 0.0457 503 Shamlat .
581 1418 28.4649315 77.25945019 0.0396 503 Shamlat
582 1419 28.46489202 77.25937987 0.0071 503 Shamlat
583 1420 28.46499916 77.25938781 0.0048 503 Shamlat
584 1421 28.46452879 77.25864274 0.0347 503 Shamlat
585 1422 28.46439241 77.25838536 0.1705 503 Shamlat
586| 1423 28.46529277 77.25787775 0.0939 503 Sham]at
587| 1424 28.46554108 | 77.25753332 0.0107 503 Shamlat
588| 1425 28.46569836 77.25963323 0:0139 503 Shamlat
589 1426 28.4658033 ] 77.25951549 0.0033 503 Shamlat
590 1427 28.46487344 77.26027917 0.0708 480, 503 Shamlat
591| 1428 28.4643731 77.26022508 0.0495 480, 503 Shamlat
592 1429 28.46435883 77.26035017 0.0423 480 Shamlat




.V se3] 1430 28.46448828 77.26043357 0.0406 480 Shamlat

;\)F 594 1431 28.46404919 77.26000368 70.0072 503 Shamlat
595 1432 28.4.6440429 77.26049554 0.0347. 480 Shamlat
596| 1433 28.46430641 77.26045128 00087 480 Shamlat
597| 1434 28.46433208 77.26059319 0.0803 480 Shamlat
598 1435 28.46408676 77.26067261 0.0191 480 Shamlat
599] 1436 28.46428513 77.26075097 0.0174 480 Shamlat
600| 1437 28.46421329 77.26080443 0.0532 430 Shamlat
601| 1438 28.46414665 77.26087954. 0.0478 480 Shamlat
602| 1439 28.46380797 77.26103142 0.0167 480 Shamlat
603| 1440 28.46385058 77.26107479 0.0292 480 Shamlat
604] 1441 28.46390007 77.26117012 0.0247 477, 480 Shamlat
605| 1442 28.46412774 77.26070846 0.0173 . 480 Shamlat
606] 1443 28.46395338 77.26109979 0.0254 480 Shamlat
607] 1444 28.46401301 77.2611356 0.0039 480 Shamlat
608| 1445 28.46403119 77.26103657 0.0339 480 Shamlat
609] 1446 28.46395542 77.26097646 0.0125 480 Shamlat |
610] 1447 28.4639214 77.26094702 0.0082 480 Shamlat
611 1448 28.46387443 -~ 77.26093257 0.0040 480 Shamlat
612 1449 28.46389703 77.26089759 0.0070 _’ 480 Shamla -
613] 1450 28.46415536 77.26100982. 0.0101 480. Shamlat
614| 1451 28.46411811 77.2609816 0.0108 480 Shamlat
615 1452 28.4640678 77.26094087 0.0204 480 |Shamlat
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616 1453 28.46401266 77.26089451 0.0124 480 Shamlat
617| 1454 28.46397801 77.26087094 0.0077 480 Shamlat
618| 1455 28.46404983 77.2607944 0.0074 480 Shamlat
619| 1456 28.46401118 77.26078545 0.0116 480 Shamlat
620 1457 28.46394028 77.26083936 0.0122 480 - |Shamlat
621 1458 28.46398244 77.26075493 0.0068 480 Shamlat
622 1459 28.46353103 .77.26150197 0.0049 480 |Shamlat
623| 1460 28.46346373 77.26148924 0.0277 480 Shamlat
624 1461 28.46339173 77.26146793 0.0215 480 Shamlat
625 . 1462 28.46477919 77.25874392 0.1873 503 Shamlat
626| 1463 28.46334035 77.26148202 0.0060 480 Shamlat
627| 1464 28.46343038 77.26155247 0.0051 480 Shamlat
628 1465 28.46337502 ~ 77.26156918 0.0040 480 Shamlat
629] 1466 28.46331448 77.2614676 0.0049 480 Shamlat
630| - 1467 28.46328548 77.2614536 0.0073 480 {Shamlat
631 1468 28.4633624 77.26140603 0.0064 480 Sham]at
632 1469 28.46333118 77.26138783 0.0067 480 Sham]at
633] 1470 28.46330379 77.26137237 0.0046 480 Shamlat
634 1471 28.46326042 - 77.26136414 0.0164 480 Shamlat
635| 1472 28.46325537 77.26121686 0.6;05 480 _|Shamlat
636 1473 28.46318097 77;26134142 0.0072 480 Shamlat
637| 1474 28.46318781 77.26140831 0.0093 480 Shamlat
638 1475 28.46308607 77.26144821 0.0048 480 Shamlat
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U 639] 1476 28.46411481 77.25997018 0.0128 503 Shamlat
/ 640| 1477 28.46412117 77.26005229 0.0134 503 Shamlat
641 1478 28.46405272 77.26064559 0.0097 480 Shamlat
642 1479 28.4640288 77.26062549 6.0081 ' 480 Shamlat
643| 1480 28.46397801 77.26063414 0.0037 480 Shamlat
644 1481 '28.46564241 77,258820’78 0.0164 563 Shamlat _
645 1482 28.46557676 77.25849195 0.0300 503 Shamlat
646] 1483 28.46257557 77.26071281 0.0235 480 Shamlat

. 647 1484 28.46272677 77.26157468 . 0.0080 480 . Shamlat
648 1485 28.46276872 77.26169956 0.0012 480 Shamlat
6491 1486 28.46271543 77.26168932 0.0030 480 Shamlat
650 1487 ' 28.46259557 77.2618027 0.0324 480 Shamiat
651 1488 28.4624669 77.26227911 0.0464 477,480 Shamlat
652 1489 28.4623532 77.26219371 0.0171 480 Shamlat
653 1490 28.46228519 77.26228907 0.0055 480 Shamlat
654 1491 28.46090259 77.26321024 0.0087 478 Shamlat
655| 1492 28.46301003 77.26071373 0.0146 480 Shamlat
656 1493 28.46328902 77.26078185 0.0105 480 - " |Shamlat
657 1494 28.45941598 - 77.26331422. 0.0297 478 “|Shamlat
658 1495 28.46332087 77.26095335 0.0585 - 480_ Sham]at
659 1496 28.4638128 77.26126616 0.0252 480 Shamlat
660 1497 28.46375215 77.26122466. 0.0291 480 Shamlat
661 1498 28.46056154 77.27680206 5.6317 1330, 1339 Shamlat
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, 662 1499 28.46313048 77.26180758 0.0066 480 Shamlat
663| 1500 28.46331414 77.26165685 0.0084 480 [Shamlat
664 1501 28.46465154 77.26098476 0.0566 280 Shamlat
665 1502 28.45993304 77.26335856 0.0063 478 Shamlat
666 1503 28.46475303 77.26106296 .0.0163 480 Shamlat
667 1504 28.46470768 77.26114341 0.0420‘ 480" Shamlat
668 1505 28.45960128 77.2636085 0.0351 478 Shamlat
669 1506 28.46460761 77.26105919 4 0.0095 480 Shamlat
670 1507 28.46438835 77.26083015 0.0221 480 Shamlat
6711 1508 28.46447348 77.2608409 0.0306 480 Shamlat
672 1509 28.46443075 77.26075281 0.0147 480 Shamlat
673 1510 28.45978524 77.26414465 0.0082 478 Shamlat
) 674 1511 28.45958054 77.26397129 0.0274 478 Shamlat
675 1512 28.45951221 77.26394971 0.0227 478 Shamlat
676] 1513 28.45945998 77.26393236 0.0093 478 Shamlat
677| 1514 28.45939577 © 77.26391979 0.0090 478 Shamlat
678 1515 28.45938096 77.26396133 0.0092 478 Shamlat
679] 1516 28.45498882 77.28095691 10.7100 57,58 Shamlat
680f 1517 28.45357712 77.28125815 - 2.4481 57,58 Shamlat
681 1518 28.47343672 77.27382587 0.0926 - 939 Shamlat
682 1519 28.47359489 77.27372351 0.0379 939,957 . |Shamlat
683 1520 28.47148008 77.27335055 0.0661 974 Shamlat
684 1521 28.47129886 77.27337915 0.1652 974 Shamlat
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685 28.46448835 77.28438892 0.4193 .1359,1374 Shamlat
T8e| 1523 28.45604287 77.28009449 1.1298 58 Shamlat
687| 1524 28.45684202 77.281076 0.1811 58 Shamlat
688| 1525 28.4713536 77.25858647 0.2056 525 * Shamlat
689 1526 28.47309612 77.27286292 0.1385 1381 Shamlat
690 1527 28.47313611 77.27246419 0.2254 1381 Shamlat
691 1528 28.47429878 77.27187833 0.8507 1381 Shamlat
692{ 1529 28.47489772 77.271;49116 0.2704 1381 Shamlat
693| 1530 28.47473252 77.2744893 0.1246 . 1381 Shamlat
694 1531 ' 28.47419856 77.2745417 0.1745 1381 Shamlat
695 1532 28.47417744 . 77.2748866 0.1755 1381 Shamlat
696| 1533 28.47462643 77.27488732 0.6169 1381 Shamlat
697] 1534 28.46779722 ’77.28081917 0.2759 1205, 1378, 1379 Shamlat
698 1535 28.45715236 77.26856476 0.0574 60 Shamlat
693| 1536 28.4576184 77.2697228 0.0425 60 Shamlat
700 1537 28.45762179 77.26963568 0.0184 60 Shamlat
701 1538 28.46216667 77.27354861 0.0283 1233 Shamlat
702 1539 28.46209338 . 77.27333223 0.0043 1233 Shamlat
703 1540 28.45937382 77.28305691 0.1838 1359 Shamlat
704 1541 28.45946056 77.28288259 0:0620 1359 Shamlat
705{ 1542 28.45950889 77.2828057 0.0370 1359 Shamlat
706| 1543 28.45958052 77.28269976 0.0944 1359 Shamlat
707| 1544 28.45968407 77.28254179 0.0913 1359 Shamlat
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N _Y 708 1545 28.4603958 77.28422688 0.2970 1359 Shamlat
’ '\709 1546 28.46015263 77.28428574 0.0215 1359 |Shamlat
710 1547 28.46017756 77.28412064 0.0317 1359 Shamlat
711 1548 28.46002685 77.28414949 0.0072 1359 Shamlat
712 1549 28.4597496 77.28415298 0.0176 1359 Shamlat
713 1550 28.45946659 77.28401211 . 0.0035 1359 Shamlat
714 1551 28.45931394 77.28416107 0.0090 1359 Shamlat
715 1552 28.46346955 77.27201052 0.0115 1141 Shamlat
716 1553 28.4634392 77.27128261 0.0122 1141, 1238 Shamlat
717 1777 28.44449175 77.27550228 2.3948 * 54,55,56 Shamlat
718 1780 28.45628183 77.28290701 0.0050 58 Shamlat
719 1781 28.4604186 77.26617291 0.1328 139 Shamlat
720 1782 28.46007154 77.28008598 0.1468 1351 Shamlat
721 1783 28.46184071 77.27502194 0.0317 1330 Shamlat
722 1784 28.4552553 77.27864043 0.0465 58 Shamlat
723 1785 28.45500825 77.27876079 0.0123 58 Shamlat
724 1786 28.45497823 77.27944302 0.0045 58 Shamlat
725 1787 28.45348025 77.27775397 0.0099 57 Shamlat
726 1788 28.45064415 77.27296878 0.0278 - 53 Shamlat
727 1789 28.46127457 - 77.26305912 0.3158 478 '. Shamlat
728 1750 28.45817252 77.26621833 0.0142 60 Shamlat
729 1791 28.45793965 77.26684022 0.0360 €0 Shamlat
730 1792 28.45788093 77.26701668 0.0018 60 Shamlat
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’\Y 731 1793 28.45778047 77.26746837 0.0131 60 Shamlat
Szl 28.45756569 77.2677394 0.0061 60 Shamlat
733 1795 28.45740752 77.26811369 0.0094 60 Shamlat
734] 1796 28.47430301 77.26080045 0.0028 659 Shamlat
735] 1797 28.47382276 77.27236271 0.0132 1381 Shamlat
736) 1798 28.47392835 77.27226144 0.0025 1381 Shamlat
737 1799 28.47402313 77.27242832 0.0013 1381 Shamlat
738 1800 28.47401335 77.27249321 0.0009 1381 Shamlat
739] 1801 28.47354965 77.27225195 0.0062 1381 - Shamlat
740f 1802 28.4736119 77.27128226 0.0032 1381 Shamlat
741 1803 28.47382093 . 77.26408228 0.0141 659 Shamlat
742] 1804 28.47351837 77.26181842 0.0090 659 Shamlat
743] 1805 28.47271176 77.25071377 0.0037 18 Shamlat
744 1806 28.47246263 77.25083322 0.0684- 18, 19 Shamlat
7as| 1807 28.47239078 77.25098664 0.0155 18,19 Shamlat
746{ 1808 28.47067385 77.26106753 0.4776 654 Shamlat
747 1809 28.46680826 77.24175918 - 0.0094 2 Shamlat
748 1810 28.46673941 77.24158763 0.0395 22 Shamlat
743 1811 28.46678526 77.24223124 0.0208 22 Shamlat
750{ 1812 28.46686108 77.2420602 0.0062 22 Shamlat
751{ 1813 28.46262485 77.24533592 . 0.0040 27 Shamle;t
752 1814 28.46612512 77.25728335 0.0066 503 Shamlat
753 1815 28.46593693 77.25807354 0.0329 503 Shamlat
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\ 754 1816 28.46599035 77.25809353 0.0016 503 Shamlat

‘ 755| 1817 28.46620022 77.25814394 0.0089 503 Shamlat
7s6] 1818 28.46600676 77.25828819 - 0.0107 503 Shamlat -
757| 1819 28.46683322 77.25689389 0.0308 503 Shamlat
758| 1820 28.46691197 77.25643244 0.0200 503 Shamlat
759 1821 28.46679161 77.25654864 0.0077 503 Shamlat
760| 1822 28.46670708 77.25657536 0.0027 503 Shamlat
761 1823 28.46700562 ' 77.25675755 0.0021 503 Shamlat
762| 1824 28.46678579 - 77.25711006 ~0.0018 503 Shamlat
763| 1825 28.4623039 77.2620994 | 0.0089 480 Shamlat
764| 1826 28.46258642 77.26147018. 'o,oo31 480 . Sham]at
76s5| 1827 28.46252984 77.26144525 0.0011 480 Shamlat
766 1828 284625519 77.26144509 0.0005 480 Shamlat
767| 1829 28.46809538 77.23944595 0.0278 21 Shamlat
768] 1830 2846834849 77.23979179 0.0243 21 Shamlat
769 1831 28.46828036 77.23950129 0.0038 21 Shamlat
770 1832 28.48012925 77.24741721 1 0.0375 7 Shamlat
771] 1833 28.48548449 77.26379649 0.1540 10 Shamlat
772] 1834 28.48531778 77.26345353 0.0783 10 Shamlat
773| 1835 28.48002488 77.2652011 0.4690 15 Shamlat
774] 1836 28.48308291 77.26905027 0.0009 1 Shamlat
775] 1837 28.48307007 77.26914088 0.0048 11 Shamlat
776] 1838 28.48574288 77.26952347 0.0103 11 Shamlat
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777] 1839 28.48570616 77.26942754 0.0007 11 Shamlat
778 1840 28.48575842 77.26833029 0.0052 11 Shamlat
779 1841 28.48570831 77.26826628 0.0077 u Shamlat
780 1842 28.4813832 77.25502196 3.1729 - 8,9,16 Shamlat
781] 1843 28.47971529|  77.24812076 0.0220 . 7 Sha‘mlat
782] 1844 28.46604655| 77.28388131 0.0095 1374 Shamlat
783] 1845 ~28.46792009]  77.27949726 0.0135 1205 Shamlat
784 1846 28.46608679|  77.27442102 0.0678 1219 Shamlat -
785| 1847 28.46641749|  77.27425999 0.0229 1219 Shamlat
786 1848 28.46546542| 7727624416 0.1071 1219 Shamlat
787| 1849 28.46531551] 77.27641866 0.0322 1219 Shamlat
788] 1850 28.46665735|  77.2731112 fo.o115' - 1142 ’Sham,lat
789 1851 28.46513692| 77.27212107 3.1800 1133, 1141, 1142, 1220 Shamlat
790] 1852 28.44289976|  77.27129852 0.0020 55 Shamlat
791 1853 2845781307 77.28074104 0.0064 - 58 Shamlat
792 1854 28,45775171 ' 77.28052971’ 0.0080 58 - |Shamlat
793 1855 28.45761596| 77.28082518 0.0074 58 Shamlat
794 1856 28.4575897 77.28064551 .0.0097 . 58 Shamlat
795] 1857 28.45788585|  77.28065311 - 0.0032 - 58 Shamlat _
796] 1858 2845736455  77.28112809 | 0.0049 58 Shamlat
797 1859 28.4572653 77.28112472 0.0256 58 'Sham]at
798| 1860 28.45715781|  77.28178397 0.0030 58 Shamiat
799] 1861 28.45693715 .77.28150108 0.0027 58 Shamlat
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800| 1862 28.45687062| 77.28086635 0.0046 58 Shamlat
o1 1863 28.44984127|  77.28054022 0.3979 57 Shamlat
802| 1864 28.44906167|  77.28036452 0.3818 56, 57 Shamlat
803| 1865 28.479835 |  77.2483347 0.0041 7 Shamlat
804| 1866 28.48270775|  77.25555073 0.0304 9 Shamiat
805| 1867 28.48593463|  77.26761003 0.0055 11 Shamlat
806| 1868 28.47925413| 77.26113615 0.1702 15 Shamlat
807| 1869 28.47922903|  77.26078698 0.0820 15 Shamlat
808| 1870 28.47470222] 77.26196202 0.0050 659 Shamlat
80s| 1871 284713785 | 77.26467481 1.9757 639, 697, 698 Shamlat
810| 1872 28.46882594|  77.2603144 0.0070 415 Shamlat
811| 1873 2846832623  77.26646486 "0.0654 399, 400, 401, 402 Shamlat
812| 1872 38.46542574]  77.06737815 0.0053 245 Shamiat
813 1875 28.46761727|  77.27121407 1.8772 1092 Shamlat
814| 1876 28.46345649| 7727133307 0.0014 1141 Shamlat
815| 1877 2846351828  77.27133652 0.0008 1141 |Shamiat
816 1878 28.46303437 77.27179506 0.0040 1238 Shamlat
817] 1879 28.46296489| 7727185281 70,0028 - 1238 Shamlat
818[ 1380 28.464517 | 77.27186939 0.0124 1141 Shamlat
819|188t 28.46462829|  77.27179622 0.0014 1141 Shamiat
820] 1882 2846450617  77.27191645 0.0020 1141 Shamlat
821| 1883 284647053 | 77.27180196 0.0020 1141 Shamlat
822| 1884 28.46481557|  77.27159964 0.0064 1142 Shamlat
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823 1885 28.46480083| 77.27206829 0.0124 1141, 1142 Shamlat
824 1886 28.46326552]  77.2728659 0.0027 1233 Shamlat
825 1887 28.46325121|  77.27399027 0.0159 1233 Shamlat
826] 1888 28.4626694 77.27410467 0.0148 1233 Shamlat
827 1889 28.46263541| 77.27424572 0.0054 1233 Shamlat
828| 1890 28.4633883 77.27564675 0.0238 1339 Shamlat
829| 1891 28.46412538|  77.27604216 0.0086 J 1339 " [Shamlat
830 1892 28.4629977 77.27793378 0.0215 1339 Shamlat
831] 1893 28.46764871]  77.24020753 0.0069 22 Shamlat
832| 1894 28.46756791 77.24037677 0.0072 22 Shamlat
833| 1895 28.46394527 77.25799604 0.0029 503 .|Shamtat
834| 1896 28.46396585 77.25806441 0.0034 503 Shamlat
835| 1897 28.46564173 77.2577686 '0.0217 . 503 Shamlat
836| 1898 28.47765118 77.26427872 0.0044 15 Shamlat
837| 1899 28.47759937 77.26412016 0.0194 15 Shamlat
838f 1900 28.47757872 77.26399646 0.0172 15 Shamlat
839 1901 28.48167085 77.27009924 0.0848 11 Shamlat
840! 1902 28.48562124 77.26975093 0.0144 1 ‘ Shamlat
841 1903 28.48432037 77.2708746 0.0034 11,12 +. [Shamlat
842 1904 28.47772215 77.27424717 0.3093 13 Shamlat
843 1905 28.47755228 77.2746043 0.0033 13 Shamlat
844 1906 28.47745207 77.27472537 0.0245 13 Shamlat
845 1907 28.47735536 77.27418403 0.0382 13 Shamlat
oa.0
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1908 28.47749896 77.27438159 0.0722 13 Shamlat
1909 28.47708466 77.27340297 . 0.0065 13 Shamlat
84g8| 1910 28.47486766 77.27262027 6.0130 1381 Shamlat
849 1911 28.47493058 1 77.27271193 0.0045 1381 Shamlat
850| 1912 28.47486541 . 77.27247943 0.0021 1381 Shamlat
851 1913 28.47480606 77.27412313 0.0063 1381 Shamlat
852 1914 28.47229279 ‘ 77.27114877 : 0.0034 1381 Shamlat
853 1915 28.47221659 77.27110713 | - 0.0014 1381 Shamlat
8541, 19.16 28.47300572 . 77.27Q65.297 0.0184 1381 Shﬁnlat
855 1917 28.47381018 77.27091849 0.0071 1381 |Shamlat
List of structures identified by drone / GIS based survey has been verified
— 5%—4%%””@#( |
Rajesh Baljeet” - Kayam Khan Neha Saharan
Forest Guard Patwari, Halka Forester RE Tehsildar Badkhal
Mewla Maharajpur Faridabad.
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OFFICE OF
DY. Conservator of Forests, Farldabad
Forest Department, Haryana ‘
Sectori4, Bye pass Road near Rose Garden Farldabad,Tel:0129-2286760 E-mail .dfofhd2@pmail.com

No. 979 Dated: Jo=/e — Po<?

To:
RavisTrehan S/o Pyarelal

Village Ankhir, Faridabad
Sub:- Notice under section 20 OF PLPA, 1900 read with section 66 and section 35, 52 .:m(l '77 of
Indian Forest Act of 1927 read with Section 2 of Forest Conservation Act, 1980 and Dircction of
Hon’ble Supreme Court order dated 21,07.2022 in Civil writ petition no. 10294 and order dated

23.07.2021 in SLP no. 7220-21.

This Notice pertain to land bearing Khasro/Kila

number61//7/1,7/2,61//5/2,61//12,13,61//14/1 ,17/3,18/2,61//9,1,4,6/2,55//18,19,20,21 22,23,

61//1,2,3,9,55//15/1,55//11, 55//12, 55//18, 55/119, 55//20, 55//22,9,11,24,55//24, 55//125/1,6/2,5/2,
61//5/2,0f revenue estate Village Ankhir District Faridabad. The said land is notified under section (s) 4 of
Punjab Land Preservation Act vide Notification bearing no S.0.101/P.2/1900/S.3/92 Dated 18.08.1992 and
after the 25™ day of October, 1980 (the day when the Forest Conservation Act of 1980 took effect), the legal

61//4,

status of said land required prior approval of the Central Government under section-2 of Forest Conservation
Act before the land can be put to any non-forestry use. You have constructed structures on the said land after
25% October 1980 and have put it under use for House activities without obtaining prior approval of the central
Govemnment and other activities on the subject land are unauthorized, The said violations attract action under
section 20 OF PLPA, 1900 read with section 66 and section 35, 52 and 77 of India Forest Act of 1927 read
with Section 2 of Forest Conservation Act, 1980 and directions of Hon’ble Supreme Court order dated
21.07.2022 in Civil Writ Petition no. 10294 and order dated 23.07.2021 in SLP no. 7220-21.

You are hereby, afforded and opportunity to remove all unauthorized structures and stop
operation of all non-forestry activities from your land bearing khasranos61//7f 1,7/2,61//5/21n revenue estate of
Village Ankhirwithin a period of 15 days failing which action for removal of the unauthorized structures and
stopping of non-forestry, activities will be enforced under provisions of law fox: which you yourself will be
responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may
place them by way of written representation to the undersigned by post or ¢-mail within 15 days ot issuc ot this
notice.

Deputy Conservator of Forests
Faridabad
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Deputy Conservator of Forests,
Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com
No. @79 Dated: /o ~/o~ 04 §
To, .
Ravish Trehan S/o Pyare lal
Village Ankhir, Faridabad

‘Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 35, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and dircction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021

in SLP no. 7220-21, respectively.
This notice pertains to land bearing Khasra/ Kila number 61//7/1, 7/2, 61//5/2, 61//12, 13, 61//14/1, 14/2, 17/3, 18/2,

61//9, 10, 1, 4, 6/2, 55// 5/1, 18, 19, 20, 21, 22, 23, 61//1,2, 3,9, 55//15/1, 55//11, 55//12, 55//18, 55//19, 55//20, 55//22,
9, 11,24, 55//24, 55/125/1, 612, 512, 61//4, 61//5/2,65/13/3, 4/2, 8/3, of revenue estate of village Ankhir, district Faridabad.
The said land is notified under section 4 of Punjab Land Preservation Act vide notification bearing no
S.0.101/P.2/1900/S.3/92 dated 18.08.1992 and after the 25% day of October, 1980 (the day when the Forest Conservation
Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government under section 2
of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed structures on the said
land after 25® October 1980 and have put it under use for residential purpose without obtaining prior approval of the
Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned constructions and other
activities on the subject land are unauthorized. The said violations attract action under section 20 of PLPA, 1900 read with
section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest Conservation Act, 1980 and
directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no. 10294 and order dated
23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra'nos 61//11, 712, 61//5/2, 61//12, 13, 61//14/1, 14/2, 17/3, 18/2, 61//9, 10, 1, 4,
6/2, 55/ 5/1, 18, 19, 20, 21, 22, 23, 61//1, 2, 3, 9, 55//15/1, 55//11, 55//12, 55//18, 55//19, 55/120, §5/122, 9, 11, 24,
55/124, 55112511, 612, 512, 61//4, 61/15/2,65//3/3, 4/2, 8/3, in revenue estate of village Ankhir within a period of 15 days
failing which action for removal of the unauthorized structures and stopping of non-forestry activities will be enforced
under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days' of issue of this notice.
t

Deputy Conservator of Forests
Faridabad
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Deputy Conservator of Forests,

Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0125-2286760 Email:dfofbd2@gmail.com

No. 29 Dated: Jo—lo—0e23
To,

' Harish Taneja S/o Bishan Das R/o 943 Sector 14, Faridabad

Archna W/o V.K Jatwani R/o Faridabad
Surender S/o Virbhan R/o H.No 216 Sector 14, Faridabad
Kiran W/o Virender Kumar R/o Plot No 4 Gurdyal Inkal Ludhiyana

Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 35, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and dircction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021
in SLP no. 7220-21, respectively.

This notice pertains to land bearing Khasra/ Kila number 20//1,2,3,8,9,10,11,12,13,18,19,20 of revenuc cstate of

village Ankhir, district Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide
notification bearing no S.0.101/P.2/1900/S.3/92 dated 18.08.1992 and after the 25™ day of October, 1980 (the day when
the Forest Conservation Act of 1980 took effect). The legal status of said land requires prior approval of the Central
Govemnment under section 2 of Forest Conservation Act before the land can be put to any non-forestry use. You have
constructed structures on the said land after 25% October 1980 and have put it under use for farm house purpose without
obtaining prior approval of the Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the
mentioned constructions and other activities on the subject land are unauthorized. The said violations attract action under
section 20 of PLPA, 1900 .read with section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of
Forest Conservation Act, 1980 and directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition
no. 10294 and order dated 23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos 20//1,2,3,8,9,10,11,12,13,18,19,20 in revenue estate of village Ankhir within
a period of 15 days failing which action for removal of the unauthorized structures and stopping of non-forestry activities
will be enforced under provisions of law for which you yourself will be responsible,

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way
of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of Forests
Faridabad
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Deputy Conservator of Forests,
Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com
No. Q76 Dated: [ 0-10-20d2
To, :
" Ajay S/o A.C. and Others
Village Ankhir, Faridabad

Sub:- Notice under section 20 of PLPA, 1900 read with scction 66 and section 35, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and direction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021

in SLP no. 7220-21, respectively.
This notice pertains to land bearing Khasra/ Kila number 41// 19,22,21,23,48//2,41//23,9,8,48//2,3, of revenue cstate

of village Ankhir, district Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide
notification bearing no S.0.101/P.2/1900/S.3/92 dated 18.08.1992 and after the 25" day of October, 1980 (the day when
the Forest Conservation Act of 1980 took effect). The legal status of said land requires prior approval of the Central
Government under section 2 of Forest Conservation Act before the land can be put to any non-forestry use. You have
constructed structures on the said land after 25" October 1980 and have put it under use for residential purposc without
obtaining prior approval of the Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the
mentioned constructions and other activities on the subject land are unauthorized. The said violations attract action .undcr
section 20 of PLPA, 1900 read with section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of
Forest Conservation Act, 1980 and directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition
no. 10294 and order dated 23.07.2021 ih SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos 41// 19,22,21,23,48//2,4l/)23,9,8,48//2,3, in revenue estate of village Ankhir
within a period of 15 days failing which action for removal of the unauthorized structures and stopping of non-forestry
activities will be enforced under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of Forests
Faridabad
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Deputy Conservator of Forests,

Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com

No. 98? Dated: Jo-/0-2032
To,
" Sanjay s/o Rajkumar,

Bharat Bhushan S/o Mohan Lal,
Amit Pal S/o Krishan Kant Pal, R/0 Ankhir

Village Ankhir, Faridabad
Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 35,52 and 77 of Indian

Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and direction of Ilon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021

in SLP no. 7220-21, respectively.
This notice pertains to land bearing Khasra/ Kila number 21//2,8,9,12,13,18,19  of revenue estate of village

Ankhir, district Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification
bearing no S.0.101/P.2/1900/S.3/92 dated 18.08.1992 and after the 25" day of October, 1980 (the day when the Forest
Conservation Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government
under section 2 of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed
structures on the said land after 25® October 1980 and have put it under use for farm house purpose without obtaining
prior approval of the Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned
constructions and other activities on the subject land are unauthorized. The said violations attract action under section 20
of PLPA_, 1900 read with section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest
Conservation Act, 1980 and directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no.
10294 and order dated 23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos 21//2,8,9,12,13,18,19 in revenue estate of village Ankhir within a period of
15 days failing which action for removal of the unauthorized structures and stopping of non-forestry activities will be
enforced under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of Forests
Faridabad

218



s ‘ a3

Deputy Conservator of Forests,
Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com
No. Dated:
To,

Ramkishan S/o Lal Singh
Village Ankhir, Faridabad

Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 33, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and direetion of llon’blc
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021

in SLP no. 7220-21, respectively.
This notice pertains to land bearing Khasra/ Kila number 41//3,6,15 of revenue estate of village Ankhir, district

Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification bearing no
S.0.101/P.2/1900/S.3/92 dated 18.08.1992 and after the 25® day of October, 1980 (the day when the Forest Conscrvation
Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government under section 2
of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed structures on the said
land after 25® October 1980 and have put it under use for residential purpose without obtaining prior approval of the
Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned constructions and other
activities on the subject land are unauthorized. The said violations attract action under section 20 of PLPA, 1900 read with
section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest Conservation Act, 1980 and
directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no. 10294 and order dated
23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos 41//3,6,15 in revenue estate of village Ankhir within a period of 15 days
failing which action for removal of the unauthorized structures and stopping of non-forestry activities will be enforced
under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of Iorests
Faridabad
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Deputy Conservator of Forests,

Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com

No. [ol§ . Dated: lo-/0-20%2~
To,
Radha Krishan Mandir

Village Mewla maharajpur

Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 335, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and direction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021

in SLP no. 7220-21, respcctively.
This notice pertains to land bearing Khasra/ Kila number 21//4,7 of revenue estate of village Mewla Maharajpur,

district Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification bearing no
S.0.103/P.2/1900/S.3/92 dated 18.08.1992 and after the 25‘” day of October, 1980 (the day when the Forest Conservation
Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government under scction 2 |
of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed structures on the said
land after 25" October 1980 and have put it under use for mandir without obtaining prior approval of the Central
Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned constructions and other
activities on the subject land are unauthorized. The said violations attract action under section 20 of PLPA, 1900 read with
section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest Conservation Act, 1980 and
directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no. 10294 and order dated
23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos 21//4, 7, in revenue estate of village Méwla Maharajpur within a period of
15 days failing which action for removal of the unauthorized structures and stopping of non-forestry activities will be
enforced under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice. ) ‘

Deputy Conservator of Forests

Faridabad
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Deputy‘ Conservator of Forests,

Faridabad Forest Division, Forest Department, Haryana .
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com

No. 987 Dated: Jo-/0-ad03g
To,
M/s Karan Metals Press Pvt. Ltd., D-69 Dabua Pali Road Faridabad.

- Sahajpreet Singh S/o Gurdev Singh .

Kamaljeet Kaur W/o Satvinder Singh.
Sunita W/o Sanjay Gulati
Jaskaran S/o Karamjeet Singh

Village Ankhir, Faridabad :
Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 35, 52 and 77 of Indian

Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and direction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021
in SLP no. 7220-21, respectively. '

This notice pertains to land bearing Khasra/ Kila number 22//4,5,6,7,15, 23//1,10,11, of revenue estate of village

Ankhir, district Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification
bearing no S.0.101/P.2/1900/8.3/92 dated 18.08.1992 and after the 25™ day of October, 1980 (the day when the Forest
Conservation Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government
under section 2 of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed
structures on the said land after 25" October 1980 and have put it under use for farm house purpose without obtaining
prior approval of the Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned
constructions and other activities on the subject land are unauthorized. The said violations attract action under scction 20
of PLPA, 1900 read with section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest
Conservation Act, 1980 and directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no.
10294 and order dated 23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos .22//4,5,6,7,15, 23//1,10,11, in revenue estate of village Ankhir within a
period of 15 days failing which action for removal of the unauthorized structures and stopping of non-forestry activities
will be enforced under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of [Forests
Faridabad
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Deputy Conservator of Forests,

Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com.

No. q98s ' Dated: | 0~ Jo~A2d 1
To, )
Devkaran S/o Ramrachpal .

Satish S/o Baboo,

TC Gulati S/0 HC Gulati,

Ramkishan S/o Mahipal Chand,

Rajesh S/o Kundanlal,

Village Ankhir, Faridabad.

Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 35, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and dircction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021

in SLP no. 7220-21, respectively. )
This notice pertains to land bearing Khasra/ Kila number 23//24, 25, 30/4, 5, 6, 7, of revenue estate of village

Ankhir, district Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification
bearing no S.0.101/P.2/1900/8.3/92 dated 18.08.1992 and after the 25" day of October, 1980 (the day when the Forest
Conservation Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government
under section 2 of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed
structures on the said land after 25" October 1980 and have put it under use for boundary wall without obtaining prior
approval of the Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned
constructions and other activities on the subject land are unauthorized. The said violations attract action under section 20
of PLPA, 1900 read with section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest
Conservation Act, 1980 and directions of the Hon'ble Supreme' Court order dated 21.07.2022 in Civil Writ Petition no.
10294 and order dated 23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing Khasra nos 65//8/23//24, 25, 30//4, 5, 6, 7, in revenue estate of village Ankhir within a
period of 15 days failing which action for removal of the unauthorized structures and stopping of non-forestry activities
will be enforced under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of [Forests
Faridabad
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Deputy Conservator of Forests,

Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com

No. q8e Dated: lp-/0-2099
To, )

Omparkash S/o Wazir Chand & ors
Village Ankhir, Faridabad.

Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 35, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and direction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021
in SLP no. 7220-21, respectively.

This notice pertains to land bearing Khasra/ Kila number 65//8/3 of revenue estate of village Ankhir, district
Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification bearing no
S.0.101/P.2/1900/8.3/92 dated 18.08.1992 and after the 25" day of October, 1980 (the day when the Forest Conservation
Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government under section 2
of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed structures on the said
land after 25 October 1980 and have put it under use for shops purpose without obtaining prior approval of the Central
Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned constructions and other
activities on the subject land are unauthorized. The said violations attract action under section 20 of PLPA, 1900 read with
section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest Conservation Act, 1980 and
directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no. 10294 and order dated
23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos 65//8/3 in revenue estate of village Ankhir within a period of 15 days failing
which action for removal of the unauthorized structures and stopping of non-forestry activities will be enforced under
provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of [orests

Faridabad
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Deputy Conservator of Forests,
Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com
No. Dated:
To,

Smt. Lila Wati W/o Buddhan,
Rakesh S/o Kedar Nath R/o 1 B 71 New Township Faridabad
Village Ankhir, Faridabad.

Sub:- Notice under section 20 of PLPA, 1900 read with scction 66 and scction 33, 52 and 77 of Indian
Forest Act, 1927 read with section 2 of Forest Conservation Act, 1980 and dircction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021

in SLP no. 7220-21, respectively.
This notice pertains to land bearing Khasra/ Kila number 61//7/1 of revenue estate of village Ankhir, district

Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification bearing no
S.0.101/P.2/ 1900/5.3/92 dated 18.08.1992 and after the 25% day of October, 1980 (the day when the Forest Conservation
Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government under section 2
of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed structures on the said
land after 25" October 1980 and have put it under use for residential purpose without obtaining prior approval of the
Central Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned constructions and other
activities on the subject'land are unauthorized. The said violations attract action under section 20 of PLPA, 1900 read with
section 66 and sectioﬁ 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest Conservati(;n Act, 1980 and
directions of the Hon’ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no. 10294 and order dated
23.07.2021 in SLP no. 7220-21, respectively.

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing Khasra nos 61//7/1 in revenue estate of village Ankhir within a period of 15 days failing
which action for removal of the unauthorized structures and stopping of non-forestry activities will be enforced under
provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

Deputy Conservator of FForests
Faridabad

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.
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Depufy Conservator of Forests,
Faridabad Forest Division, Forest Department, Haryana
Sector 14, Bypass Road, near Rose Garden, Faridabad, 121007 Tel:0129-2286760 Email:dfofbd2@gmail.com

No. JoI§ Dated: [ p-/0-eg3
To, .

Chaitanya School,

Village Mewla maharajpur

Sub:- Notice under section 20 of PLPA, 1900 read with section 66 and section 35, 52 and 77 of Indian
Forest Act, 1927 read with section 9 of Forest Conservation Act, 1980 and direction of Hon’ble
Supreme Court order dated 21.07.2022 in Civil Writ petition no. 10294 and order dated 23.07.2021
in SLP no. 7220-21, respectively.

This notice pertains to land bearing Khasra/ Kila number 21//6 of revenue estate of village Mewla Maharajpur ,

district Faridabad. The said land is notified under section 4 of Punjab Land Preservation Act vide notification bearing no
S.0.103/P.2/1900/S.3/92 dated 18.08.1992 and after the 25® déy of October, 1980 (the day when the Forest Conservation
Act of 1980 took effect). The legal status of said land requires prior approval of the Central Government under scction 2
of Forest Conservation Act before the land can be put to any non-forestry use. You have constructed structures on the said
land after 25® October 1980 and have put it under use for school without obtaining prior approval of the Central
Government under section 2 of the Forest Conservation Act of 1980. Thus, the mentioned constructions and other
activities on the subject land are unauthorized. The said violations attract action under section 20 of PLPA, 1900 read with
section 66 and section 35, 52 and 77 of India Forest Act, 1927 read with Section 2 of Forest Conservation Act, 1980 and
directions of the Hon'ble Supreme Court order dated 21.07.2022 in Civil Writ Petition no. 10294 and order dated
23.07.2021 in SLP no. 7220-21, respectively. '

You are hereby, afforded an opportunity to remove all unauthorized structures and stop operation of all non-forestry
activities from your land bearing khasra nos 21//6 in revenue estate of village Mewla Maharajpur within a period of 15
days failing which action for removal of the unauthorized structures and stopping of non-forestry activities will be
enforced under provisions of law for which you yourself will be responsible.

In case you have to present any fact which is contrary to the facts given in this notice, you may place them by way

of written representation to the undersigned by post or e-mail within 15 days of issue of this notice.

Deputy Conservator of Forests
Faridabad
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Annexure-H

Application submitted for diversion of land notifi

ed under section 4 of PLP Act under section 2 of FC Act 1980

1. Application received for diversion of land before judgement dated 21.07.2022 of Hon'ble Supreme Court

S.No |[Name of Village Name of applicant |Proposal No. Date Khasra no. for diversion Arca Purpose

1 Mewla Mabharajpr HINDUSTAN FP/HR/Others/153018/2022 |04-06-22 54//12/2,13/1,13/2,14 0.3128}Retail Outlet
PETROLEUM ' ‘

2 Mewla Maharajpr EDEN GRAND FP/HR/Others/31104/2018 |01-01-18 199/4,3,7 0.87|Marriage hail

3 Ankhir BHARAT FP/HR/Approach/46842/202 |07-01-20 7/125/1,6//2/1/1 0.215|Retail Quilet
PETROLEUM 0 -

4 Mewla Maharajpur  |[HPCL LIMITED FP/HR/Others/146037/2021 |14-8-2021 |54//18 0.2369|Retail Cutlet

S Mewla Maharajpur JANNAT VALLEY FP/HR/Others/37389/2018 |12-04-18 19//24,25,20//20,21/1,35//1/1, 0.93{Marriage hall

36//5

6 Mewla Maharajpur  |EDEN GARDEN FP/HR/Others/37411/2018 112-04-18 83//23/1,23/2,24/1,24/2 0.91054|Marriage hall

7 Mewla Maharajpur MANAV RACHNA FP/HR/SCH/41500/2019 09-05-19 |34,35,36 13.684|University
INTERNATIONAL

8 Mewla Maharajpur  |MODERN VIDYA FP/HR/SCH/41656/2019 18-8-2019 |37//6/1,6/2,7/1,14/2,15,16,17/ 2.031}Schaol
NIKETAN SCHOOL 1 )

9 Mewla Maharajpur  |RAINBOW LIVINGS FP/HR/SCH/49691/2020 14-9-2020 5.107]School
PRIVATE LIMITED

10 |Anangpur POLICE FP/HR/Others/13022/2015 |06-03-15 0.40469]PPolice Station
COMMISSIONERATE

11  {Mewla Maharajpur  |LTY FARMS FP/HR/Others/142821/2021 129-5-2021 0.4144|Retail Outlet
PRIVATE LIMITED

12 Anangpur SURAJKUND FP/HR/Others/151052/2022 101-11-22 0.4047{Police Station
POLICE
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13

Mewla Maharajpur

KHALSA GARDEN FP/HR/Others/15190/2015 [14-9-2015 0.9505|Marriage hall
VILLAGE MEWLA
14 Ankhir KKUJJWALFARMS |FP/HR/Approach/32412/201 [03-10-18 0.968|Marriage hall
. 8 -
15 Mewla Maharajpur MODERN VIDYA FP/HR/Approach/41622/201 |16-8-2019 {37//6/1,6/2,7/1,14/2,15,16,17/ 0.03|School
NIKETAN SCHOOL |9 1 ‘ ’
16 |Mewla Maharajpur  |JH REALTECH FP/HR/Others/125925/2021 {03-05-21 |110,124 . 1.12|Recreational
PRIVATE LIMITED Complex
17 |Mewla Maharajpur  |JH REALTECH FP/HR/Others/126217/2021 |03-06-21 |110,124 0.9875|Recreational
PRIVATE LIMITED Complex
18  |Ankhir VAISHALI GARDEN |FP/HR/Others/29750/2017 |21-12- 0.9788|Marriage hall
2017
19 [Mewla Maharajpur  |MANAV RACHNA FP/HR/SCH/42705/2019 11-01-19 [34,35,36 9.17|University
INTERNATIONAL
20 JAnangpur RANJANA DEVI JAIN |FP/HR/SCH/43237/2019 12-05-19 |13,851,386 6.0619{School
21 |Ankhir SUN AND ROCK FP/HR/Others/45071/2020 |13-3-2020 [9//12,19,22 0.95|Recreational
RECREATIONAL Complex
COMPLEX VILLAGE
ANKHIR
22 |Ankhir Kamaljeet singh Prasha-D-3-5192/8440 22.11.201 | 8//24/1 25/ 0.382]Recreational
2 Complex
23 |Ankhir Smt. Tuti w/o Dunter |Prasha-D-3-5233/1271 18.06.201 |7//25/2 21/1/22/1 0.01{Harbal plant unit
3
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24 Ankhir Sh. Ravish Trehan s/o 55//21/1, 22,61/ 1/2,2, 4.81|Educational
Pyara lal 3,4,7/2,8,9/1,10/1,13/1,18/2,23 Institute
/1/2,24/2
25  |Ankhir Smt. Kiranjeet kaur  |9-HRB 249/2011-CHA 14.02.202 |23//6,24//9/2,10/2 0.778|Recreational
2 Complex
26 |Ankhir Rajkumari bhatia 9HRB/627/2010-CHA 4415 128.10.201 [23//3,4,5,7,8/1,24/1/1 0.9825]Recreational
0 Complex

2. Application received for diversion of land after judgement dated 21.07.2022 of Hon'ble Supreme Court

S.No

Name of Village Name of applicant |Proposal No. Date Khasra no. for diversion Area(H {Purpose
. A)
1 Ankhir Kangana Trehan FP/HR/Others/400196/2022 |08.09.202 {55//21/2,22,23, 0.9932 [Recreational
2 Complex
2 Ankhir Ravish trehan FP/HR/Others/400302/2022 }10.09.202 |61//13/2, 18/2/1,17/3,23/1/2 | 0.8932 |Recreational
2 Complex
3 Ankhir Kanhiya Lal FP/HR/Others/400472/2022{13.09.202 |7//10,11 0.7892 |Recreational
2 Complex
4 Anangpur Tarun dawer FP/HR/Others/400476/2022 |13.09.202 [1374 0.7806 |Recreational
' 2 Complex
5 Anangpur Vikas Khana FP/HR/Others/400561/2022 {15.09.202 }1374 0.8240 }Recreational
' 2 Complex
6 Ankhir Manish sharma FP/HR/Others/400564/2022 |16.09.202 {7//13,14,15/1 0.9864 |Marriage hall
2
7 Ankhir Ashok nath FP/HR/Others/400548/2022 116.09.202 |7//6/2,7/2 0.7715 |Marriage hall
2 B
8 Ankhir Kamal singh FP/HR/Others/400697/2022 |17.09.202 |8//7/1,6/1/2, 6/1/1, 14/2, 15/1,| 0.8802 Recreational
2 16/2,17/2 Complex
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9 Ankhir Vippi Trehan FP/HR/Others/400703/2022 |08.09.203 {61//7/1,8/1,9/1,10/1 0.9930 {Recreational
0] Complex
10  [Ankhir Gehana Trehan FP/HR/Others/400706/2022 118.09.202 161//1/2,2,3 0.9127 |Marriage hall
2
11  |Mewla Maharajpur Kawal singh FP/HR/Others/400709/2022 [18.09.202 |74//2/3,83//1/2,2/1,2/2 0.2195 |Recreational
2 Complex
12  |Mewla Maharajpur  |Ranjeet Kaur - |FP/HR/Others/400710/2024 |18.09.202 |82//4,7 .0.8093 |Recreational
2 Complex
13 |Mewla Maharajpur  |Narender Singh FP/HR/Others/400711/2022 |18.09.202 |82//16,83//10 0.8094 |Recreational
2 Complex
14 |Mewla Maharajpur  |Rajbir Chaprana FP/HR/Others/400803/2025|19.09.202 {108//17 0.4047 |Recreational
2 Complex
15 |Mewla Maharajpur  |Mahender Singh FP/HR/Others/400805/2025 |19.09.202 [82//15,83//11,12 0.9964 {Recreational
: 2 Complex
16  |Ankhir Kamal Singh FP/HR/Others/400875/2022 |21.09.202 {20//2,9 0.8093 |Recreational
2 Complex
17 [Mewla Maharajpur  |Vivek Dutta FP/HR/Others/400876/2022 }21.09.202 |82//16,83//19,20 0.9964 [Recreational
2 Complex
18 |Mewla Maharajpur  |Shalu Rani FP/HR/Others/400949/2022 }21.09.202 |36//16,17,18 0.9021 {Recreational
2 Complex
19 |Mewla Maharajpur Bharti Jain FP/HR/Others/400953/2022 {21.09.202 |36//2,3,24,25 0.9257 |Recreational
. 2 Complex
20 |[Mewla Maharajpur  [Salesh Bainsla FP/HR/Others/400955/2022 {21.09.202 {98//1,2,10 0.8583 |Recreational
2 Complex
21 |Mewla Maharajpur  Hritik Chaprana FP/HR/Others/400957/2022121.09.202 |108//24,126//4,7 0.9410 [Recreational
2 Complex
22 |Anangpur MSC Homes FP/HR/Others/400956/2029 |22.09.202 1.0110 [Forest Village
2 Conversion
23 Ankhir Farman saifi FP/HR/Others/401088/2022 {22.09.202 {32//5,6,15 0.9712 {Recreational
2 Complex
24 Mewla Maharajpur Farman saifi FP/HR/Others/401089/2022 |22.09.202 {74//20/3 0.1073 [Recreational
2

Complex
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25 Ankhir Jitender Bhatia FP/HR/Others/401208/2022 |25.09.202 |23//14/1,17/2,24/1,25/1 0.9814 |Recreational
2 Complex
26 Mewla Mahrajpur Bijender FP/HR/Others/401463/2022127.09.202 |100//4/2,7,14/2 0.7302 [Recreational
2 Complex
27 {Mewla Maharajpur  |Vishal Bhadana FP/HR/Others/401464/2022 |27.09.202 |54//11,18,19,20 0.7348 |Recreational
2 . Complex
28  |Ankhir Karamjeet singh FP/HR/Others/401577/2022127.09.202 (22//5,6,23//1/1 0.9714 |Recreational
2 Complex
29 |Anangpur Kapil FP/HR/Others/401576/2022|27.09.202 0.9712 [MSC Homes
2
30 |Ankhir Arunesh grover FP/HR/Others/401694/2022 |28.09.202 (42//13,14/1 0.5733 |Recreational
2 Complex
31 |Ankhir Ritwik dang FP/HR/Others/4016385/2022 }28.09.202 |65//2,9/1 0.8009 |Recreational
2 Complex
32 |Mewla Maharajpur  |Sanjay aggarwal FP/HR/Others/401896/2022 |29.09.202 {99//17,24,25 0.6464 |Recreational
2 Complex
33 |Anangpur Amit Bhadana FP/HR/Others/401796/2022 |29.9.2022 0.9950 |Recreational
Complex
34 |Anangpur Anil Chaudhary FP/HR/Others/401800/2022 |29.09.202 0.3277 [Recreational
2 Complex
35 |Anangpur Harshit Jaswal FP/HR/Others/401803/2022 |29.09.202 0.9950 |Recreational
2 Complex
36 |Anangpur Sanjeev Kanda FP/HR/Others/401805/2022 | 29.09.202 0.8700 [Recreational
. 2 Complex
37 |Anangpur Vikas Bhadana FP/HR/Others/401806/2022 |29.09.202 0.9914 |Recreational
2 Complex
38 |Anangpur Rishipal FP/HR/Others/401807/2022 [29.09.202 0.9970 |Recreational
2 Complex
39 |Anangpur lagpal Intjar FP/HR/Others/401808/2022 {30.09.202 0.9110 |Recreational
. 2 Complex
40 Mewla Maharajpur Sumati arora FP/HR/Others/401810/2022 {30.09.202

2

99//4/1,4/2,5

0.6475

Recreational
Complex
| =
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11 Anangpur Sandeep Arora FP/HR/Others/402183/2022 {04.10.202 |58 0.9492 |Recreational
2 Complex

42 Mewla Maharajpur Pardeep Chaprana FP/HR/Others/402184/2022 |04.10.202 109//4/3,4/4 0.7681 |Recreational
. 2 Complex

43 Ankhir Vippitrehan FP/HR/Others/402384/2022 {06.10.202 61//17/1,16/3,24/2,65//4/2/1,4 0.3030 |Recreational
2 [2/2 Complex
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